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Supreme Court
Aditi Sanjay Jaiswal v. State of Maharashtra, (B.V. Nagarathna and Prasanna B. Varale, 1J.), 2026

SCC OnLine SC 389

Air Wave Technocrafts (P) Ltd. v. Voltas Ltd., (Sanjay Kumar and K. Vinod Chandran, JJ.), 2026 SCC
OnLine SC 394

Arun Pati Tripathi v. State of Chhattisgarh, (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2025 SCC OnLine
SC 3151

Arvind Singh v. State of Chhattisgarh, (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2025 SCC OnLine SC
3152

Canara Bank v. Archean Industries (P) Ltd., (J.B. Pardiwala and R. Mahadevan, JJ.), 2026 SCC
OnLine SC 401

Charan Preet Singh v. Municipal Corpn., (Sanjay Karol and Prashant Kumar Mishra, JJ.), 2026
SCC OnLine SC 398

CIT v. Shirish Lakhamshi Keniya, (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine SC
3150

Doha Bank QPSC v. China Development Bank, (Surya Kant, C.J. and Vikram Nath, J.K. Maheshwari
and Pankaj Mithal, JJ.), 2026 SCC OnLine SC 380

Gurudwara Sehaj Parkash v. State of Punjab, (M.M. Sundresh and Sanjay Kumar, JJ.), 2026 SCC
OnLine SC 391

H.P. State Forest Development Corpn. Ltd. v. Prem Sagar, (J.K. Maheshwari and Aravind Kumar,
JJ.), 2026 SCC OnLine SC 379

Hamsaanandini Nanduri v. Union of India, (J.B. Pardiwala and R. Mahadevan, JJ.), 2026 SCC
OnLine SC 402

JRE Infra (P) Ltd. v. Deendayal Port Authority, (Dr D.Y. Chandrachud, C.J. and J.B. Pardiwala and
Manoj Misra, JJ.), 2024 SCC OnLine SC 6133

Krishan Mohan v. State of Rajasthan, (Pankaj Mithal and Prasanna B. Varale, JJ.), 2026 SCC OnLine
SC 387

Manohar Burde v. Nagpur Housing & Area Development Board, (J.K. Maheshwari and Aravind
Kumar, JJ.), 2026 SCC OnLine SC 377

Mansirat Kaur v. State of Punjab, (Sanjay Kumar and Alok Aradhe, JJ.), 2026 SCC OnLine SC 393

Mohd. Kaleem v. State of U.P., (Sanjay Karol and Augustine George Masih, JJ.), 2026 SCC OnLine
SC 397

MRP (Identity Withheld) v. State (NCT of Delhi), (Ahsanuddin Amanullah and Prashant Kumar
Mishra, JJ.), 2026 SCC OnLine SC 388

Myneni Purnachandra Rao v. Pulipati Badrinarayana, (Surya Kant, C.J. and Vikram Nath, J.K.
Maheshwari and Pankaj Mithal, JJ.), 2026 SCC OnLine SC 381

Prabhu Kumar v. State of H.P., (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC OnLine SC 395

Raju Damodar Jibhkate v. Shetkari Dugdh Utpadak, (M.M. Sundresh and N. Kotiswar Singh, JJ.),
2026 SCC OnLine SC 385

Ram Pyarey v. Director of Consolidation, (B.V. Nagarathna and R. Mahadevan, JJ.), 2026 SCC
OnLine SC 390

S. Kumar v. V. Ravikumar, (J.K. Maheshwari and K. Vinod Chandran, JJ.), 2026 SCC OnLine SC 378
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SEBI v. Terrascope Ventures Ltd., (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2026 SCC OnLine
SC 403

Sharla Bazliel v. Baldev Thakur, (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC OnLine SC 396

Shivaji Nagar SRA CHS v. New Shivaji Nagar Ekta Rahiwasi Seva Sangh, (Surya Kant, C.J. and
Vikram Nath, J.K. Maheshwari and S.V.N. Bhatti, JJ.), 2026 SCC OnLine SC 383

State of Jharkhand v. Phulchand Minz, (J. K. Maheshwari and A.S. Chandurkar, JJ.), 2026 SCC
OnLine SC 386

Subhash Chandra Nayak v. State of Odisha, (B.V. Nagarathna and K.V. Viswanathan, JJ.), 2026 SCC
OnLine SC 392

Subramani v. State of Karnataka, (Pankaj Mithal and S.V.N. Bhatti, JJ.), 2026 SCC OnLine SC 400

Sunil Karosiya v. State of M.P., (Surya Kant, C.J. and Vikram Nath, J.K. Maheshwari and S.V.N.
Bhatti, JJ.), 2026 SCC OnLine SC 382

Trilok Singh Dhillon v. State of Chhattisgarh, (Abhay S. Oka and Augustine George Masih, JJ.), 2024
SCC OnLine SC 6134

Union of India v. Prakash Industries Ltd., (Pankaj Mithal and S.V.N. Bhatti, JJ.), 2026 SCC OnLine
SC 399

Vimalbai Manusingh Thakur v. State of Maharashtra, (M.M. Sundresh and Satish Chandra Sharma,
J1.), 2026 SCC OnLine SC 384

Allahabad High Court
Amit Gupta v. Dinesh Chandra Gupta, (Sandeep Jain, J.), 2026 SCC OnLine All 591
M v. State of U.P., (Atul Sreedharan and Siddharth Nandan, JJ.), 2026 SCC OnLine All 594
Rahul Singh v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 589
Rajendra Kumar v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 590
Rajiv Gupta Complaint Case v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 588
Sahab Das Objection Filed v. Commr., (Irshad Ali, J.), 2026 SCC OnLine All 593

State of U.P. v. Anshul Jagannath, (Sangeeta Chandra and Amitabh Kumar Rai, JJ.), 2026 SCC
OnLine All 592

Andhra Pradesh High Court
Akula VS Srinivasa Rao v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2026 SCC

OnLine AP 637

B. Venkata Lakshmamma v. State of A.P., (K. Suresh Reddy and A. Hari Haranadha Sharma, J1J.),
2026 SCC OnLine AP 629

Edumbaku Venkateswaralu v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2026 SCC
OnLine AP 636

Gudipoodi Balakrishna v. Union of India, (D. Ramesh, J.), 2026 SCC OnLine AP 638

Haridasu Srinivasa Rao v. Debts Recovery Tribunal, (Cheekati Manavendranath Roy and Tuhin
Kumar Gedela, JJ.), 2026 SCC OnLine AP 639

Konagala Nagamalleswari v. State of A.P., (Subhendu Samanta, J.), 2026 SCC OnLine AP 631

Lakku Srinivasa Rao v. Sundara Chiranjeevi, (B.V.L.N. Chakravarthi, J.), 2026 SCC OnLine AP
630
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M. Nagaraja Reddy v. State of A.P., (Ravi Cheemalapati, J.), 2026 SCC OnLine AP 635

Nimra Institute of Medical Sciences v. State of A.P., (Dhiraj Singh Thakur, C.J. and R. Raghunandan
Rao, J.), 2026 SCC OnLine AP 634

P.S.N. Murthy (Dr) v. Department of Science & Technology, (K. Sreenivasa Reddy, J.), 2026 SCC
OnLine AP 632

Yarlagadda Abbulu v. Union of India, (K. Sreenivasa Reddy, J.), 2026 SCC OnLine AP 633

Bombay High Court

Arjun Shivsingh Sulane v. State of Maharashtra, (Urmila Joshi Phalke, J.), 2026 SCC OnLine Bom
1910

Bhagwan Laxmanrao Parde v. State of Maharashtra, (Vibha Kankanwadi and Hiten S. Venegavkar,
J1.), 2026 SCC OnLine Bom 1932

Cherylanne D'souza v. Glory Immaculate D'Sylva, (Sarang V. Kotwal and Sandesh D. Patil, 1J.), 2026
SCC OnLine Bom 1921

Chimaji Dadu Jankar v. State of Maharashtra, (Sachin S. Deshmukh, J.), 2026 SCC OnLine Bom
1911

Gabriel Mordecai Talkar, In re, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom 1917

Gaurav Panditrao Aware v. State of Maharashtra, (Ravindra V. Ghuge and Abhay J. Mantri, JJ.),
2026 SCC OnLine Bom 1933

Iffco Tokio General Insurance Co. Ltd. v. Kalabai Shivaji Khandekar, (M.M. Sathaye, J.), 2026 SCC
OnLine Bom 1918

Jitendra v. State of Maharashtra, (Urmila Joshi Phalke, J.), 2026 SCC OnLine Bom 1909
Khalil Usman Mulla v. State, (N.J. Jamadar, J.), 2026 SCC OnLine Bom 1914
Lata Umakant Patil v. Naumi Developers, (Milind N. Jadhayv, J.), 2026 SCC OnLine Bom 1922

Mudhit Madanlal Gupta v. Emgee Enclave LLP, (Somasekhar Sundaresan, J.), 2025 SCC OnLine
Bom 6345

Nadim Dharmendra Kale v. State of Maharashtra, (Sachin S. Deshmukh, J.), 2026 SCC OnLine
Bom 1912

Pankaj Satish Rathi v. Punjab National Bank, (Anil S. Kilor and Raj D. Wakode, JJ.), 2026 SCC
OnLine Bom 1927

Parveen Banu Nasir Khan v. Vahaanvatti Sizers, (Amit Borkar, J.), 2026 SCC OnLine Bom 1926
Pradip v. State of Maharashtra, (Sachin S. Deshmukh, J.), 2026 SCC OnLine Bom 1913

Prema Krishnan Raja v. Radhakrishnan L. Raja, (Milind N. Jadhayv, J.), 2026 SCC OnLine Bom
1923

Raigarh Jute & Textiles Mills Ltd. v. Asset Reconstruction Co. (India) Ltd., (Manish Pitale and
Shreeram V. Shirsat, JJ.), 2026 SCC OnLine Bom 1928

Shailendra Bankebihari Singh v. State of Maharashtra, (A.S. Gadkari and Rajesh S. Patil, JJ.), 2026
SCC OnLine Bom 1925

State of Maharashtra v. Avinash Venunath Solunke, (Abhay S. Waghwase, J.), 2026 SCC OnLine
Bom 1908

Sudhakar Trimbak Wagh v. Jai Himgiri Coop. Housing Society Ltd., (Amit Borkar, J.), 2026 SCC
OnLine Bom 1924
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Sugandha Sunil More v. Shabnoor Ayub Pathan, (Amit Borkar, J.), 2026 SCC OnLine Bom 1931

Sulochana Siddharam Mulajkar v. Igbal Hussain Abid Hussain, (Jitendra Jain, J.), 2026 SCC
OnLine Bom 1915

Suyog Development Corpn. v. Union of India, (Amit Borkar, J.), 2026 SCC OnLine Bom 1929

Trade & Exim Corpn. v. State of Maharashtra, (G.S. Kulkarni and Aarti Sathe, JJ.), 2026 SCC
OnLine Bom 1930

Universal Test Solutions v. Punam Kumari Singh, (Sharmila U. Deshmukh, J.), 2026 SCC OnLine
Bom 1916

Vellie Mary Andrade v. Glory Immaculate D'Sylva, (Sarang V. Kotwal and Sandesh D. Patil, JJ.),
2026 SCC OnLine Bom 1919

Vellie Mary Andrade v. Glory Immaculate D'Sylva, (Sarang V. Kotwal and Sandesh D. Patil, JJ.),
2026 SCC OnLine Bom 1920

Yusuf Khan v. State of Maharashtra, (Anil L. Pansare and Nivedita P. Mehta, JJ.), 2026 SCC OnLine
Bom 1934

Calcutta High Court
Anjali Verma Nee Puriv. Devraj Puri, (Arindam Mukherjee, J.), 2026 SCC OnLine Cal 1685

CIT v. Alom Extrusions Ltd., (T.S. Sivagnanam, C.J. and Hiranmay Bhattacharyya, J.), 2024 SCC
OnLine Cal 12165

CIT v. Edmond Finvest (P) Ltd., (T.S. Sivagnanam, C.J. and Hiranmay Bhattacharyya, J.), 2024 SCC
OnLine Cal 12166

CIT v. Narayan Tradecom (P) Ltd., (T.S. Sivagnanam, C.J. and Chaitali Chatterjee (Das), J.), 2025
SCC OnLine Cal 10821

CIT v. Parwati Lakh Udyog, (T.S. Sivagnanam, C.J. and Hiranmay Bhattacharyya, J.), 2024 SCC
OnLine Cal 12164

CIT v. Rahul Premier India Agency (P) Ltd., (T.S. Sivagnanam, C.J. and Chaitali Chatterjee (Das), J.),
2025 SCC OnLine Cal 10820

Commr. of Customs v. A.S. Chattha Exim (P) Ltd., (Rajarshi Bharadwaj and Uday Kumar, JJ.), 2026
SCC OnLine Cal 1686

Commr. of Customs v. Eastern Lights Industries (P) Ltd., (Rajarshi Bharadwaj and Uday Kumar, JJ.),
2026 SCC OnLine Cal 1687

Commr. of Customs v. Enterprise International Ltd., (Rajarshi Bharadwaj and Uday Kumar, JJ.), 2026
SCC OnLine Cal 1690

Commyr. of Customs v. Harshad Ajmera, (Rajarshi Bharadwaj and Uday Kumar, JJ.), 2026 SCC
OnLine Cal 1689

Commyr. of Customs v. Pritibala H. Ajmera, (Rajarshi Bharadwaj and Uday Kumar, JJ.), 2026 SCC
OnLine Cal 1688

Dalmia Securities (P) Ltd. v. Calcutta Stock Exchange Ltd., (Arijit Banerjee and Apurba Sinha Ray,
JJ.), 2026 SCC OnLine Cal 1683

Dunlop India Ltd. v. Official Liquidator, (Raja Basu Chowdhury, J.), 2026 SCC OnLine Cal 1684

Eviction Olfficer v. Eviction Officer, (Debangsu Basak and Ajay Kumar Gupta, JJ.), 2026 SCC
OnLine Cal 1692

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273057
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273041
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273041
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273055
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273056
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273056
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273042
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273042
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273045
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273046
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273060
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273060
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273069
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273063
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273063
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273062
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273062
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273064
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273064
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273061
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273061
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273065
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273070
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273070
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273071
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273074
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273074
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273073
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273073
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273072
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273072
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273067
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273068
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273076
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273076

Industrial Investment Bank of India Ltd. v. Persis A. Khambatta, (Debangsu Basak and Md.
Shabbar Rashidi, JJ.), 2026 SCC OnLine Cal 1870

ITD-ITD CEM Joint Venture v. Kolkata Metro Rail Corpn. Ltd., (Debangsu Basak and Md. Shabbar
Rashidi, JJ.), 2026 SCC OnLine Cal 1871

Nani Ram v. Engineer-I1, (Ajay Kumar Gupta, J.), 2026 SCC OnLine Cal 1694

Pankaj Kumar v. State of W.B., (Debangsu Basak and Md. Shabbar Rashidi, JJ.), 2026 SCC
OnLine Cal 1872

Santali Devi v. Engineer-1I (HQ), (Ajay Kumar Gupta, J.), 2026 SCC OnLine Cal 1693

Sebabrata Mukherjee v. State of W.B., (Rajasekhar Mantha and Ajay Kumar Gupta, JJ.), 2025 SCC
OnLine Cal 10814

Union of India v. C. Palniswamy, (Debangsu Basak and Ajay Kumar Gupta, JJ.), 2026 SCC OnLine
Cal 1691

Chhattisgarh High Court
Aanshik Kujur v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 4380
Abdul Moin v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 4367

Abhay Barua v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal, J.), 2026
SCC OnLine Chh 4590

Abhishek Yadav v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 4373
Agatha Xess v. State of Chhattisgarh, (Sanjay K. Agrawal, J.), 2026 SCC OnLine Chh 4413
Aman Sarthi v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 4364

Aman Sonkar v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal, J.), 2026
SCC OnLine Chh 4585

Ameen Ahmad Khan v. State of Chhattisgarh, (Narendra Kumar Vyas, J.), 2026 SCC OnLine Chh
4642

Amvrit Raj v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 4372

Anil Kshatriy v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 4368

Anil Kumar Gupta v. CBI, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 4386

Ankit Sharma v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 4614

Anshul Amrohi v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 4375

Apurv Wasan v. Satya Trucking (P) Ltd., (Sanjay Kumar Jaiswal, J.), 2026 SCC OnLine Chh 4597
Arun Anant v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 4358

B.K. Bijroniya v. State of Chhattisgarh, (Sanjay K. Agrawal, J.), 2026 SCC OnLine Chh 4412

Babita Giri v. Urban State Administration & Development, (Ramesh Sinha, C.J. and Ravindra
Kumar Agrawal, J.), 2026 SCC OnLine Chh 4626

Bablu Das v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 4387

Bhajan Lal Mahilange v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2026 SCC OnLine Chh
4637

Bhupendra Sen v. State of Chhattisgarh, (Sanjay K. Agrawal and Arvind Kumar Verma, JJ.), 2026
SCC OnLine Chh 4409

Bodhan Lal v. Nagendra Sharma, (Sanjay Kumar Jaiswal, J.), 2026 SCC OnLine Chh 4594

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273079
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273080
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273078
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273081
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273081
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273077
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273066
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273066
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273075
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273075
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273121
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273108
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273178
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273178
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273114
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273154
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273105
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273173
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273173
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273230
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273230
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273113
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273109
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273127
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273202
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273116
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273185
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273099
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273153
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273214
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273128
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273225
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273225
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273150
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273150
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273182

Budharu Sonwani v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 4384

Chandan Kumar Vishwakarma v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh
4379

Chandra Kumar Dadsena v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2026 SCC OnLine Chh
4410

Chhattisgarh State Power Distribution Co. Ltd. v. Kumaram Benjam, (Sanjay S. Agrawal and
Amitendra Kishore Prasad, JJ.), 2026 SCC OnLine Chh 4600

Chhotu Yadav v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 4363

Chitransh Sahasi v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal, J.),
2026 SCC OnLine Chh 4588

Chola Mandalam M.S. General Insurance Co. Ltd. v. Santra Devi, (Rakesh Mohan Pandey, J.),
2026 SCC OnLine Chh 4604

Dalbeer Kaur v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal, J.), 2026
SCC OnLine Chh 4592

Deepak Gupta v. Sonu Gupta, (Arvind Kumar Verma, J.), 2026 SCC OnLine Chh 4349

Dikeshwar Kumar Ray v. State of Chhattisgarh, (Sanjay Kumar Jaiswal, J.), 2026 SCC OnLine Chh
4611

Dipak Pilley v. State of Chhattisgarh, (Narendra Kumar Vyas, J.), 2026 SCC OnLine Chh 4577
Dipen Chawda v. State of Chhattisgarh, (Arvind Kumar Verma, J.), 2026 SCC OnLine Chh 4609
Divisional Railway Manager v. Bina Kaushik, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh 4355
Durgesh Singh v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 4382
Farooq Ansari v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 4383

Fekan v. Hajari Jhariya, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh 4395

Firtinbai Sahu v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 4392
Gagandeep v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 4362

Gannu Ram Sahu v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2026 SCC OnLine Chh 4635
Gudi v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 4350

Hemant Dewangan v. State of Chhattisgarh, (Naresh Kumar Chandravanshi, J.), 2026 SCC OnLine
Chh 4625

Hemendra Verma v. Union of India, (Narendra Kumar Vyas, J.), 2026 SCC OnLine Chh 4587

Israr Ahmad Khan v. Divisional Forest Officer, (Ramesh Sinha, C.J. and Sanjay K. Agrawal, J.),
2023 SCC OnLine Chh 6059

J.S. Forge (P) Ltd. v. SAIL, (Naresh Kumar Chandravanshi, J.), 2026 SCC OnLine Chh 4404
J.S. Steel (P) Ltd. v. SAIL, (Naresh Kumar Chandravanshi, J.), 2026 SCC OnLine Chh 4402
Jaffer Sadik v. Union of India, (Rajani Dubey, J.), 2026 SCC OnLine Chh 4581

Jagelal Patel v. State of Chhattisgarh, (Sanjay K. Agrawal, J.), 2026 SCC OnLine Chh 4418

Jamotri Bai Chandravanshi v. Dhanuwaram, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh
4602

Jitendra Mahanand v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 4359

Jwala Prasad Hindore v. State of Chhattisgarh, (Sachin Singh Rajput, J.), 2026 SCC OnLine Chh
4640

Kamlesh Kumar Patel v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 4377

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273125
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273120
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273120
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273151
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273151
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273188
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273104
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273176
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273192
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273180
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273180
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273090
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273199
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273199
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273165
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273197
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273096
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273123
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273124
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273136
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273133
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273103
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273223
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273091
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273213
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273213
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273175
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273083
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273145
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273143
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273169
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273159
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273190
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273190
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273100
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273228
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273228
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273118

-10 -

Kaushal Kumar Fekar v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 4360
Krishna Mishra v. Rajeev Beriwal, (Sanjay Kumar Jaiswal, J.), 2026 SCC OnLine Chh 4595
Krishna Shikari v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 4371
Kumod v. State of Chhattisgarh, (Naresh Kumar Chandravanshi, J.), 2026 SCC OnLine Chh 4624

Lokesh Kumar Dewangan v. Saraswati Kurre, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh
4605

Madan Kumar Tiwari v. State of Chhattisgarh, (Sanjay Kumar Jaiswal, J.), 2026 SCC OnLine Chh
4596

Mahabati v. Heeralal Sinha, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh 4396
Mahesh Jagat v. State of Chhattisgarh, (Narendra Kumar Vyas, J.), 2026 SCC OnLine Chh 4580

Mahesh Soni v. State of Chhattisgarh, (Naresh Kumar Chandravanshi, J.), 2026 SCC OnLine Chh
4407

Mallika Bal v. Shailesh Jaikab, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh 4356

Manish Steels v. NNDC Ltd., (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal, J.), 2026 SCC
OnLine Chh 4623

Manoj Choubey v. State of Chhattisgarh, (Sanjay Kumar Jaiswal, J.), 2026 SCC OnLine Chh 4593
Mohd. Firoz Qureshi v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 4390

Mohd. Hanif v. Divisional Forest Officer, (Ramesh Sinha, C.J. and Sachin Singh Rajput, J.), 2024
SCC OnLine Chh 14083

Mohd. Majid v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 4365
Mohd. Sikandar v. Jaibun Nisha, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh 4616

Murti Shri Ramchandra Swami Mandir v. Durga Bai, (Rakesh Mohan Pandey, J.), 2026 SCC
OnLine Chh 4606

Nagendra Chaudhary v. B.S.N. Murty, (Radhakishan Agrawal, J.), 2026 SCC OnLine Chh 4572
Najim Ali v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 4393

New Jeevan Mahendra Bus Service v. State of Chhattisgarh, (Naresh Kumar Chandravanshi, J.), 2026
SCC OnLine Chh 4406

Niranjan Das v. Enforcement Directorate, (Arvind Kumar Verma, J.), 2026 SCC OnLine Chh 4608
Niranjan Das v. State of Chhattisgarh, (Arvind Kumar Verma, J.), 2026 SCC OnLine Chh 4607
Niranjan Swain v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 4378

Pankaj v. State of Chhattisgarh, (Sanjay Kumar Jaiswal, J.), 2026 SCC OnLine Chh 4613

Pappu Sahu v. State of Chhattisgarh, (Sanjay K. Agrawal and Arvind Kumar Verma, JJ.), 2026
SCC OnLine Chh 4576

Parmeshwar Prasad Kashyap v. Mongra Bai, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh 4397

Parmeshwari Rathiya v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal,
J.), 2026 SCC OnLine Chh 4630

Parmeshwari Rathiya v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal,
J.), 2026 SCC OnLine Chh 4631

Pradeep Kumar Kanathe v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal,
J.), 2026 SCC OnLine Chh 4589

Purushottam Sahu v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 4391

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273101
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273183
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273112
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273212
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273193
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273193
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273184
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273184
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273137
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273168
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273148
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273148
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273097
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273211
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273211
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273181
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273131
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273084
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273084
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273106
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273204
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273194
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273194
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273160
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273134
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273147
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273147
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273196
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273195
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273119
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273201
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273164
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273164
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273138
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273218
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273219
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273177
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273132

-11 -

Radheshyam Chouhan v. State of Chhattisgarh, (Naresh Kumar Chandravanshi, J.), 2026 SCC
OnLine Chh 4403

Rahul Singh v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 4385

Rajendra Kumar Kadti v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal,
J.), 2026 SCC OnLine Chh 4579

Rajkumar Dhruv v. State of Chhattisgarh, (Sanjay Kumar Jaiswal, J.), 2026 SCC OnLine Chh 4578

Ram Krishna Vaishya v. State of Chhattisgarh, (Narendra Kumar Vyas, J.), 2026 SCC OnLine Chh
4586

Ram Kumar Banjare v. State of Chhattisgarh, (Rajani Dubey, J.), 2026 SCC OnLine Chh 4348
Ram Lal v. State of Chhattisgarh, (Naresh Kumar Chandravanshi, J.), 2026 SCC OnLine Chh 4408

Ramadhar Sharma (Dr) v. State of Chhattisgarh, (Sachin Singh Rajput, J.), 2026 SCC OnLine Chh
4641

Ramesh Kumar Sahu v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2026 SCC OnLine Chh
4638

Ramlakhan Kaiwartya v. State of Chhattisgarh, (Sanjay Kumar Jaiswal, J.), 2026 SCC OnLine Chh
4352

Ranu Tripathi v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2026 SCC OnLine Chh 4634
Ratiram Yadav v. State of Chhattisgarh, (Sanjay Kumar Jaiswal, J.), 2026 SCC OnLine Chh 4610

Ravi Anant v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal, J.), 2026
SCC OnLine Chh 4629

Reena Gupta v. State of Chhattisgarh, (Sanjay K. Agrawal, J.), 2026 SCC OnLine Chh 4411

Roshan Lal Hablani v. State of Chhattisgarh, (Naresh Kumar Chandravanshi, J.), 2026 SCC OnLine
Chh 4405

Ruchi Agrawal v. Rahul Agrawal, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh 4620
Rushda Bano v. Shabbir Khan, (Ravindra Kumar Agrawal, J.), 2026 SCC OnLine Chh 4598
Sagar Yadav v. State of Chhattisgarh, (Sanjay Kumar Jaiswal, J.), 2026 SCC OnLine Chh 4583

Samaylal Sahu v. General Manager State Bank of India, (Sachin Singh Rajput, J.), 2026 SCC OnLine
Chh 4398

Sangeeta Singh v. Executive Engineer, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh 4575

Sanjay Kumar Chaturvedi v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar
Agrawal, J.), 2026 SCC OnLine Chh 4591

Santosh Dubey v. Manorama Pandey, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh 4617
Santosh Koshle v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 4615
Sarita Singh v. State of Chhattisgarh, (Sanjay K. Agrawal, J.), 2026 SCC OnLine Chh 4639
Saroj Verma v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 4351

Satish v. Namrata, (Sanjay K. Agrawal and Arvind Kumar Verma, JJ.), 2026 SCC OnLine Chh
4601

Sawat Ram Yadav v. State of Chhattisgarh, (Sanjay Kumar Jaiswal, J.), 2026 SCC OnLine Chh 4346
Sejal Rathod v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 4394

Shailesh Katre v. State of Chhattisgarh, (Sanjay Kumar Jaiswal, J.), 2026 SCC OnLine Chh 4357
Shanti Rathia v. Rameshwar Sahu, (Amitendra Kishore Prasad, J.), 2026 SCC OnLine Chh 4354

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273144
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273144
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273126
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273167
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273166
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273174
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273174
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273089
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273149
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273229
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273229
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273226
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273226
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273093
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273093
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273222
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273198
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273217
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273217
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273152
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273146
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273146
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273208
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273186
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273171
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273139
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273139
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273163
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273179
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273205
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273203
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273227
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273092
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273189
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273189
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273087
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273135
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273098
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273095

-12 -

Sharda Dubey v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal, J.), 2026
SCC OnLine Chh 4622

Shiv Kumar Pataskar v. Executive Director Chhattisgarh State Power Distribution Co. Ltd., (Naresh
Kumar Chandravanshi, J.), 2026 SCC OnLine Chh 4399

Shivam Soni v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 4374

Singhaniya Construction v. Janki Devi, (Amitendra Kishore Prasad, J.), 2026 SCC OnLine Chh
4603

Sita Ram v. State of Chhattisgarh, (Rajani Dubey, J.), 2026 SCC OnLine Chh 4347

Sonam Devi Thadwani v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal,
J.), 2026 SCC OnLine Chh 4632

State of Chhattisgarh v. Arun Kumar Bhagat, (Sanjay S. Agrawal, J.), 2026 SCC OnLine Chh 4573

State of Chhattisgarh v. Laxminarayan Banchhor, (Ravindra Kumar Agrawal, J.), 2026 SCC OnLine
Chh 4344

State of Chhattisgarh v. Piyush Bhai Majethia, (Rajani Dubey and Radhakishan Agrawal, JJ.), 2026
SCC OnLine Chh 4345

State of Chhattisgarh v. Subhash Chandra, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal, J.),
2026 SCC OnLine Chh 4621

Sudhir Chandra Guru v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2026 SCC OnLine
Chh 4417

Sulochani Chouhan v. State of Chhattisgarh, (Naresh Kumar Chandravanshi, J.), 2026 SCC OnLine
Chh 4401

Sunaina Mahashay v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal, J.),
2026 SCC OnLine Chh 4627

Sundar v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal, J.), 2026 SCC
OnLine Chh 4628

Sunita Finlease Ltd. v. State of Chhattisgarh, (Naresh Kumar Chandravanshi, J.), 2026 SCC OnLine
Chh 4400

Suraj Ghritlahre v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 4388
Suresh Kumar Gupta v. State of Chhattisgarh, (Sanjay K. Agrawal, J.), 2026 SCC OnLine Chh 4415

Taran Sahu v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal, J.), 2026
SCC OnLine Chh 4633

Tarun Baghel v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 4370
Tej Kumar v. Padamlochan, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh 4619

Tikeshwar Kumar Koushal v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar
Agrawal, J.), 2026 SCC OnLine Chh 4582

Umesh Yadav v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 4381
Union of India v. Lakhi Ram Yadav, (Parth Prateem Sahu, J.), 2026 SCC OnLine Chh 4599
Upendra Kumar Singh v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 4361

Uttam Kumar Thakur v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2026 SCC OnLine
Chh 4414

Uttara Bai v. Rajababu, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh 4618
Varsha Jain v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2026 SCC OnLine Chh 4636

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273210
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273210
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273140
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273115
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273191
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273191
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273088
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273220
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273161
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273085
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273085
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273086
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273086
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273209
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273158
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273158
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273142
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273142
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273215
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273216
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273216
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273141
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273141
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273129
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273156
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273221
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273221
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273111
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273207
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273170
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273122
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273187
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273102
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273155
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273155
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273206
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273224

-13 -

Venkat Satyanarayan v. Kedarishwari, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 4353
Vijay Gupta v. Amit Dewangan, (Radhakishan Agrawal, J.), 2026 SCC OnLine Chh 4574

Vijay Kumar Sahu v. State of Chhattisgarh, (Sanjay Kumar Jaiswal, J.), 2026 SCC OnLine Chh
4584

Vinay Baghel v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 4376

Vinay Das Manikpuri v. State of Chhattisgarh, (Sanjay Kumar Jaiswal, J.), 2026 SCC OnLine Chh
4612

Virendra Gandharv v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 4369
Vishnu Patel v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 4389

Vishnu Prasad Shori v. State of Chhattisgarh, (Sanjay K. Agrawal, J.), 2026 SCC OnLine Chh 4416
Vishram Diwakar v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 4366

Delhi High Court
Argha Chatterjee v. SBI, (C. Hari Shankar and Om Prakash Shukla, JJ.), 2026 SCC OnLine Del 938

Atlan Technologies (P) Ltd. v. Commr., (Yashwant Varma and Ravinder Dudeja, JJ.), 2024 SCC
OnLine Del 9903

Aviation Services LLC v. State (NCT of Delhi), (Neena Bansal Krishna, J.), 2026 SCC OnLine Del
933

BLS-E Services Ltd. v. Union of India, (V. Kameswar Rao and Manmeet Pritam Singh Arora, JJ.),
2026 SCC OnLine Del 982

BLS-E Services Ltd. v. Union of India, (V. Kameswar Rao and Manmeet Pritam Singh Arora, JJ.),
2026 SCC OnLine Del 983

CIT v. American Express India (P) Ltd., (Yashwant Varma and Harish Vaidyanathan Shankar, JJ.),
2025 SCC OnLine Del 10147

CIT v. AT&T Communication Services India (P) Ltd., (Yashwant Varma and Dharmesh Sharma, JJ.),
2024 SCC OnLine Del 9901

CIT v. Tata Power Delhi Distribution Ltd., (Vibhu Bakhru, Acting C.J. and Swarana Kanta Sharma,
J.), 2025 SCC OnLine Del 4649

CIT v. UK Paints India (P) Ltd., (Rajiv Shakdher and Tara Vitasta Ganju, JJ.), 2022 SCC OnLine Del
5353

DRJ Petrochem (P) Ltd. v. STO, (Yashwant Varma and Ravinder Dudeja, JJ.), 2024 SCC OnLine Del
9902

Garg Exim v. Directorate General of GST Intelligence, (Yashwant Varma and Harish Vaidyanathan
Shankar, JJ.), 2025 SCC OnLine Del 10149

Gurpreet Singh v. Commr. of Delhi State GST, (Yashwant Varma and Harish Vaidyanathan Shankar,
J1.), 2025 SCC OnLine Del 10150

Hardwyn India Ltd. v. Directorate General of GST Intelligence, (Yashwant Varma and Harish
Vaidyanathan Shankar, JJ.), 2025 SCC OnLine Del 10151

Holtec Consulting (P) Ltd. v. National Highways & Infrastructure Development Corpn. Ltd.,
(Purushaindra Kumar Kaurav, J.), 2026 SCC OnLine Del 940

Little Children Education Society v. Union of India, (Purushaindra Kumar Kaurav, J.), 2026 SCC
OnLine Del 939

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273094
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273162
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273172
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273172
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273117
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273200
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273200
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273110
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273130
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273157
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273107
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274116
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274084
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274084
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274111
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274111
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274127
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274128
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274096
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274091
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274093
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274083
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274083
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274086
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274086
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274097
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274101
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274102
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274118
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274117
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274117

-14 -

Mahesh Chand Sharma v. Ramesh Chand Sharma, (Mini Pushkarna, J.), 2026 SCC OnLine Del 936

Matrix Clothing (P) Ltd. v. CIT, (V. Kameswar Rao and Vinod Kumar, JJ.), 2025 SCC OnLine Del
11033

Mehul Mamgain v. Union of India, (Yashwant Varma and Ravinder Dudeja, JJ.), 2024 SCC OnLine
Del 9896

Mgmt. of ESI Scheme v. Raj Bala, (Shail Jain, J.), 2026 SCC OnLine Del 941

Mintellectuals LLP v. Union of India, (Prathiba M. Singh and Dharmesh Sharma, JJ.), 2025 SCC
OnLine Del 10155

Modi Packers v. Commr. (CGST), (Yashwant Varma and Harish Vaidyanathan Shankar, JJ.), 2025
SCC OnLine Del 10154

Mohd. Miraz v. State (NCT of Delhi), (Amit Mahajan, J.), 2026 SCC OnLine Del 978

Moneywise Financial Services (P) Ltd. v. Super Star Axles (P) Ltd., (Purushaindra Kumar Kaurav,
J.), 2025 SCC OnLine Del 11032

Moon Overseas v. Commr. (CGST), (Yashwant Varma and Harish Vaidyanathan Shankar, JJ.), 2025
SCC OnLine Del 10156

Moonlight Equity (P) Ltd. v. Union of India, (Yashwant Varma and Harish Vaidyanathan Shankar,
1J.), 2025 SCC OnLine Del 10148

MS A v. Delhi Cantonment Board, (Purushaindra Kumar Kaurav, J.), 2026 SCC OnLine Del 942
Naresh Kashyap v. State (NCT of Delhi), (Manoj Jain, J.), 2026 SCC OnLine Del 931

Nspira Management Services (P) Ltd. v. STO, (Yashwant Varma and Dharmesh Sharma, JJ.), 2024
SCC OnLine Del 9898

Prem Kumar Pugalia v. Commr. (CGST), (Yashwant Varma and Harish Vaidyanathan Shankar, JJ.),
2025 SCC OnLine Del 10146

Ramesh v. Union of India, (Yashwant Varma and Dharmesh Sharma, JJ.), 2024 SCC OnLine Del
9895

Rashid v. State (NCT of Delhi), (Navin Chawla and Ravinder Dudeja, JJ.), 2026 SCC OnLine Del
976

RNT Metals (P) Ltd. v. Raka Overseas, (Ravinder Dudeja, J.), 2025 SCC OnLine Del 10152

S.H. Enterprises v. Commr. of Goods & Service Tax, (Yashwant Varma and Harish Vaidyanathan
Shankar, JJ.), 2025 SCC OnLine Del 10153

Sameer Sehgal v. State (NCT of Delhi), (Amit Mahajan, J.), 2026 SCC OnLine Del 977

Sangita Mallik v. Gandhi Smarak Sangrahalaya Samiti, (Amit Bansal, J.), 2026 SCC OnLine Del
981

Sarens Heavy Lift India (P) Ltd. v. Commr. (DGST), (Yashwant Varma and Dharmesh Sharma, JJ.),
2024 SCC OnLine Del 9897

Sauss Home Products (P) Ltd. v. Reckitt Benckiser India (P) Ltd., (C. Hari Shankar and Om Prakash
Shukla, JJ.), 2026 SCC OnLine Del 937

Shambhu Kumar Rai v. State, (Chandrasekharan Sudha, J.), 2026 SCC OnLine Del 929

Shambhu Nath Rai v. Union of India, (C. Hari Shankar and Om Prakash Shukla, JJ.), 2025 SCC
OnLine Del 11034

Shivam Chopra v. State (NCT of Delhi), (Manoj Jain, J.), 2026 SCC OnLine Del 932
Shravan v. State (NCT of Delhi), (Manoj Jain, J.), 2026 SCC OnLine Del 930

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274114
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274105
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274105
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274085
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274085
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274119
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274100
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274100
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274099
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274099
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274123
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274104
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274103
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274103
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274092
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274120
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274109
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274087
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274087
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274095
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274088
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274088
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274121
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274121
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274098
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274094
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274122
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274126
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274126
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274089
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274115
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274107
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274106
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274106
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274110
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274108

-15 -

State (NCT of Delhi) v. Ankit Jhamb, (Neena Bansal Krishna, J.), 2026 SCC OnLine Del 934
State (NCT of Delhi) v. Ankit Jhamb, (Neena Bansal Krishna, J.), 2026 SCC OnLine Del 935

Thales India (P) Ltd. v. Commr. (CGST), (Yashwant Varma and Dharmesh Sharma, JJ.), 2024 SCC
OnLine Del 9899

Tulsi Gautam v. State (NCT of Delhi), (Amit Mahajan, J.), 2026 SCC OnLine Del 980

Validad Khan v. Union of India, (Navin Chawla and Ravinder Dudeja, JJ.), 2026 SCC OnLine Del
984

Vijay Pal Negi v. State (NCT of Delhi), (Amit Mahajan, J.), 2026 SCC OnLine Del 979

Court of District Judge
Kamlesh Gupta v. Peeush Kulshreshtha, (Akhil Malik, J.), 2026 SCC OnLine Dis Crt (Del) 15

Supreme Court of India

CIT v. Shalimar Town Planners (P) Ltd., (Sanjiv Khanna and Dipankar Datta, JJ.), 2024 SCC OnLine
SC 6132

Gauhati High Court
Anam v. State of Assam, (Mitali Thakuria, J.), 2026 SCC OnLine Gau 1783

Ayna Khatun v. Union of India, (Kalyan Rai Surana and Susmita Phukan Khaund, 1J.), 2026 SCC
OnLine Gau 1788

Bhagwati Devi v. State of Assam, (Sanjay Kumar Medhi, J.), 2026 SCC OnLine Gau 1787
Bijay Gupta v. NCB Guwahati Zonal Unit, (Mitali Thakuria, J.), 2026 SCC OnLine Gau 1780

Gopendra Singh v. National Investigation Agency, (Arun Dev Choudhury and Pranjal Das, 1J.),
2026 SCC OnLine Gau 1785

Khokshed Miya v. State of Assam, (Mitali Thakuria, J.), 2026 SCC OnLine Gau 1782

Laily Begum Barbhuiya v. State of Assam, (Mitali Thakuria, J.), 2026 SCC OnLine Gau 1777
Saidur Hussain Barbhuiya v. State of Assam, (Parthivjyoti Saikia, J.), 2026 SCC OnLine Gau 1781
Sapoi Tea Co. Ltd. v. State of Assam, (Manish Choudhury, J.), 2026 SCC OnLine Gau 1786
Shahilali v. State of Assam, (Shamima Jahan, J.), 2026 SCC OnLine Gau 1779

Subut Saikia v. State of Assam, (Arun Dev Choudhury and Pranjal Das, JJ.), 2026 SCC OnLine Gau
1784

Sufia Begum v. State of Assam, (Mitali Thakuria, J.), 2026 SCC OnLine Gau 1778

Gujarat High Court

Ajaybhai v. State of Gujarat, (llesh J. Vora and R.T. Vachhani, JJ.), 2026 SCC OnLine Guj 856

Ambalal Sarabhai Enterprises Ltd. v. CIT, (A.S. Supehia and Pranav Trivedi, JJ.), 2026 SCC OnLine
Guj 869

Anilkumar Jayantibhai Patel v. State of Gujarat, (Sanjeev J. Thaker, J.), 2026 SCC OnLine Guj 849
Arbazhusain v. State of Gujarat, (Ilesh J. Vora and R.T. Vachhani, JJ.), 2026 SCC OnLine Guj 854

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274112
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274113
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274090
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274090
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274125
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274129
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274129
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274124
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274130
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274131
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274131
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274171
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274176
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274176
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274175
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274168
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274173
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274170
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274165
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274169
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274174
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274167
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274172
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274172
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274166
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274194
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274207
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274207
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274187
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274192

-16 -

Arif Sabir Diwan v. State of Gujarat, (llesh J. Vora and R.T. Vachhani, JJ.), 2026 SCC OnLine Guj
863

Ashitkumar Satishchandra Patel v. ITO, (Bhargav D. Karia and Pranav Trivedi, JJ.), 2025 SCC
OnLine Guj 5717

Ashokbhai Bhanubhai Prajapati v. State of Gujarat, (Sanjeev J. Thaker, J.), 2026 SCC OnLine Guj
848

Atlantic Shipping (P) Ltd. v. ITO, (Bhargav D. Karia and Pranav Trivedi, JJ.), 2025 SCC OnLine
Guj 5752

Bhagwanbhai Gopalbhai Patel v. State of Gujarat, (Sanjeev J. Thaker, J.), 2026 SCC OnLine Guj
850

Bhargeshbhai Thakorbhai Patel v. State of Gujarat, (Sanjeev J. Thaker, J.), 2026 SCC OnLine Guj
845

Chetak Nandkumar Gandhi v. ITO, (Bhargav D. Karia and Pranav Trivedi, JJ.), 2025 SCC OnLine
Guj 5865

CIT v. Zydus Lifesciences Ltd., (A.S. Supehia and Pranav Trivedi, JJ.), 2026 SCC OnLine Guj 868

Giraben Atulbhai Shah v. CIT, (J.B. Pardiwala and Nisha M. Thakore, JJ.), 2022 SCC OnLine Guj
2822

Gujarat Amusement & Funworld (P) Ltd. v. State of Gujarat, (Hemant M. Prachchhak, J.), 2026
SCC OnLine Guj 851

Hiteshbhai v. State Of Gujarat, (Ilesh J. Vora and R.T. Vachhani, JJ.), 2026 SCC OnLine Guj 860

Juberbhai Hajibhai Panavadhu v. State of Gujarat, (Ilesh J. Vora and R.T. Vachhani, JJ.), 2026 SCC
OnLine Guj 859

Kailash Dayram Gurjar v. State of Gujarat, (Ilesh J. Vora and R.T. Vachhani, JJ.), 2026 SCC
OnLine Guj 853

Ketul Krishnakant Thakar v. State of Gujarat, (Sanjeev J. Thaker, J.), 2026 SCC OnLine Guj 847
Lala v. State of Gujarat, (llesh J. Vora and R.T. Vachhani, JJ.), 2026 SCC OnLine Guj 852

Marwadi Shares & Finance Ltd. v. State of Gujarat, (Sanjeev J. Thaker, J.), 2026 SCC OnLine Guj
846

Mehul Parshottambhai Baraiya v. State of Gujarat, (Ilesh J. Vora and R.T. Vachhani, JJ.), 2026 SCC
OnLine Guj 865

Mohd. Samir v. State of Gujarat, (Ilesh J. Vora and R.T. Vachhani, JJ.), 2026 SCC OnLine Guj 867

Mosinbhai Osmanbhai Halai v. State of Gujarat, (Ilesh J. Vora and R.T. Vachhani, JJ.), 2026 SCC
OnLine Guj 862

Paras Chandreshbhai Koticha v. ITO, (A.S. Supehia and Pranav Trivedi, JJ.), 2026 SCC OnLine Guj
870

Prakash v. State of Gujarat, (Ilesh J. Vora and R.T. Vachhani, JJ.), 2026 SCC OnLine Guj 855
Prakashbhai v. State of Gujarat, (Ilesh J. Vora and R.T. Vachhani, JJ.), 2026 SCC OnLine Guj 864

Ritik Ashokbhai Babaldas Thakor v. State of Gujarat, (Ilesh J. Vora and R.T. Vachhani, JJ.), 2026
SCC OnLine Guj 858

Tarachand v. State of Gujarat, (Ilesh J. Vora and R.T. Vachhani, JJ.), 2026 SCC OnLine Guj 861
Vijaybhai v. State of Gujarat, (Ilesh J. Vora and R.T. Vachhani, JJ.), 2026 SCC OnLine Guj 857

Yasinshah Gulamhusen Rafail v. State of Gujarat, (Ilesh J. Vora and R.T. Vachhani, JJ.), 2026 SCC
OnLine Guj 866

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274201
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274201
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274180
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274180
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274186
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274186
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274178
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274178
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274188
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274188
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274183
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274183
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274179
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274179
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274206
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274182
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274182
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274189
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274189
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274198
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274197
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274197
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274191
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274191
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274185
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274190
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274184
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274184
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274203
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274203
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274205
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274200
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274200
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274177
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274177
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274193
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274202
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274196
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274196
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274199
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274195
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274204
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274204

-17 -

Himachal Pradesh High Court
Anand Kumar v. State of H.P., (Rakesh Kainthla, J.), 2026 SCC OnLine HP 1687

Anand Moudgil v. State of H.P., (Vivek Singh Thakur and Ranjan Sharma, JJ.), 2026 SCC OnLine
HP 1700

Anil Kumar v. State of H.P., (Ajay Mohan Goel, J.), 2026 SCC OnLine HP 1706

Ankit Bansal v. State of H.P., (Sandeep Sharma, J.), 2026 SCC OnLine HP 1695

Arbaz v. State of H.P., (Ajay Mohan Goel, J.), 2026 SCC OnLine HP 1707

Avtar Singh Narang v. State of H.P., (Rakesh Kainthla, J.), 2026 SCC OnLine HP 1688
Ayansh Srivastav v. State of H.P., (Rakesh Kainthla, J.), 2026 SCC OnLine HP 1691

Baldev Raj v. Principal Secretary of Higher Education, (Ajay Mohan Goel, J.), 2026 SCC OnLine
HP 1726

Bhim Dutt v. State of H.P., (Ajay Mohan Goel, J.), 2026 SCC OnLine HP 1714

Chet Ram v. State of H.P., (Ajay Mohan Goel, J.), 2026 SCC OnLine HP 1710
Dharam Chand v. State of H.P., (Rakesh Kainthla, J.), 2026 SCC OnLine HP 1692
Ghinder Singh v. State of H.P., (Ajay Mohan Goel, J.), 2026 SCC OnLine HP 1704
Harbansh Lal v. State of H.P., (Jyotsna Rewal Dua, J.), 2026 SCC OnLine HP 1716
Jasveeer Singh v. State of H.P., (Rakesh Kainthla, J.), 2026 SCC OnLine HP 1694
Kamla Deviv. State of H.P., (Jyotsna Rewal Dua, J.), 2026 SCC OnLine HP 1719
Kamlesh Kumar v. State of H.P., (Ajay Mohan Goel, J.), 2026 SCC OnLine HP 1702
Kanishk Sharma v. State of H.P., (Rakesh Kainthla, J.), 2026 SCC OnLine HP 1686
Kedar Chand v. State of H.P., (Jyotsna Rewal Dua, J.), 2026 SCC OnLine HP 1699
Kehar Singh v. State of H.P., (Ajay Mohan Goel, J.), 2026 SCC OnLine HP 1705
Krishan Chand v. State of H.P., (Jyotsna Rewal Dua, J.), 2026 SCC OnLine HP 1720

Krishan Singh v. Mahindra & Mahindra Finance Service Ltd., (Sandeep Sharma, J.), 2026 SCC
OnLine HP 1696

Kuljeet Singh v. Kangra Central Coop. Bank, (Ajay Mohan Goel, J.), 2026 SCC OnLine HP 1712

Mahindra & Mahindra Financial Service Ltd. v. Gurdit Singh, (Romesh Verma, J.), 2026 SCC
OnLine HP 1684

Narinder Kumar v. State of H.P., (Jyotsna Rewal Dua, J.), 2026 SCC OnLine HP 1715
Nikita v. State of H.P., (Sandeep Sharma, J.), 2026 SCC OnLine HP 1690

Nirmala Devi v. State of H.P., (Ajay Mohan Goel, J.), 2026 SCC OnLine HP 1711
Parveen Mittal v. State of H.P., (Ajay Mohan Goel, J.), 2026 SCC OnLine HP 1713
Pawan Kumar v. State of H.P., (Ajay Mohan Goel, J.), 2026 SCC OnLine HP 1724

Pawan Kumar v. Suman Lata, (Vivek Singh Thakur and Ranjan Sharma, JJ.), 2026 SCC OnLine HP
1698

Prakash v. H.P. State Coop. Agricultural & Rural Development Bank Ltd., (Jyotsna Rewal Dua, J.),
2026 SCC OnLine HP 1709

Priti v. Union of India, (Vivek Singh Thakur and Ranjan Sharma, JJ.), 2026 SCC OnLine HP 1708
Rajandeep v. State of H.P., (Rakesh Kainthla, J.), 2026 SCC OnLine HP 1689

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274211
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274224
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274224
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274230
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274219
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274231
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274212
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274215
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274250
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274250
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274238
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274234
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274216
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274228
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274240
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274218
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274243
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274226
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274210
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274223
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274229
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274244
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274220
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274220
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274236
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274208
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274208
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274239
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274214
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274235
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274237
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274248
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274222
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274222
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274233
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274232
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274213

-18 -

Rajeev Kumar Sandhu v. State of H.P., (Sandeep Sharma, J.), 2026 SCC OnLine HP 1697
Sandeep Kaur v. State of H.P., (Rakesh Kainthla, J.), 2026 SCC OnLine HP 1693
Sanjeev Dhillon v. State of H.P., (Jyotsna Rewal Dua, J.), 2026 SCC OnLine HP 1723
Saroj Thakur v. State of H.P., (Ajay Mohan Goel, J.), 2026 SCC OnLine HP 1701

Sher Singh v. State of H.P., (Ajay Mohan Goel, J.), 2026 SCC OnLine HP 1718

State of H.P. v. Punjab Singh, (Rakesh Kainthla, J.), 2026 SCC OnLine HP 1685

Sunil Kumar v. Himachal RTC, (Sushil Kukreja, J.), 2026 SCC OnLine HP 1727

Surjan Singh v. H.P. Tourism Development Corpn. (HPTDC) Ltd., (Ajay Mohan Goel, J.), 2026 SCC
OnLine HP 1722

Tilak Raj v. State of H.P., (Ajay Mohan Goel, J.), 2026 SCC OnLine HP 1703

United India Insurance Co. Ltd. v. Nirmala Devi, (Sushil Kukreja, J.), 2026 SCC OnLine HP 1728
Vinay Kumar v. State of H.P., (Jyotsna Rewal Dua, J.), 2026 SCC OnLine HP 1725

Virender Kumar v. State of H.P., (Ajay Mohan Goel, J.), 2026 SCC OnLine HP 1717

Yash Pal v. H.P. State Coop. Milk Producers' Federation Ltd., (Ajay Mohan Goel, J.), 2026 SCC
OnLine HP 1721

Jammu and Kashmir High Court
Ankur Jain v. Ashwani Khajuria, (Sanjay Dhar, J.), 2026 SCC OnLine J&K 178
Imran Hussain Giri v. State (UT of J&K), (Sanjay Dhar, J.), 2026 SCC OnLine J&K 179
Kamal v. State (UT of J&K), (Sanjay Dhar, J.), 2026 SCC OnLine J&K 180
Kirpal Singh v. State (UT of J&K), (Sanjay Dhar, J.), 2026 SCC OnLine J&K 190
Mudasir Ahmad Bhat v. State (UT of J&K), (Rahul Bharti, J.), 2026 SCC OnLine J&K 181
Ravi Kumar v. State (UT of J&K), (Sanjay Dhar, J.), 2026 SCC OnLine J&K 187
Sanjay Gupta v. Prem Kumar, (Sanjay Dhar, J.), 2026 SCC OnLine J&K 177
Shiv Lal v. State (UT of J&K), (Sanjay Dhar, J.), 2026 SCC OnLine J&K 185

State (UT of J&K) v. Farooqg Ahmad Zargar, (Sindhu Sharma and Shahzad Azeem, JJ.), 2026 SCC
OnLine J&K 183

State (UT of J&K) v. Manzoor Ahmad Shah, (Sindhu Sharma and Shahzad Azeem, JJ.), 2026 SCC
OnLine J&K 184

Subash Raina v. State (UT of J&K), (Sanjay Dhar, J.), 2026 SCC OnLine J&K 186
Sumit Kumar v. Union of India, (Sanjay Dhar, J.), 2026 SCC OnLine J&K 189
Surinder Singh v. Union of India, (Rahul Bharti, J.), 2026 SCC OnLine J&K 188
Tarig Hussain v. State (UT of J&K), (Sanjay Dhar, J.), 2026 SCC OnLine J&K 182

Karnataka High Court
Anjali S v. State of Karnataka, (H.T. Narendra Prasad, J.), 2026 SCC OnLine Kar 878
Bhaskarsopan Chaudhari v. M Mahadevu, (S.R. Krishna Kumar, J.), 2026 SCC OnLine Kar 875
C. Ramesh (Dr) v. C Bhavani, (S.R. Krishna Kumar, J.), 2026 SCC OnLine Kar 877
Executive Officer v. State of Karnataka, (DK Singh and S Rachaiah, JJ.), 2026 SCC OnLine Kar 874
Gajendra v. State of Karnataka, (DK Singh and S Rachaiah, JJ.), 2026 SCC OnLine Kar 873

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274221
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274217
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274247
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274225
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274242
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274209
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274251
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274246
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274246
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274227
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274252
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274249
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274241
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274245
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274245
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274400
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274401
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274402
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274412
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274403
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274409
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274399
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274407
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274405
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274405
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274406
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274406
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274408
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274411
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274410
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274404
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274420
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274417
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274419
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274416
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274415

-19 -

R.K. Developers v. K. Nagesh, (S.R. Krishna Kumar, J.), 2026 SCC OnLine Kar 876
Vishak G. v. State of Karnataka, (M. Nagaprasanna, J.), 2026 SCC OnLine Kar 872

Kerala High Court

Abdul Latheef'v. Misiriya, (J. Nisha Banu and Shoba Annamma Eapen, JJ.), 2026 SCC OnLine Ker
3373

Abdul Salam v. Collector, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 3390

Abhinand K. v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 3359

Adam Niyas v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 3334

Akbar Ali v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 3338

Akhil Santhosh v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 3339
Akhil Santhosh v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 3340
Akhil v. State of Kerala, (C. Pratheep Kumar, J.), 2026 SCC OnLine Ker 3360

Akshay Anand C.K. v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 3325
Amal v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 3361

Ansaf v. Union of India, (Murali Purushothaman, J.), 2026 SCC OnLine Ker 3397

Anvarsha Muhammed Shibly v. Union of India, (Murali Purushothaman, J.), 2026 SCC OnLine Ker
3400

Asharaf Ali v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 3337

Ashiqg Ibrahimkutty v. APJ Abdul Kalam Technological University, (Bechu Kurian Thomas, J.), 2026
SCC OnLine Ker 3387

Asmabi Basheer K.P. v. State of Kerala, (Dr A.K. Jayasankaran Nambiar and Jobin Sebastian, JJ.),
2026 SCC OnLine Ker 3404

Aysha Hiba E. v. Union of India, (Dr A.K. Jayasankaran Nambiar and Jobin Sebastian, JJ.), 2026
SCC OnLine Ker 3401

Baiju P.K. v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 3318
Bhavana v. Union of India, (Murali Purushothaman, J.), 2026 SCC OnLine Ker 3399

Bindu v. Monai, (J. Nisha Banu and Shoba Annamma Eapen, JJ.), 2026 SCC OnLine Ker 3371
Binesh Babu V.P. v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 3362

Blue Star Aluminium & Door House v. Federal Bank Ltd., (Soumen Sen, C.J. and Syam Kumar
V.M., J.), 2026 SCC OnLine Ker 3380

Cligcop International (P) Ltd. v. State of Kerala, (K. Babu, J.), 2026 SCC OnLine Ker 3367

Corporal Praveen A.P. v. Union of India, (K. Natarajan and Johnson John, JJ.), 2026 SCC OnLine
Ker 3382

Custodian (Ecologically Fragile Land) & Chief Conservator of Forests (Wildlife) v. Priya Rubber
Estate & Plantation (P) Ltd., (Sathish Ninan and P. Krishna Kumar, JJ.), 2026 SCC OnLine Ker
3374

Dilshad P.C. v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 3358

Easananan Namboothiri v. Travancore Devaswom Board, (Raja Vijayaraghavan V. and K.V.
Jayakumar, JJ.), 2026 SCC OnLine Ker 3379

Girija v. State of Kerala, (K. Babu, J.), 2026 SCC OnLine Ker 3407

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274418
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274414
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274479
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274479
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274495
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274465
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274440
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274444
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274445
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274446
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274466
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274431
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274467
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274502
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274505
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274505
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274443
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274492
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274492
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274509
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274506
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274506
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274424
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274504
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274477
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274468
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274485
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274473
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274487
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274487
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274480
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274480
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274464
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274484
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274512

-20 -

Hisana Navas v. Shajeela Basheer, (Soumen Sen, C.J. and Syam Kumar V.M., J.), 2026 SCC OnLine
Ker 3376

Ishak v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 3350

Jaseera v. State of Kerala, (A.K. Jayasankaran Nambiar and Jobin Sebastian, JJ.), 2026 SCC OnLine
Ker 3403

Jishnu M.M. v. State of Kerala, (A. Badharudeen, J.), 2026 SCC OnLine Ker 3342

Jose Thomas v. Telma Jose, (J. Nisha Banu and Shoba Annamma Eapen, JJ.), 2026 SCC OnLine Ker
3370

Jyothi v. State of Kerala, (G. Girish, J.), 2026 SCC OnLine Ker 3363

K. Khader Nazeer v. Mohd. Anwar K., (Soumen Sen, C.J. and Syam Kumar V.M., J.), 2026 SCC
OnLine Ker 3375

Kalpathy Granites (P) Ltd. v. State Environment Impact Assessment Authority, (C. Jayachandran,
J.), 2026 SCC OnLine Ker 3394

Kannan v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 3356
Koshy Abraham v. Shaji, (Sathish Ninan and P. Krishna Kumar, JJ.), 2026 SCC OnLine Ker 3369

Kozhikode Daya Hospitals (P) Ltd. v. State of Kerala, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine
Ker 3391

Kunhinarayanan v. State of Kerala, (A. Badharudeen, J.), 2026 SCC OnLine Ker 3343
Lineesh A.D. v. State of Kerala, (G. Girish, J.), 2026 SCC OnLine Ker 3348

Linu Joseph v. State of Kerala, (C. Pratheep Kumar, J.), 2026 SCC OnLine Ker 3364
Linu V.S. v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 3328

Manoj K. v. Ombudsman for Local Self Govt. Institutions, (Harisankar V. Menon, J.), 2026 SCC
OnLine Ker 3383

Mohan Lal K.R. v. Travancore Devaswom Board, (Harisankar V. Menon, J.), 2026 SCC OnLine
Ker 3386

Mohanan K.T. v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 3323

Mohandas N.K. v. State of Kerala, (Raja Vijayaraghavan V. and K.V. Jayakumar, JJ.), 2026 SCC
OnLine Ker 3388

Mohd. Bugari P.P. v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 3332
Mohd. Illiyas v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 3324
Mohd. K.V. v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 3352

Mohd. Riyas P.M. v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 3335
Nasimudeen v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 3327
Nikhil A. v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 3326
Nisamudheen v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 3317
Nisha Reji v. State of Kerala, (K. Babu, J.), 2026 SCC OnLine Ker 3377

Nived N. Babu v. Union of India, (Devan Ramachandran and Basant Balaji, JJ.), 2026 SCC OnLine
Ker 3381

Noore Nazar v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 3336

P.L. Xavier v. State of Kerala, (Soumen Sen, C.J. and Syam Kumar V.M., J.), 2026 SCC OnLine Ker
3408

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274482
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274482
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274456
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274508
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274508
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274448
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274476
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274476
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274469
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274481
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274481
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274499
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274462
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274475
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274496
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274496
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274449
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274454
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274470
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274434
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274488
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274488
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274491
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274491
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274429
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274493
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274493
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274438
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274430
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274458
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274441
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274433
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274432
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274423
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274483
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274486
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274486
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274442
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274513
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274513

-21 -

Pradosh Chandran v. Remya K.S., (J. Nisha Banu and Shoba Annamma Eapen, JJ.), 2026 SCC
OnLine Ker 3372

Praveen v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 3319
Rafi Meera P.M. v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 3355
Raghu K.S. v. Canara Bank, (P.V. Balakrishnan, J.), 2026 SCC OnLine Ker 3396
Rajesh v. Ambili, (A. Badharudeen, J.), 2026 SCC OnLine Ker 3344

Ratheesh v. State of Kerala, (Dr A.K. Jayasankaran Nambiar and Jobin Sebastian, JJ.), 2026 SCC
OnLine Ker 3346

Raviv. State of Kerala, (G. Girish, J.), 2026 SCC OnLine Ker 3368

Razak K.K. v. Thrissur Municipal Corpn., (Harisankar V. Menon, J.), 2026 SCC OnLine Ker 3385
Regimon B. v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 3330

Renjith Gopi v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 3351

Rinosha v. Mohd. Salih T., (Dr A.K. Jayasankaran Nambiar and Jobin Sebastian, JJ.), 2026 SCC
OnLine Ker 3402

Sabith M.K. v. Bank of Baroda, (P.V. Balakrishnan, J.), 2026 SCC OnLine Ker 3395

Sajin Frederick v. SPE/CBI Eow, (A. Badharudeen, J.), 2026 SCC OnLine Ker 3341

Sandra Mariya Eldho v. State of Kerala, (C. Pratheep Kumar, J.), 2026 SCC OnLine Ker 3406
Santhosh v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 3331

Sarath Vinod v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 3353

Sasidharan v. Collector, (C. Jayachandran, J.), 2026 SCC OnLine Ker 3398

Shahin A. v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 3347

Shamila v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 3357

Shareefa v. Collector, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 3389

Sheeja Rafi v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 3354

Sheela Pappachan v. Revenue Divisional Officer, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker
3392

Shobby Joseph v. D. Chandran, (G. Girish, J.), 2026 SCC OnLine Ker 3365

Sijo M.J. v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 3329
Sreerag v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 3321
Stalin Stanly v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 3349

Thiruvananthapuram Service Coop. Bank Ltd. v. Corpn. of Thiruvananthapuram, (Harisankar V.
Menon, J.), 2026 SCC OnLine Ker 3393

Ujwal Unni v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 3322

Usha T. v. State of Kerala, (Dr A.K. Jayasankaran Nambiar and Jobin Sebastian, JJ.), 2026 SCC
OnLine Ker 3405

Varghese v. State of Kerala, (Harisankar V. Menon, J.), 2026 SCC OnLine Ker 3384
Varnini Karthikeyan v. Padmakaran, (Easwaran S., J.), 2026 SCC OnLine Ker 3378

Vellangallur Peoples Welfare Coop. Society Ltd. v. Union of India, (Ziyad Rahman A.A., J.), 2025
SCC OnLine Ker 15545

Vijesh v. State of Kerala, (Dr A K. Jayasankaran Nambiar and Jobin Sebastian, JJ.), 2026 SCC
OnLine Ker 3345

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274478
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274478
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274425
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274461
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274501
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274450
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274452
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274452
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274474
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274490
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274436
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274457
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274507
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274507
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274500
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274447
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274511
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274437
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274459
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274503
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274453
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274463
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274494
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274460
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274497
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274497
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274471
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274435
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274427
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274455
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274498
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274428
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274510
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274510
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274489
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274422
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274421
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274421
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274451
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274451

-22 -

Vikaraman v. State of Kerala, (G. Girish, J.), 2026 SCC OnLine Ker 3366
Vinod V.M. v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 3333
Vinudas S. v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 3320

Madras High Court

Aarthi Scans (P) Ltd. v. Konica Minolta Business Solutions India (P) Ltd., (S. Sounthar, J.), 2026
SCC OnLine Mad 2440

Sanmac Motor Finance Ltd. v. CBIT, (C. Saravanan, J.), 2024 SCC OnLine Mad 12670

Meghalaya High Court
Elias Marbaniang v. Union of India, (H.S. Thangkhiew, J.), 2026 SCC OnLine Megh 161
Isilda Khonglah v. State of Meghalaya, (H.S. Thangkhiew, J.), 2026 SCC OnLine Megh 157
Kynsaiborlang N. Syiem v. Niandro Syiemiong, (H.S. Thangkhiew, J.), 2026 SCC OnLine Megh 155
Lurena Lyngdoh v. State of Meghalaya, (H.S. Thangkhiew, J.), 2026 SCC OnLine Megh 156
Michael J Swer v. State of Meghalaya, (H.S. Thangkhiew, J.), 2026 SCC OnLine Megh 158

Registrar General v. State of Meghalaya, (Revati Mohite Dere, C.J. and W. Diengdoh, J.), 2026 SCC
OnLine Megh 154

Shalenbor Wahlang v. State of Meghalaya, (Revati Mohite Dere, C.J. and H.S. Thangkhiew, J.),
2026 SCC OnLine Megh 152

Sonelal Roy v. Union of India, (H.S. Thangkhiew, J.), 2026 SCC OnLine Megh 153
Tikimon Mawniuh v. State of Meghalaya, (H.S. Thangkhiew, J.), 2026 SCC OnLine Megh 160
Yearly Khongwar v. State of Meghalaya, (H.S. Thangkhiew, J.), 2026 SCC OnLine Megh 159

Madhya Pradesh High Court
Aartiv. State of M.P., (Vijay Kumar Shukla, J.), 2026 SCC OnLine MP 1758
Aassthavvihar Construction v. Sanjay Bhengra, (B.P. Sharma, J.), 2026 SCC OnLine MP 1776
Abdul Haneef v. State of M.P., (Vishal Dhagat, J.), 2026 SCC OnLine MP 1887

Aditya Bhatnagar v. State of M.P., (Sanjeev Sachdeva, C.J. and Vinay Saraf, J.), 2026 SCC OnLine
MP 1841

Aendal Singh Gurjar v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 1809
Ajay Agrawal v. Nagar Palika Nigam Jabalpur, (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 1974

Ajay Construction Co. v. State of M.P., (Vivek Rusia and Pradeep Mittal, JJ.), 2026 SCC OnLine
MP 1640

Ajay Kumar Dwivedi (Dr) v. State of M.P., (Vishal Dhagat, J.), 2026 SCC OnLine MP 1965

Ajay Kumar Shukla v. Sampat Kumar Shukla, (Devnarayan Mishra, J.), 2026 SCC OnLine MP 2052
Ajay Singh Tomar v. Punit Dixit, (B.P. Sharma, J.), 2026 SCC OnLine MP 1747

Akash Yadav v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 1731

Akhilesh Mudgal v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 1902

Akhlesh Kumar Chourasiya v. Gajendra Singh, (Deepak Khot, J.), 2026 SCC OnLine MP 1701
Amarsingh Bheel v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 1777

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274472
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274439
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274426
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274516
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274516
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274514
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274526
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274522
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274520
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274521
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274523
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274519
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274519
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274517
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274518
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274525
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274524
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274648
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274666
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274777
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274731
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274731
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274699
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274864
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274530
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274530
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274855
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274886
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274637
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274621
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274792
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274591
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274667

-23 -

Amrat Lal v. Rajesh Kumar, (Anuradha Shukla, J.), 2026 SCC OnLine MP 1680
Amulya Khare v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 1866
Anil Adiwasi v. State of M.P., (Ashish Shroti, J.), 2026 SCC OnLine MP 1909

Anil Kumar Bagherwal v. Higher Education Department, (Jai Kumar Pillai, J.), 2026 SCC OnLine
MP 1853

Anil Kumar Sharma v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 1908

Anita Shukla v. State of M.P., (Vishal Dhagat, J.), 2026 SCC OnLine MP 1947

Anjali Devi v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 1745

Anju Gupta v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 2065

Anju v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 1801

Annu Tomar v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 1743

Anuj Bhadauriya v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 1737
Archna v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 2057

Arjun Patel v. State of M.P., (Vishal Dhagat, J.), 2026 SCC OnLine MP 1846

Arjun Rawat v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 1812

Arpit Paul v. State of M.P., (Vishal Dhagat, J.), 2026 SCC OnLine MP 1854

Arun Kumar Singh v. Narayan Swami, (B.P. Sharma, J.), 2026 SCC OnLine MP 1733

Arun Kumar Singh v. Narendra Rao Kadam, (B.P. Sharma, J.), 2026 SCC OnLine MP 1718

Arun Verma v. Kamladevi, (Binod Kumar Dwivedi, J.), 2026 SCC OnLine MP 2041

Arvind Gurjar v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 1803

Ashish Pal v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 1746

Ashok Kumar Bhardwaj v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 1959
Ashok Kumar Kheroniya v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 1851

Ashok Kumar Sharma v. MP Madhya Kshetra Vidhyut Vitaran Co. Ltd., (Ashish Shroti, J.), 2026 SCC
OnLine MP 1848

Ashok Kumar v. Bhagwan Singh, (G.S. Ahluwalia, J.), 2026 SCC OnLine MP 1673

Ashok Manibhai Patel v. Tushar Enterprises, (Vivek Jain, J.), 2026 SCC OnLine MP 1825
Ashu Yadav v. State of M.P., (Subodh Abhyankar, J.), 2026 SCC OnLine MP 2053

Atthi Bai v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 1897

Avinash Kiwade v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 1933

Bablu Yadav v. State of M.P., (Vivek Agarwal and Ratnesh Chandra Singh Bisen, JJ.), 2026 SCC
OnLine MP 1657

Babulal v. Rajaram, (Binod Kumar Dwivedi, J.), 2026 SCC OnLine MP 1689
Badprilal v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 1915

Bahadur Singh Raghuvanshi v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP
1904

Baijnath Prasad Sharma v. State of M.P., (Amit Seth, J.), 2026 SCC OnLine MP 1916

Bain Bahadur v. State of M.P., (Vivek Agarwal and Ratnesh Chandra Singh Bisen, JJ.), 2026 SCC
OnLine MP 1645

Bajrang Rice Mill v. State of M.P., (Vishal Mishra, J.), 2026 SCC OnLine MP 1958

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274570
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274756
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274799
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274743
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274743
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274798
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274837
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274635
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274899
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274691
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274633
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274627
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274891
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274736
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274702
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274744
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274623
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274608
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274875
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274693
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274636
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274849
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274741
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274738
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274738
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274563
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274715
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274887
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274787
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274823
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274547
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274547
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274579
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274805
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274794
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274794
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274806
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274535
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274535
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274848

-4 -

Bankebihari Gurjar v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 1740
Bhanu Gaur v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 1799

Bhopal Municipal Corpn. v. Marlin Buildcon (P) Ltd., (Sanjeev Sachdeva, C.J. and Vinay Saraf, J.),
2026 SCC OnLine MP 1842

Bhujju Uikey v. Chairman-Cum Managing Director, (Maninder S. Bhatti, J.), 2026 SCC OnLine MP
1963

Bihari Lal Gupta v. State of M.P., (Vishal Dhagat, J.), 2026 SCC OnLine MP 1849

Bihari Lal Sharma v. State of M.P., (Vishal Dhagat, J.), 2026 SCC OnLine MP 1913

Braj Bala Rai v. State of M.P., (Ashish Shroti, J.), 2026 SCC OnLine MP 2064

Brajbhan Vishwakarma v. State of M.P., (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 1644
Brajesh Kumar Sharma v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 1864
Brajesh Singh Lodhi v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 2056
Brij Kishor Kurmi v. Sunil Kumar, (B.P. Sharma, J.), 2026 SCC OnLine MP 1725

Chakresh Kumar Jain v. Alok Shrivastava, (B.P. Sharma, J.), 2026 SCC OnLine MP 1780
Chandrabhan Lodhi v. Abhilasha Vishwakarma, (B.P. Sharma, J.), 2026 SCC OnLine MP 1748
Chhotu v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 1811

Child in Conflict with Law v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 1669
Chinta Mani Pandey v. State of M.P., (Vishal Dhagat, J.), 2026 SCC OnLine MP 1889

Chinta Mani Pandey v. State of M.P., (Vishal Dhagat, J.), 2026 SCC OnLine MP 1967

Chittal Singh Tekam v. State of M.P., (Vivek Agarwal and Ratnesh Chandra Singh Bisen, JJ.), 2026
SCC OnLine MP 1655

D.S. Rahangdale v. State of M.P., (Vishal Dhagat, J.), 2026 SCC OnLine MP 1872
Dalibai v. Geetabai, (Binod Kumar Dwivedi, J.), 2026 SCC OnLine MP 1829
Deep Chand v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 1928
Deepa v. Narendra, (Binod Kumar Dwivedi, J.), 2026 SCC OnLine MP 2059

Deepak Athawale v. Madhyanchal Gramin Bank, (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP
1863

Deepak Kirade v. State of M.P., (Ramkumar Choubey, J.), 2026 SCC OnLine MP 1741
Deepak Kumar Jha v. State of M.P., (Ashish Shroti, J.), 2026 SCC OnLine MP 1903
Deepak Raikwaar v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 1787
Deepak v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 1798

Deepti Pandey v. Kiran Rajpoot, (B.P. Sharma, J.), 2026 SCC OnLine MP 1713

Devendra Singh v. Manovati Prajapati, (Vivek Jain, J.), 2026 SCC OnLine MP 1821
Devesh Mishra v. State of M.P., (Ramkumar Choubey, J.), 2026 SCC OnLine MP 2058
Devsharan Singh v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 1934
Dhanraj Lodhi v. State of M.P., (Ramkumar Choubey, J.), 2026 SCC OnLine MP 1781

Dharamdas Pal v. Raja Pali, (Vivek Agarwal and Ratnesh Chandra Singh Bisen, JJ.), 2026 SCC
OnLine MP 1652

Dharmendra Kumar Tiwari v. State of M.P., (Ashish Shroti, J.), 2026 SCC OnLine MP 1921
Dharmendra v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 1808

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274630
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274689
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274732
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274853
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274853
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274739
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274803
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274898
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274534
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274754
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274890
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274615
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274670
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274638
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274701
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274559
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274779
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274857
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274545
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274545
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274762
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274719
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274818
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274893
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274753
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274753
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274631
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274793
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274677
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274688
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274603
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274711
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274892
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274824
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274671
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274542
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274542
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274811
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274698

-25 -

Dhirendra Singh Chouhan v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 1924

Dinesh Kumar Dubey v. Rachit Mishra, (Vivek Agarwal and Rajendra Kumar Vani, JJ.), 2026 SCC
OnLine MP 1662

Dulari Sahu v. Sachin, (Vivek Agarwal and Ratnesh Chandra Singh Bisen, JJ.), 2026 SCC OnLine
MP 1651

Durgesh v. State of M.P., (Vivek Agarwal and Ratnesh Chandra Singh Bisen, JJ.), 2026 SCC OnLine
MP 1646

Fattelal Yadav v. State of M.P., (Vivek Agarwal and Ratnesh Chandra Singh Bisen, JJ.), 2026 SCC
OnLine MP 1656

Firoz Khan v. State of M.P., (Ashish Shroti, J.), 2026 SCC OnLine MP 1961

Firoz v. State of M.P., (Subodh Abhyankar, J.), 2026 SCC OnLine MP 1703

Gajendra Yadav v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 1806
Gajju v. State of M.P., (Avanindra Kumar Singh, J.), 2026 SCC OnLine MP 1672

Ganesh Prasad Shrivastava v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 1949
Gaurav Ahirwar v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 1756
Gaurav Tomar v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 1805
Gopal Narang v. Anwar Mohammad, (Gajendra Singh, J.), 2026 SCC OnLine MP 2035
Gopal v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 1768

Gopilal Kushwah v. State of M.P., (Ashish Shroti, J.), 2026 SCC OnLine MP 2061
Gorishankar Mahor v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 1712
Gourav Lokre v. Controling Authrity, (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 1927
Goverdhan Tyagi v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 2068

Government Engineering College v. Banesingh, (Binod Kumar Dwivedi, J.), 2026 SCC OnLine MP
1824

Gyansingh v. State of M.P., (Vivek Agarwal and Rajendra Kumar Vani, JJ.), 2026 SCC OnLine MP
1660

Gyansingh v. State of M.P., (Vivek Agarwal and Rajendra Kumar Vani, JJ.), 2026 SCC OnLine MP
1661

Harun Rashid Kharti v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 1907
Himanshu Kamdar v. Nitin Kumar Prathani, (B.P. Sharma, J.), 2026 SCC OnLine MP 1708
Ibrahim Javed Khan v. Union of India, (Vishal Mishra, J.), 2026 SCC OnLine MP 1875
Iddu Kha v. Kuresha Bee, (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 1970

Indraprasth Uniforms v. State of M.P., (Vivek Rusia and Pradeep Mittal, JJ.), 2026 SCC OnLine MP
2069

Jagat Singh v. Sobhna Lokras, (Vivek Jain, J.), 2026 SCC OnLine MP 1831

Jagdish Vankhede v. State of M.P., (Vijay Kumar Shukla and Alok Awasthi, JJ.), 2026 SCC OnLine
MP 1925

Jayesh v. Khushboo Kanojia, (Binod Kumar Dwivedi, J.), 2026 SCC OnLine MP 2032
Jeeshan Khan v. State of M.P., (Avanindra Kumar Singh, J.), 2026 SCC OnLine MP 1650
Jhanak v. State of M.P., (Avanindra Kumar Singh, J.), 2026 SCC OnLine MP 1671
Jitendra v. Mohd. Yunis Khan, (Hirdesh, J.), 2026 SCC OnLine MP 1826

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274814
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274552
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274552
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274541
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274541
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274536
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274536
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274546
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274546
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274851
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274593
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274696
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274562
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274839
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274646
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274695
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274869
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274658
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274895
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274602
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274817
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274902
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274714
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274714
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274550
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274550
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274551
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274551
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274797
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274598
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274765
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274860
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274903
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274903
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274721
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274815
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274815
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274866
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274540
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274561
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274716

-26 -

Jivan Lal Rajak v. Asha Rakwar, (Deepak Khot, J.), 2026 SCC OnLine MP 1702

Jyotsana Daherwal v. State of M.P., (Vishal Dhagat, J.), 2026 SCC OnLine MP 1886

K.U. Munabbar Khan v. State of M.P., (Ashish Shroti, J.), 2026 SCC OnLine MP 1960

Kailash Malviya v. Satish Kumar Jangda, (Binod Kumar Dwivedi, J.), 2026 SCC OnLine MP 1690

Kaliv. Oriental General Insurance Co. Ltd., (Binod Kumar Dwivedi, J.), 2026 SCC OnLine MP
2040

Kalicharan v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 1860
Kamini Pandole v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 1954
Kamlesh Bhai Patel v. State of M.P., (B.P. Sharma, J.), 2026 SCC OnLine MP 1956

Kamlesh Patel v. State of M.P., (Vishal Dhagat, J.), 2026 SCC OnLine MP 1845

Kamlesh v. Kamlesh Shivhare, (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 1774

Kapil v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 1761

Kapoori Devi v. National Insurance Co. Ltd., (Hirdesh, J.), 2026 SCC OnLine MP 1681
Karan Kori v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 1771

Kartik Dhurvey v. State of M.P., (Avanindra Kumar Singh, J.), 2026 SCC OnLine MP 1668
Kashiram Ahirwar v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 1878
Keshav Electricals v. Jaiswal Industries & Electricals, (B.P. Sharma, J.), 2026 SCC OnLine MP 1723
Khamir Singh v. Parmal Singh, (G.S. Ahluwalia, J.), 2026 SCC OnLine MP 1839

Kiran Sharma v. State of M.P., (Ashish Shroti, J.), 2026 SCC OnLine MP 1884

Kishor Kumar Sonane v. Anand Khare, (B.P. Sharma, J.), 2026 SCC OnLine MP 1728

Koshalyav. 1.C.1.C.I Lombard General Insurance Co. Ltd., (Binod Kumar Dwivedi, J.), 2026 SCC
OnLine MP 1683

Koushal Kishor Chaturvedi v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 1880
Krishan Kumar Sanodiya v. Shirish Vaidhmudha, (B.P. Sharma, J.), 2026 SCC OnLine MP 1715
Kushveer Singh v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 1782

Lachiv. Jaswant Singh, (Hirdesh, J.), 2026 SCC OnLine MP 1679

Lakhan v. Satish Kumar Jangda, (Binod Kumar Dwivedi, J.), 2026 SCC OnLine MP 1691

Lalchand v. State of M.P., (Ashish Shroti, J.), 2026 SCC OnLine MP 1972

Lalita v. Lagan, (Binod Kumar Dwivedi, J.), 2026 SCC OnLine MP 1694

Lanka Prasad Basor v. State of M.P., (Vivek Agarwal and Ratnesh Chandra Singh Bisen, 1J.), 2026
SCC OnLine MP 2034

Laxmi Yadav v. Harikrishna Khare, (B.P. Sharma, J.), 2026 SCC OnLine MP 1796

Leea Devi Daha v. Subhash Tiwari, (Vivek Jain, J.), 2026 SCC OnLine MP 1836

Lekhram v. State of M.P., (Avanindra Kumar Singh, J.), 2026 SCC OnLine MP 1666

Lokendra Singh Rathore v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 1937
Madhu Bhargava v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 1744
Mahendra Kumar Baraskar v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 1911
Mahendra Kushwaha v. State of M.P., (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 1654
Mahendra Singh Tomar v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 1738
Mahendra v. Ganesh Singh, (Binod Kumar Dwivedi, J.), 2026 SCC OnLine MP 1677

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274592
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274776
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274850
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274580
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274874
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274874
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274750
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274844
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274846
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274735
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274664
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274651
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274571
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274661
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274558
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274768
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274613
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274729
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274774
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274618
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274573
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274573
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274770
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274605
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274672
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274569
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274581
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274862
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274584
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274868
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274868
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274686
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274726
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274556
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274827
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274634
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274801
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274544
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274628
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274567

-27 -

Mahendra v. State of M.P., (Vijay Kumar Shukla, J.), 2026 SCC OnLine MP 1754

Mahesh Sharma v. Vishwadev Sharma, (Vivek Jain, J.), 2026 SCC OnLine MP 1638

Mahila Munni Devi v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 1720
Malkhan Singh v. Jitendra Kushwaha, (B.P. Sharma, J.), 2026 SCC OnLine MP 1716

Mangal Kushwaha v. State of M.P., (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 1643
Mangal Vaid v. State of Madhya Prdaesh, (Vishal Dhagat, J.), 2026 SCC OnLine MP 1964
Manjar Ahmed v. State of M.P., (Pranay Verma, J.), 2026 SCC OnLine MP 1953

Manju Borkar v. Rewalal Basen, (B.P. Sharma, J.), 2026 SCC OnLine MP 1773

Manju Borkar v. Rewalal Basene, (B.P. Sharma, J.), 2026 SCC OnLine MP 1772

Manohar v. Hari, (Deepak Khot, J.), 2026 SCC OnLine MP 1674

Manohar v. Jyoti, (B.P. Sharma, J.), 2026 SCC OnLine MP 1710

Manoj Rawat v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 1721
Mehndi Hussain Rizvi v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 1764
Mehtab Sigh v. State of M.P., (Ashish Shroti, J.), 2026 SCC OnLine MP 1858

Mohanlal v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 1969

Mohd. Idrees v. Rafeek Khan, (Vivek Jain, J.), 2026 SCC OnLine MP 1637

Mohkam Singh Rawat v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 1813

Moksha Enterprises v. Bank of Baroda, (Vijay Kumar Shukla and Alok Awasthi, JJ.), 2026 SCC
OnLine MP 1906

Mukesh Bhai Palash v. State of M.P., (Subodh Abhyankar, J.), 2026 SCC OnLine MP 1766
Municipal Council Vidisha v. Arun Basia, (Amit Seth, J.), 2026 SCC OnLine MP 1871
Munni Begum v. State of M.P., (Vishal Dhagat, J.), 2026 SCC OnLine MP 1867

Murari Lal Sarawgi v. Rajneesh Jain, (B.P. Sharma, J.), 2026 SCC OnLine MP 1706
Murari Lal Sharma v. State of M.P., (Ashish Shroti, J.), 2026 SCC OnLine MP 1861

Murtuja Khan v. Shahrukh Khan, (Vivek Agarwal and Ratnesh Chandra Singh Bisen, JJ.), 2026
SCC OnLine MP 1648

Narendra Kumar Gautam v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 1957
Narendra Kumar Gupta v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 1910
Narendra Singh Rana v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 1783
Narendra Singh Yadav v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 1855
Narsingh Rao v. State of M.P., (Ashish Shroti, J.), 2026 SCC OnLine MP 2063

Narsingh v. Vishnuprasad, (Binod Kumar Dwivedi, J.), 2026 SCC OnLine MP 2045

Naveen Malviya v. Naveen Kumar Mangal, (B.P. Sharma, J.), 2026 SCC OnLine MP 1704

Nawal Kumari v. State of M.P., (Ashish Shroti, J.), 2026 SCC OnLine MP 1877

Neeru v. Rajesh Kumar, (Binod Kumar Dwivedi, J.), 2026 SCC OnLine MP 1832

Neeta v. Revaram Ginodiya, (Binod Kumar Dwivedi, J.), 2026 SCC OnLine MP 2043

Neha Kumari Singh v. Naveen Kunwar, (Avanindra Kumar Singh, J.), 2026 SCC OnLine MP 1667
Nilima v. Sarv Sadharan, (Hirdesh, J.), 2026 SCC OnLine MP 1692

Nirma Bai v. Ishwar, (Binod Kumar Dwivedi, J.), 2026 SCC OnLine MP 1684

Nirma Bai v. Ishwar, (Binod Kumar Dwivedi, J.), 2026 SCC OnLine MP 1685

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274644
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274528
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274610
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274606
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274533
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274854
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274843
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274663
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274662
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274564
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274600
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274611
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274654
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274748
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274859
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274527
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274703
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274796
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274796
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274656
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274761
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274757
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274596
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274751
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274538
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274538
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274847
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274800
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274673
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274745
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274897
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274879
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274594
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274767
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274722
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274877
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274557
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274582
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274574
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274575

-28 -

Nirma Bheel v. State of M.P., (Ashish Shroti, J.), 2026 SCC OnLine MP 1883
Nootan Malu v. State of M.P., (B.P. Sharma, J.), 2026 SCC OnLine MP 1730
Omprakash Beda v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 1923
Omprakash Sengar v. State of M.P., (Ashish Shroti, J.), 2026 SCC OnLine MP 1876

Oriental Insurance Co. Ltd. v. Kamta Prasad Vishwakarma, (Anuradha Shukla, J.), 2026 SCC
OnLine MP 1687

Oriyantal Insorance Com. Ltd. v. Roshni, (Hirdesh, J.), 2026 SCC OnLine MP 1695
Pankaj Yadav v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 1802
Pankaj v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 1763

Paramjeet Singh v. State of M.P., (Ashish Shroti, J.), 2026 SCC OnLine MP 2062

Pinki Uikey v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 1929

Pooja Jatav v. State of M.P., (Amit Seth, J.), 2026 SCC OnLine MP 2071

Pooja v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 1735

Popali v. Rehan Khan, (B.P. Sharma, J.), 2026 SCC OnLine MP 1729

Pradeep Kumar Bhargawa v. State of M.P., (Ashish Shroti, J.), 2026 SCC OnLine MP 1833
Pradeep Sikarwar v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 1790
Pradeep Singh v. State of M.P., (Subodh Abhyankar, J.), 2026 SCC OnLine MP 2046

Prahlad Dhurve v. State of M.P., (Vivek Agarwal and Ratnesh Chandra Singh Bisen, JJ.), 2026 SCC
OnLine MP 2033

Prahlad Patel v. State of M.P., (Vivek Agarwal and Ratnesh Chandra Singh Bisen, JJ.), 2026 SCC
OnLine MP 2036

Prakash Chandra Gupta v. Viskramaditya Singh, (Vivek Jain, J.), 2026 SCC OnLine MP 1641
Prakash Chatwani v. Ramkant Vijayvargiya, (B.P. Sharma, J.), 2026 SCC OnLine MP 1705
Pramila Choudhary v. State of M.P., (Vishal Dhagat, J.), 2026 SCC OnLine MP 1873

Pramila Choudhary v. State of M.P., (Vishal Dhagat, J.), 2026 SCC OnLine MP 1896

Pramila Tekam v. State of M.P., (Vishal Dhagat, J.), 2026 SCC OnLine MP 1918

Pratibha Verma v. State of M.P., (Ashish Shroti, J.), 2026 SCC OnLine MP 1868

Premlata v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 1885
Premnarayan Dubey v. Ramakant Vijayvargiya, (B.P. Sharma, J.), 2026 SCC OnLine MP 1819
Purshottam Singh Sisodiya v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 1944
Rachit Ahirwar v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 1804
Rachna Bendwal v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 1899

Radhe Shyam Ojha v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 1950
Radheshyam Mandloi v. State of M.P., (Vishal Dhagat, J.), 2026 SCC OnLine MP 1898
Radheshyam Mishra v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 1931
Radheshyam Sharma v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 1920
Rafique Mohd. Qureshi v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 1850
Rahul Kumar v. State of M.P., (Vivek Rusia and Pradeep Mittal, JJ.), 2026 SCC OnLine MP 1753
Rahul Malviya v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 2047

Raj Kumar Patel v. State of M.P., (Vishal Dhagat, J.), 2026 SCC OnLine MP 1844

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274773
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274620
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274813
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274766
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274577
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274577
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274585
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274692
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274653
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274896
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274819
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274905
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274625
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274619
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274723
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274680
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274880
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274867
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274867
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274870
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274870
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274531
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274595
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274763
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274786
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274808
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274758
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274775
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274709
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274834
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274694
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274789
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274840
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274788
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274821
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274810
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274740
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274643
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274881
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274734

-29 -

Raja Sonkar v. State of M.P., (B.P. Sharma, J.), 2026 SCC OnLine MP 1946

Raja Transport Co. v. Food Corpn. of India, (Vishal Mishra, J.), 2026 SCC OnLine MP 1874
Rajaram v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 2049
Rajbahoran Gupta v. Vasudev Shukla, (Deepak Khot, J.), 2026 SCC OnLine MP 1834

Raje Khan v. Afzal Beg, (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 1752

Rajendra Kumar Mishra v. Gyanendra, (Vivek Agarwal and Ratnesh Chandra Singh Bisen, JJ.),
2026 SCC OnLine MP 1653

Rajesh Chauhan Aadiwasi v. State of M.P., (Ashish Shroti, J.), 2026 SCC OnLine MP 1943
Rajesh Kalawat v. State of M.P., (Ashish Shroti, J.), 2026 SCC OnLine MP 1859

Rajesh Kumar Raghuvanshi v. State of M.P., (Vishal Dhagat, J.), 2026 SCC OnLine MP 1888
Rajesh Kumar Tripathi v. State of M.P., (Vishal Dhagat, J.), 2026 SCC OnLine MP 1901
Rajesh Singh v. Union of India, (Vishal Dhagat, J.), 2026 SCC OnLine MP 1865

Rajesh Yadav v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 1807
Rajiv Shrivastava v. State of M.P., (Ashish Shroti, J.), 2026 SCC OnLine MP 1975
Rajkumar Gupta v. State of M.P., (Ashish Shroti, J.), 2026 SCC OnLine MP 1890

Rajkumar v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 1765
Rajmani Singh v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 1919
Rajpal Shakya v. State of M.P., (Ashish Shroti, J.), 2026 SCC OnLine MP 1847

Raju Burman v. State of M.P., (Avanindra Kumar Singh, J.), 2026 SCC OnLine MP 1647
Raju Sen v. Anand Namdeo, (B.P. Sharma, J.), 2026 SCC OnLine MP 1815

Raju v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 1775

Rakesh Batham v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 1786
Rakesh Sharma v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 1757
Ram Vishal Kol v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 1900
Rama Shankar Tiwari v. State of M.P., (Ashish Shroti, J.), 2026 SCC OnLine MP 1942
Rambabu Tiwari v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 1895
Ramchandra Amlani v. Vitthal Das, (Sanjeev S Kalgaonkar, J.), 2026 SCC OnLine MP 1837
Ramesh v. Supirial General Sister Lucy, (Vivek Jain, J.), 2026 SCC OnLine MP 1828
Rameshwar Dayal Gupta v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 2067
Rameshwari Soni v. State of M.P., (Vishal Dhagat, J.), 2026 SCC OnLine MP 1894

Ramgopal Meena v. State of M.P., (Vivek Agarwal and Rajendra Kumar Vani, JJ.), 2026 SCC
OnLine MP 1663

Ramgopal Meena v. State of M.P., (Vivek Rusia and Pradeep Mittal, JJ.), 2026 SCC OnLine MP
1736

Ramhet v. State of M.P., (Ashish Shroti, J.), 2026 SCC OnLine MP 1936

Ramkali Dwivedi v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 1951

Ramkishor Sharma v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 1932
Rambkrishna Industries v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 2072
Ramniwas Banjara v. Home Department, (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 1800
Ramniwas Rawat v. Mukesh Malhotra, (G.S. Ahluwalia, J.), 2026 SCC OnLine MP 2038

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274836
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274764
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274883
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274724
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274642
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274543
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274833
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274749
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274778
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274791
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274755
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274697
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274865
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274780
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274655
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274809
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274737
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274537
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274705
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274665
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274676
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274647
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274790
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274832
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274785
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274727
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274718
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274901
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274784
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274553
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274553
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274626
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274626
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274826
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274841
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274822
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274906
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274690
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274872

-30 -

Ramprasad Vaishya v. State of M.P., (Vijay Kumar Shukla, J.), 2026 SCC OnLine MP 1762
Ramswaroop Sen v. State of M.P., (Vishal Dhagat, J.), 2026 SCC OnLine MP 1879

Ramswaroop Sharma v. Sethi, (G.S. Ahluwalia, J.), 2026 SCC OnLine MP 1675

Ran Singh Tomar v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 1732

Rani Rai v. Rampal Singh Gurjar, (Hirdesh, J.), 2026 SCC OnLine MP 1682

Rashid Mohammad Tai v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 1935
Rashmi Rai v. Virendra Rai, (Deepak Khot, J.), 2026 SCC OnLine MP 1699

Ratan Lal Choudhary v. Aveda Begum, (Vivek Jain, J.), 2026 SCC OnLine MP 1830

Ratan Singh v. Chief Secretary, (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 1891
Ratanlal v. Jagdishchandra, (Binod Kumar Dwivedi, J.), 2026 SCC OnLine MP 2039

Ravi Karosiya v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 1788

Ravi Singh Sakhwar v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 1816

Riyaj Mohammad Siddiqui v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 2070
S.R. Azmi v. State of M.P., (Vishal Dhagat, J.), 2026 SCC OnLine MP 1905

Sachin Gujrar v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 1760

Sachin Tiwari v. Krishna Kumar Singh, (Avanindra Kumar Singh, J.), 2026 SCC OnLine MP 1670
Sachin Yadav v. State of M.P., (Avanindra Kumar Singh, J.), 2026 SCC OnLine MP 1649
Sadashiv v. Imala Bai, (Vivek Jain, J.), 2026 SCC OnLine MP 1639

Sadhna Shrivastava v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 1962

Samruddha Minechem (P) Ltd. v. Union of India, (Vivek Agarwal and Ratnesh Chandra Singh Bisen,
J1.), 2026 SCC OnLine MP 1893

Sangeeta Agrawal v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 2054
Sangeeta Baraiya v. State of M.P., (Ashish Shroti, J.), 2026 SCC OnLine MP 1857

Sangeeta Guta v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 1727

Sanjay Kumar Awasthi (Dr) v. State of M.P., (Vishal Dhagat, J.), 2026 SCC OnLine MP 1966
Santosh Jain v. Subhashchandra Goyal, (G.S. Ahluwalia, J.), 2026 SCC OnLine MP 1838
Santosh Kumar Shrivastava v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 1926
Santosh Waskel v. State of M.P., (Subodh Abhyankar, J.), 2026 SCC OnLine MP 1711

Santosh v. New India Insurance Co. Ltd., (Binod Kumar Dwivedi, J.), 2026 SCC OnLine MP 2044
Sapna Yadav v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 2048

Sateele v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 1778

Satish Sharma v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 1779
Satrughan Singh Bhadoriya v. Union of India, (Ashish Shroti, J.), 2026 SCC OnLine MP 1862
Satyanarayan Agrawal v. Rajkumar Patel, (B.P. Sharma, J.), 2026 SCC OnLine MP 1709

SBIv. M.P. Electiricty Board, (Deepak Khot, J.), 2026 SCC OnLine MP 1698

Seema Sharma v. State of M.P., (Vishal Dhagat, J.), 2026 SCC OnLine MP 1945

Seema v. Dashrath Singh Lodhi, (Hirdesh, J.), 2026 SCC OnLine MP 1676

Shailendra Sharma v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 1749
Shailendra v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 1726

Sharad Joshi v. State of M.P., (Subodh Abhyankar, J.), 2026 SCC OnLine MP 1717

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274652
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274769
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274565
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274622
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274572
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274825
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274589
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274720
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274781
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274873
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274678
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274706
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274904
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274795
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274650
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274560
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274539
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274529
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274852
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274783
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274888
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274747
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274617
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274856
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274728
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274816
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274601
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274878
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274882
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274668
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274669
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274752
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274599
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274588
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274835
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274566
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274639
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274616
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274607

-31 -

Sharvan Kumar Vishwakarma v. Union of India, (Vivek Rusia and Pradeep Mittal, JJ.), 2026 SCC
OnLine MP 1930

Shashikant Bhargava v. State of M.P., (Ashish Shroti, J.), 2026 SCC OnLine MP 1952
Shashikant Joshi v. State of M.P., (Ashish Shroti, J.), 2026 SCC OnLine MP 1973

Shitala Pd. Dwivedi v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 1971
Shivam Ghosh v. State of M.P., (Vivek Rusia and Pradeep Mittal, JJ.), 2026 SCC OnLine MP 1840
Shivam Gurjar v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 1785
Shivam Kumar Tiwari v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 1882
Shivank Sharma v. Susheel Kumar Bhatnagar, (B.P. Sharma, J.), 2026 SCC OnLine MP 1724
Shivkesh v. State of M.P., (Vijay Kumar Shukla, J.), 2026 SCC OnLine MP 1797

Shivraj Singh v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 1793
Shraddha v. Mayank Jaiswal, (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 1696

Shri Balaji Traders v. State of M.P., (Vishal Mishra, J.), 2026 SCC OnLine MP 1881

Sitaram Mishra v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 1852
Sonu Kuraishi v. State of M.P., (Vinay Saraf, J.), 2026 SCC OnLine MP 1792

State of M.P. v. Ankit Richhariya, (Vivek Agarwal and Rajendra Kumar Vani, JJ.), 2026 SCC
OnLine MP 1659

State of M.P. v. Arian Foods, (Vivek Rusia, J.), 2026 SCC OnLine MP 1693

State of M.P. v. Dayaram Jaiswal, (B.P. Sharma, J.), 2026 SCC OnLine MP 1707

State of M.P. v. Ganesh, (B.P. Sharma, J.), 2026 SCC OnLine MP 2051

State of M.P. v. Infra Developers, (Vivek Rusia and Pradeep Mittal, JJ.), 2026 SCC OnLine MP 1827

State of M.P. v. Kishan, (Vivek Agarwal and Ratnesh Chandra Singh Bisen, JJ.), 2026 SCC OnLine
MP 1642

State of M.P. v. Kuldeep Singh, (Ashish Shroti, J.), 2026 SCC OnLine MP 1835
State of M.P. v. Madhav Prasad Soni, (Vijay Kumar Shukla, J.), 2026 SCC OnLine MP 2060
State of M.P. v. Manoj Tiwari, (Devnarayan Mishra, J.), 2026 SCC OnLine MP 2050

State of M.P. v. Rohit Kumar Yadav, (Vivek Agarwal and Ratnesh Chandra Singh Bisen, JJ.), 2026
SCC OnLine MP 1664

State of M.P. v. Shivani Mukharjee, (Deepak Khot, J.), 2026 SCC OnLine MP 1700

State of M.P. v. Sunil Kushwaha, (Vivek Agarwal and Ratnesh Chandra Singh Bisen, JJ.), 2026 SCC
OnLine MP 1665

State of M.P. v. Surendra Kol, (B.P. Sharma, J.), 2026 SCC OnLine MP 1714

State of M.P. v. Tofan, (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 1742

Subodh Kumar Bajpai v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 1759
Sudhakar Sable v. State of M.P., (Vishal Mishra, J.), 2026 SCC OnLine MP 1939

Sudhakar Sable v. State of M.P., (Vishal Mishra, J.), 2026 SCC OnLine MP 1940

Sudhir Khandekar v. State of M.P., (B.P. Sharma, J.), 2026 SCC OnLine MP 1719

Sulkha Bai Panche v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 1912

Sultan v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 1794

Sunil Bhilala v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 1789

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274820
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274820
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274842
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274863
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274861
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274730
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274675
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274772
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274614
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274687
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274683
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274586
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274771
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274742
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274682
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274549
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274549
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274583
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274597
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274885
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274717
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274532
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274532
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274725
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274894
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274884
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274554
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274554
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274590
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274555
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274555
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274604
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274632
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274649
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274829
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274830
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274609
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274802
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274684
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274679

-32 -

Surbhi Sharma v. State of M.P., (Vinay Saraf, J.), 2026 SCC OnLine MP 1734

Surekha Ahir v. Mohd. Rafik Durrani, (Binod Kumar Dwivedi, J.), 2026 SCC OnLine MP 2042
Surendra Pratap Singh Chouhan v. State of M.P., (Ashish Shroti, J.), 2026 SCC OnLine MP 1941
Surendra Singh v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 1856

Surendra Singh v. State of M.P., (Pranay Verma, J.), 2026 SCC OnLine MP 1922

Suresh Chandra Shrivastava v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP
2066

Suresh Singh Karki v. Union of India, (Ashish Shroti, J.), 2026 SCC OnLine MP 1968

Suryansh Chauhan v. State of M.P., (Vijay Kumar Shukla, J.), 2026 SCC OnLine MP 1770
Sushila Bai v. R. Ramesh, (Binod Kumar Dwivedi, J.), 2026 SCC OnLine MP 1686

Syed Sajid Ali v. State of M.P., (Vishal Mishra, J.), 2026 SCC OnLine MP 1938

Takhat Singh Bheel v. State of M.P., (Anand Pathak and Hirdesh, JJ.), 2026 SCC OnLine MP 1658
Tata Aig General Insurance Co. Ltd. v. Poonam, (Hirdesh, J.), 2026 SCC OnLine MP 1688
Udaybhan Singh Tomar v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 1914

Ujjain Development Authority v. Ayyub Khan, (Binod Kumar Dwivedi, J.), 2026 SCC OnLine MP
1822

Ujjain Singh Kanjar v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 1784
Urmila Devi Chauhan v. Chief Medical, (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 1750
Vandana Singh v. Ravi Thakur, (B.P. Sharma, J.), 2026 SCC OnLine MP 1817

Veerendra Kumar Agarwal v. Board of Revenue, (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 1955
Veerendra v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 1810

Vidya Vati Shukla v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 1948

Vijay Kumar Peshwani v. Ramakant Vijayvargiya, (B.P. Sharma, J.), 2026 SCC OnLine MP 1751
Vijay Prakash Singh v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 1869

Vijay Singh Jadon v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 1795

Vijay v. Manohar, (Binod Kumar Dwivedi, J.), 2026 SCC OnLine MP 1678

Vikash Gond v. State of M.P., (Vinay Saraf, J.), 2026 SCC OnLine MP 1767

Vikram Kanjar v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 1791

Vikram v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 1769

Vimal Kumar Das v. Dhaneshwar Sahu, (B.P. Sharma, J.), 2026 SCC OnLine MP 1814

Vimal Lodhi v. State of M.P., (Vivek Agarwal and Ratnesh Chandra Singh Bisen, JJ.), 2026 SCC
OnLine MP 2037

Vimal Vidhwani v. Pappu Chouksey, (B.P. Sharma, J.), 2026 SCC OnLine MP 1818
Vimla Singh v. Rajendra Singh, (Deepak Khot, J.), 2026 SCC OnLine MP 1697

Vinod Kumar Dubey v. State of M.P., (Ashish Shroti, J.), 2026 SCC OnLine MP 1843
Vipul v. State of M.P., (Vijay Kumar Shukla, J.), 2026 SCC OnLine MP 1739

Virendra Singh Gond v. State of M.P., (Vishal Dhagat, J.), 2026 SCC OnLine MP 1892
Vishal Sharma v. State of M.P., (Sanjeev S Kalgaonkar, J.), 2026 SCC OnLine MP 1755
Vishnu Pandey v. State of M.P., (Vishal Dhagat, J.), 2026 SCC OnLine MP 1917

Vivek Soni v. Mithlesh, (B.P. Sharma, J.), 2026 SCC OnLine MP 1722

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274624
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274876
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274831
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274746
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274812
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274900
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274900
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274858
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274660
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274576
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274828
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274548
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274578
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274804
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274712
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274712
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274674
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274640
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274707
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274845
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274700
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274838
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274641
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274759
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274685
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274568
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274657
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274681
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274659
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274704
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274871
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274871
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274708
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274587
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274733
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274629
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274782
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274645
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274807
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274612

-33 -

Yadunath Gumasta v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 2055
Yogesh Agrawal v. Prakash Chand Agrawal, (Hirdesh, J.), 2026 SCC OnLine MP 1823
Zafrunnisha v. Zaheeruddin, (Vivek Jain, J.), 2026 SCC OnLine MP 1820

Zakir Ali v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 1870

Orissa High Court
Anup Kumar Majumdar v. State of Odisha, (Dr Sanjeeb K Panigrahi, J.), 2026 SCC OnLine Ori 996
Anupal v. State of Odisha, (Dr Sanjeeb K Panigrahi, J.), 2026 SCC OnLine Ori 997
Bhagirathi Meher v. State of Odisha, (G. Satapathy, J.), 2026 SCC OnLine Ori 994
Bhaskar Sahu v. State of Odisha, (V. Narasingh, J.), 2026 SCC OnLine Ori 995
Bijaya Kumar Rath v. State of Orissa, (V. Narasingh, J.), 2026 SCC OnLine Ori 1001
Bilasini Dei v. Jagannath Jew Bije, (R.K. Pattanaik, J.), 2026 SCC OnLine Ori 1005

Debashis Mohapatra v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori
1008

Jalen Surin v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori 1009
Lalit Kumar Mohanty v. State of Odisha, (R.K. Pattanaik, J.), 2026 SCC OnLine Ori 999
Matal v. State of Odisha, (G. Satapathy, J.), 2026 SCC OnLine Ori 993

Naba Kishore Mishra v. State of Odisha (VIG), (Dr Sanjeeb K Panigrahi, J.), 2026 SCC OnLine Ori
998

Najim Malik v. State of Odisha, (G. Satapathy, J.), 2026 SCC OnLine Ori 990

Panulal Paramanik v. State of Orissa, (V. Narasingh, J.), 2026 SCC OnLine Ori 1003
Priyanka Singh v. State of Odisha, (V. Narasingh, J.), 2026 SCC OnLine Ori 1002
Puspanjali Sahoo v. State of Odisha, (V. Narasingh, J.), 2026 SCC OnLine Ori 1000
Rahim Khan v. Commissioner, BMC, (R.K. Pattanaik, J.), 2026 SCC OnLine Ori 1006
Regional Manager v. Pritiranjan Singh, (G. Satapathy, J.), 2026 SCC OnLine Ori 1004
Sanjay Majumdar v. State of Odisha, (G. Satapathy, J.), 2026 SCC OnLine Ori 992
Satyabhama Dei v. State of Odisha, (R.K. Pattanaik, J.), 2026 SCC OnLine Ori 1007
Sirin Jahanara Rehan v. State of Odisha, (B.P. Routray, J.), 2026 SCC OnLine Ori 1011
Sunil Kumar Ray v. State of Odisha, (G. Satapathy, J.), 2026 SCC OnLine Ori 991
Tahera Bibi v. Sebati Bhoi, (R.K. Pattanaik, J.), 2026 SCC OnLine Ori 1010

Patna High Court
Ajay Kumar v. State of Bihar, (Rajesh Kumar Verma, J.), 2026 SCC OnLine Pat 1361
Alok Yadav v. State of Bihar, (Rajesh Kumar Verma, J.), 2026 SCC OnLine Pat 1381
Amit Kumar v. State of Bihar, (Rajesh Kumar Verma, J.), 2026 SCC OnLine Pat 1362
Anita Devi v. State of Bihar, (Rajesh Kumar Verma, J.), 2026 SCC OnLine Pat 1351
Ankit Enterprises v. Ram Sunil Kumar, (Ramesh Chand Malviya, J.), 2026 SCC OnLine Pat 1344
Ashish Kumar v. State of Bihar, (Nawneet Kumar Pandey, J.), 2026 SCC OnLine Pat 1354
Baby Malakar v. State of Bihar, (Rajesh Kumar Verma, J.), 2026 SCC OnLine Pat 1366

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274889
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274713
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274710
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274760
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274913
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274914
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274911
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274912
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274918
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274922
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274925
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274925
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274926
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274916
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274910
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274915
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274915
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274907
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274920
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274919
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274917
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274923
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274921
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274909
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274924
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274928
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274908
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274927
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274947
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274967
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274948
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274937
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274930
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274940
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274952

-34 -

Badal Kumar Sarkar v. Union of India, (Sangam Kumar Sahoo, C.J. and Alok Kumar Sinha, J.),
2026 SCC OnLine Pat 1492

Balkeshiya Devi v. State of Bihar, (Anil Kumar Sinha, J.), 2026 SCC OnLine Pat 1376
Bashistha Kumar v. State of Bihar, (Rajesh Kumar Verma, J.), 2026 SCC OnLine Pat 1350
Bholesh Singh v. State of Bihar, (Alok Kumar Sinha, J.), 2026 SCC OnLine Pat 1372
Birendra Prasad Gupta v. State of Bihar, (Nani Tagia, J.), 2026 SCC OnLine Pat 1496
Chand Kumariv. State of Bihar, (Dr Anshuman, J.), 2026 SCC OnLine Pat 1495

Chhotu Kumar v. State of Bihar, (Nawneet Kumar Pandey, J.), 2026 SCC OnLine Pat 1359
Deepak Kumar v. State of Bihar, (Rajiv Roy, J.), 2026 SCC OnLine Pat 1490

Deepak Sahani v. State of Bihar, (Rajesh Kumar Verma, J.), 2026 SCC OnLine Pat 1356
Dilip Bhuiyan v. State of Bihar, (Shailendra Singh, J.), 2026 SCC OnLine Pat 1373

Firoz Alam v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 1502

Goldy v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 1505

Gonaur Sah v. State of Bihar, (Rajiv Roy, J.), 2026 SCC OnLine Pat 1489

Harimohan Chaudhary v. State of Bihar, (A. Abhishek Reddy, J.), 2026 SCC OnLine Pat 1347
Jai Mata Di v. State of Bihar, (A. Abhishek Reddy, J.), 2026 SCC OnLine Pat 1345

Jai Prakash Singh v. State of Bihar, (Rajesh Kumar Verma, J.), 2026 SCC OnLine Pat 1357
Jiramanni Devi v. State of Bihar, (Alok Kumar Sinha, J.), 2026 SCC OnLine Pat 1371
Jitendra Kumar Singh v. State of Bihar, (A. Abhishek Reddy, J.), 2026 SCC OnLine Pat 1346
Kare Mahto v. State of Bihar, (Rajesh Kumar Verma, J.), 2026 SCC OnLine Pat 1380

Kudrat Ali Ansari v. State of Bihar, (Rajesh Kumar Verma, J.), 2026 SCC OnLine Pat 1352

Kundan Kumar v. National Investigation Agency, (Sujit Narayan Prasad and Gautam Kumar
Choudhary, JJ.), 2026 SCC OnLine Pat 1500

Lali Devi v. State of Bihar, (Prabhat Kumar Singh, J.), 2026 SCC OnLine Pat 1355

Mohd. Arwaj v. State of Bihar, (Prabhat Kumar Singh, J.), 2026 SCC OnLine Pat 1353

Mohd. Imtiyaz v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 1506

Mohd. Nanhe Shekh v. State of Bihar, (Prabhat Kumar Singh, J.), 2026 SCC OnLine Pat 1378
Most. Jyoti Raman v. Most. Kavita Raman, (Ramesh Chand Malviya, J.), 2026 SCC OnLine Pat 1343
Mukesh Kumar (Dr) v. State of Bihar, (Rajesh Kumar Verma, J.), 2026 SCC OnLine Pat 1363
Mukesh Kumar v. State of Bihar, (Rajesh Kumar Verma, J.), 2026 SCC OnLine Pat 1501
Munna Kumar v. State of Bihar, (Rajesh Kumar Verma, J.), 2026 SCC OnLine Pat 1365

N.K. Technicals v. State of Bihar, (A. Abhishek Reddy, J.), 2026 SCC OnLine Pat 1348
Nand Navin Kumar v. State of Bihar, (Rajiv Roy, J.), 2026 SCC OnLine Pat 1499

Nitish Kumar Laldev v. State of Bihar, (Partha Sarthy, J.), 2026 SCC OnLine Pat 1375

Pawan Kumar Sharma v. State of Bihar, (Rajiv Roy, J.), 2026 SCC OnLine Pat 1494
Prahalad Prasad v. State of Bihar, (Rajiv Roy, J.), 2026 SCC OnLine Pat 1493

Prajnesh Prasun v. State of Bihar, (Sangam Kumar Sahoo, C.J. and Alok Kumar Sinha, J.), 2026
SCC OnLine Pat 1491

Priyadarshi Piyush v. State of Bihar, (Rajesh Kumar Verma, J.), 2026 SCC OnLine Pat 1358
Priyaranjan Kumar Thakur v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 1503

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274975
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274962
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274936
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274958
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274979
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274978
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274945
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274973
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274942
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274959
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274985
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274988
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274972
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274933
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274931
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274943
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274957
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274932
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274966
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274938
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274983
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274941
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274939
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274989
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274964
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274929
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274949
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274984
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274951
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274934
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274982
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274961
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274977
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274976
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274974
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274974
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274944
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274986

-35 -

Punit Kumar v. State of Bihar, (Rajiv Roy, J.), 2026 SCC OnLine Pat 1367

Rakesh Singh v. State of Bihar, (Anil Kumar Sinha, J.), 2026 SCC OnLine Pat 1382
Ramaishwar Das v. State of Bihar, (A. Abhishek Reddy, J.), 2026 SCC OnLine Pat 1349
Rambriksh Paswan v. State of Bihar, (Rajesh Kumar Verma, J.), 2026 SCC OnLine Pat 1364
Rohit Kumar v. State of Bihar, (Nawneet Kumar Pandey, J.), 2026 SCC OnLine Pat 1370
Rukmani Devi v. State of Bihar, (Rajiv Roy, J.), 2026 SCC OnLine Pat 1488

Rupesh Kumar v. State of Bihar, (Nawneet Kumar Pandey, J.), 2026 SCC OnLine Pat 1368
Samshul Nesha v. State of Bihar, (Rajesh Kumar Verma, J.), 2026 SCC OnLine Pat 1360
Santosh Ram v. State of Bihar, (Shailendra Singh, J.), 2026 SCC OnLine Pat 1377

Satish Ram v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 1504

Satyendra Paswan v. State of Bihar, (Shailendra Singh, J.), 2026 SCC OnLine Pat 1374
Shailendra Kumar Singh v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 1507
Sonu Mahto v. State of Bihar, (Rajesh Kumar Verma, J.), 2026 SCC OnLine Pat 1369

Srilal Prasad v. State of Bihar, (Dr Anshuman, J.), 2026 SCC OnLine Pat 1498

State of Bihar v. Ramyati Singh, (Sangam Kumar Sahoo, C.J. and Harish Kumar, J.), 2026 SCC
OnLine Pat 1384

State of Bihar v. Vijay Achari, (Sangam Kumar Sahoo, C.J. and Harish Kumar, J.), 2026 SCC
OnLine Pat 1383

Vikash Kumar v. State of Bihar, (Dr Anshuman, J.), 2026 SCC OnLine Pat 1497
Viresh Kumar Mahto v. State of Bihar, (Rajesh Kumar Verma, J.), 2026 SCC OnLine Pat 1379

Punjab and Haryana High Court
Aaradhna v. Mayank Singh, (Harkesh Manuja, J.), 2026 SCC OnLine P&H 2640
Abhishek v. State of Haryana, (Harpreet Singh Brar, J.), 2026 SCC OnLine P&H 2586
Ajay Kumar v. State of Punjab, (Yashvir Singh Rathor, J.), 2026 SCC OnLine P&H 2499
Ajit Singh v. Ajmer Kaur, (Alka Sarin, J.), 2026 SCC OnLine P&H 2713
Ajit Singh v. Karamjit Kaur, (Amarinder Singh Grewal, J.), 2026 SCC OnLine P&H 2418

Alexandra Skinner v. Hisar Indian Coop. House Building Society Ltd., (Alka Sarin, J.), 2026 SCC
OnLine P&H 2437

Amarjit Kaur v. Uttar Singh, (Vikas Bahl, J.), 2026 SCC OnLine P&H 2717
Amarjit Singh v. Sukhwinder Kaur, (Rajesh Bhardwaj, J.), 2026 SCC OnLine P&H 2459

AMBA Steels & Metal Udyog v. HI Tek Ots (P) Ltd., (Subhas Mehla, J.), 2026 SCC OnLine P&H
2458

Amisha Jindal v. Abhishek Kumar Jindal, (Archana Puri, J.), 2026 SCC OnLine P&H 2740
Amrita v. State of Haryana, (Aman Chaudhary, J.), 2026 SCC OnLine P&H 2531

Anil Kumar v. Nathu Lal, (Nidhi Gupta, J.), 2026 SCC OnLine P&H 2629

Anita v. Rushil Jaglan, (Yashvir Singh Rathor, J.), 2026 SCC OnLine P&H 2678

Ankit Patel v. Union of India, (Mandeep Pannu, J.), 2026 SCC OnLine P&H 2490

Ankush v. State of Haryana, (Tribhuvan Dahiya, J.), 2026 SCC OnLine P&H 2609

Arjun Dass v. State of Haryana, (Harkesh Manuja, J.), 2026 SCC OnLine P&H 2704

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274953
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274968
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274935
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274950
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274956
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274971
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274954
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274946
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274963
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274987
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274960
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274990
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274955
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274981
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274970
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274970
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274969
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274969
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274980
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274965
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275261
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275207
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275120
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275331
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275039
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275058
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275058
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275334
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275080
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275079
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275079
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275355
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275152
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275250
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275297
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275111
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275230
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275323

-36 -

Arun Kumar v. Byravesh, (Nidhi Gupta, J.), 2026 SCC OnLine P&H 2681
Arvind Kaur v. State of Punjab, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 2528
Ashim v. State of Haryana, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 2546

Ashok Kumar Mittal v. Directorate of Enforcement, (Sheel Nagu, C.J. and Sanjiv Berry, J.), 2026
SCC OnLine P&H 2602

Ashok v. Kamla, (Virinder Aggarwal, J.), 2026 SCC OnLine P&H 2412
Ashwani Sharma v. State of Haryana, (Mandeep Pannu, J.), 2026 SCC OnLine P&H 2485
Attar Singh v. Union of India, (Harpreet Singh Brar, J.), 2026 SCC OnLine P&H 2552

AU Small Finance Bank Ltd. v. Commissioner cum District Magistrate, (Sheel Nagu, C.J. and Sanjiv
Berry, J.), 2026 SCC OnLine P&H 2616

AU Small Finance Bank Ltd. v. State of Haryana, (Sheel Nagu, C.J. and Sanjiv Berry, J.), 2026 SCC
OnLine P&H 2612

AU Small Finance Bank Ltd. v. State of Haryana, (Sheel Nagu, C.J. and Sanjiv Berry, J.), 2026 SCC
OnLine P&H 2614

Avdesh Singh v. Partap Chand Sahoo, (Pankaj Jain, J.), 2026 SCC OnLine P&H 2685
Avtar Singh v. Padam Bhushan, (Nidhi Gupta, J.), 2026 SCC OnLine P&H 2728

Axalta Coating Systems (P) Ltd. v. Leela Krishna Automobiles (P) Ltd., (Jasgurpreet Singh Puri, J.),
2026 SCC OnLine P&H 2397

Axis Bank Ltd. v. State of Haryana, (Sheel Nagu, C.J. and Sanjiv Berry, J.), 2026 SCC OnLine P&H
2618

Babu Ram v. State of Punjab, (Kuldeep Tiwari, J.), 2026 SCC OnLine P&H 2581
Balbir Singh v. Registrar Coop. Societies, (Harpreet Singh Brar, J.), 2026 SCC OnLine P&H 2549

Baldev Singh v. Guru Nanak Dev University, (Deepinder Singh Nalwa, J.), 2026 SCC OnLine P&H
2573

Baldev Singh v. Jatinder Kumar, (Parmod Goyal, J.), 2026 SCC OnLine P&H 2723

Baldev Singh v. Pepsu Road Transport Corpn. Ltd., (Pankaj Jain, J.), 2026 SCC OnLine P&H 2637
Baljeet Singh v. State of Haryana, (Jagmohan Bansal, J.), 2026 SCC OnLine P&H 2627

Baljinder Kaur v. Dalwinder Singh, (Pankaj Jain, J.), 2026 SCC OnLine P&H 2665

Baljinder Singh v. Ritesh Gotia, (Pankaj Jain, J.), 2026 SCC OnLine P&H 2407

Baljinder Singh v. State of Punjab, (Aman Chaudhary, J.), 2026 SCC OnLine P&H 2484

Balkar Singh v. State of Punjab, (Jagmohan Bansal, J.), 2026 SCC OnLine P&H 2584

Balraj Sharma v. Janseva Coop. House Building Society Ltd., (Deepak Gupta, J.), 2026 SCC OnLine
P&H 2725

Balwinder Kaur v. Pippal Singh, (Deepak Gupta, J.), 2026 SCC OnLine P&H 2715

Bhag Singh Arya v. Haryana Agricultural University, (Namit Kumar, J.), 2026 SCC OnLine P&H
2735

Bhakra Beas Management Board v. Lachhman, (Parmod Goyal, J.), 2026 SCC OnLine P&H 2736
Bhim Sain Gandhi v. Ashok Gandhi, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 2457

Bholi v. State of Punjab, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 2518

Bhupender v. Virender, (Parmod Goyal, J.), 2026 SCC OnLine P&H 2431

Bhupinder Kaur v. State of Punjab, (Vinod S. Bhardwaj, J.), 2026 SCC OnLine P&H 2513

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275300
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275149
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275167
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275223
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275223
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275033
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275106
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275173
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275237
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275233
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275233
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275235
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275235
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275304
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275344
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275018
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275239
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275239
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275202
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275170
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275194
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275194
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275339
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275258
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275248
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275285
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275028
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275105
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275205
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275341
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275341
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275332
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275350
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275350
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275351
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275078
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275139
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275052
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275134

-37 -

Bnita Devi v. Davinder Singh, (Nidhi Gupta, J.), 2026 SCC OnLine P&H 2642

Brij Mohan Sharma v. Punjab State Transmission Corpn. Ltd., (Harpreet Singh Brar, J.), 2026 SCC
OnLine P&H 2572

Buta Singh v. State of Punjab, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 2541
Chander Bhan v. Abhey Ram, (Vikas Bahl, J.), 2026 SCC OnLine P&H 2433

Chander Kala v. Krishan Kumar, (Alka Sarin, J.), 2026 SCC OnLine P&H 2668

Chander Mohan v. Pawan Kumar, (Nidhi Gupta, J.), 2026 SCC OnLine P&H 2712
Charanjit Kaur v. Chairman, (Alka Sarin, J.), 2026 SCC OnLine P&H 2739

Charanjit Kaur v. Nettar Singh, (Archana Puri, J.), 2026 SCC OnLine P&H 2644

Chhotiv. Jaswant Singh, (Virinder Aggarwal, J.), 2026 SCC OnLine P&H 3038

Chopra Hotels (P) Ltd. v. Municipal Corpn., (Alka Sarin, J.), 2026 SCC OnLine P&H 2426

CIT v. Society for the Study of Liver Diseases, (Deepak Sibal and Lapita Banerji, JI.), 2026 SCC
OnLine P&H 2691

Daljeet Singh v. State of Punjab, (Jagmohan Bansal, J.), 2026 SCC OnLine P&H 2598
Dalwinder Singh v. State of Punjab, (Mandeep Pannu, J.), 2026 SCC OnLine P&H 3012
Dara Singh v. State of Punjab, (Sumeet Goel, J.), 2026 SCC OnLine P&H 2465

DAV College Trust & Management Society v. State of Punjab, (Namit Kumar, J.), 2026 SCC OnLine
P&H 3037

Dayanand v. Manoj, (Kuldeep Tiwari, J.), 2026 SCC OnLine P&H 2565

DCB Bank Ltd. v. State of Punjab, (Sheel Nagu, C.J. and Sanjiv Berry, J.), 2026 SCC OnLine P&H
2617

Deen Mohammad v. Kallu, (Pankaj Jain, J.), 2026 SCC OnLine P&H 2722

Deepak Kumar v. Jagjit Singh, (Deepak Gupta, J.), 2026 SCC OnLine P&H 2634

Deepak Singh v. State of Punjab, (Sumeet Goel, J.), 2026 SCC OnLine P&H 2478

Deepak v. Satyawan, (Alka Sarin, J.), 2026 SCC OnLine P&H 2635

Devender Kumar v. Sumitra, (Pankaj Jain, J.), 2026 SCC OnLine P&H 2672

Dhanna Lal Moktan v. State of Haryana, (Sumeet Goel, J.), 2026 SCC OnLine P&H 3013
Dharambir v. Jagmal Singh, (Deepak Gupta, J.), 2026 SCC OnLine P&H 2727

Dharmender Pawar v. State of Haryana, (Jagmohan Bansal, J.), 2026 SCC OnLine P&H 2626
DHBVNL v. Shashi Bala Chhabra, (Pankaj Jain, J.), 2026 SCC OnLine P&H 2714

Diksha Rani v. Mukesh, (Yashvir Singh Rathor, J.), 2026 SCC OnLine P&H 2676

Dinesh Kumar Jain v. Grover International, (Virinder Aggarwal, J.), 2026 SCC OnLine P&H 2410
District Excise Officer v. Prithvi Singh, (Deepak Gupta, J.), 2026 SCC OnLine P&H 2716
Divya v. State of Punjab, (Mandeep Pannu, J.), 2026 SCC OnLine P&H 3022

Dwarikadhish Spinners Ltd. v. Asset Reconstruction India, (Anil Kshetarpal, J.), 2022 SCC OnLine
P&H 4428

Dwarikadhish Spinners Ltd. v. Stressed Assets Stabilization Fund, (Ritu Bahri and Nidhi Gupta, JJ.),
2022 SCC OnLine P&H 4429

Ekta Goel v. Gulshan Kumar, (Archana Puri, J.), 2026 SCC OnLine P&H 3042

Emaar MGF Land Ltd. v. Abhshek Kohli, (Ashwani Kumar Mishra and Rohit Kapoor, 1J.), 2026
SCC OnLine P&H 2689

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275263
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275193
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275193
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275162
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275054
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275288
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275330
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275354
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275265
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275399
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275047
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275310
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275310
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275219
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275377
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275086
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275398
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275398
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275186
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275238
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275238
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275006
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275255
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275099
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275256
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275291
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275378
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275343
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275247
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275005
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275295
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275031
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275333
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275387
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274992
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274992
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274993
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275403
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275308
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275308

-38 -

Freshtym Indiamart v. Kotak Mahindra Bank Ltd., (Jagmohan Bansal, J.), 2026 SCC OnLine P&H
3027

Friends Travels v. State of Punjab, (Lisa Gill and Ramesh Chander Dimri, JJ.), 2026 SCC OnLine
P&H 2583

Gagan Deep v. State of Punjab, (Deepinder Singh Nalwa, J.), 2026 SCC OnLine P&H 2619

Gagandeep Singh v. State of Punjab, (Anupinder Singh Grewal and Deepak Manchanda, JJ.), 2026
SCC OnLine P&H 2440

Gajraj Singh v. Ashok, (Vikas Bahl, J.), 2026 SCC OnLine P&H 2429

Gurbhej Singh v. State of Punjab, (Manisha Batra, J.), 2026 SCC OnLine P&H 2519
Gurbhinder Singh v. Amarjeet Singh, (Nidhi Gupta, J.), 2026 SCC OnLine P&H 2673
Gurdas v. Rajesh Kumar, (Yashvir Singh Rathor, J.), 2026 SCC OnLine P&H 2655
Gurdial Singh v. Hakam Singh, (Virinder Aggarwal, J.), 2026 SCC OnLine P&H 2647

Gurjant Singh v. Financial Commissioner, (Harsimran Singh Sethi and Vikas Suri, JJ.), 2026 SCC
OnLine P&H 2693

Gurjeet Singh v. Gurpreet Singh, (Vikas Suri, J.), 2026 SCC OnLine P&H 2633

Gurjeet Singh v. Gurpreet Singh, (Vikas Suri, J.), 2026 SCC OnLine P&H 2690

Gurjot Singh v. Sakinder Singh, (Deepak Gupta, J.), 2026 SCC OnLine P&H 2721
Gurkirtan Singh v. State of Punjab, (Mandeep Pannu, J.), 2026 SCC OnLine P&H 3018
Gurmeet Singh v. State of Punjab, (Aman Chaudhary, J.), 2026 SCC OnLine P&H 2501
Gurpreet Kaur v. Jagpal Singh, (Archana Puri, J.), 2026 SCC OnLine P&H 2744
Gurpreet Kaur v. State of Punjab, (Deepinder Singh Nalwa, J.), 2026 SCC OnLine P&H 2623
Gurpreet Kaur v. State of Punjab, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 2503
Gurpreet Singh v. State of Punjab, (Subhas Mehla, J.), 2026 SCC OnLine P&H 2511
Gurpreet Singh v. State of Punjab, (Subhas Mehla, J.), 2026 SCC OnLine P&H 2538
Gurwinder Kaur v. State of Haryana, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 2516
Hans Raj v. Meena Bhanot, (Deepak Gupta, J.), 2026 SCC OnLine P&H 2724

Hansika v. State of Punjab, (Manisha Batra, J.), 2026 SCC OnLine P&H 2520

Harbans Lal Contractor v. State of Haryana, (Jasgurpreet Singh Puri, J.), 2026 SCC OnLine P&H
2392

Harbans Lal Contractor v. State of Haryana, (Jasgurpreet Singh Puri, J.), 2026 SCC OnLine P&H
2393

Hardeep Singh v. State of Punjab, (Rupinderjit Chahal, J.), 2026 SCC OnLine P&H 2500

Hardev Singh v. Pepsu Road Transport Corpn., (Harpreet Singh Brar, J.), 2026 SCC OnLine P&H
2558

Hare Ram v. Daulat Ram, (Deepak Gupta, J.), 2026 SCC OnLine P&H 2738
Hari Chand v. State of Haryana, (Manisha Batra, J.), 2026 SCC OnLine P&H 2489
Harish Kumar v. State of Haryana, (Sandeep Moudgil, J.), 2026 SCC OnLine P&H 2606

Harjit Singh v. State of Punjab, (Anupinder Singh Grewal and Deepak Manchanda, JJ.), 2026 SCC
OnLine P&H 2445

Harmandeep Singh v. State of Punjab, (Deepinder Singh Nalwa, J.), 2026 SCC OnLine P&H 2620
Harmanjot Kaur v. State of Punjab, (Rupinderjit Chahal, J.), 2026 SCC OnLine P&H 2539

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275389
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275389
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275204
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275204
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275240
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275061
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275061
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275050
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275140
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275292
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275275
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275268
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275312
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275312
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275254
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275309
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275338
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275383
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275122
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275359
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275244
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275124
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275132
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275159
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275137
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275340
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275141
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275013
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275013
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275014
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275014
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275121
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275179
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275179
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275353
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275110
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275227
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275066
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275066
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275241
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275160

-39 .

Harnek Singh v. District Magistrate Cum Appellate Tribunal, (Kuldeep Tiwari, J.), 2026 SCC
OnLine P&H 2569

Harpreet Kaur v. State of Punjab, (Jagmohan Bansal, J.), 2026 SCC OnLine P&H 3029
Harpreet Singh v. State of Punjab, (Sumeet Goel, J.), 2026 SCC OnLine P&H 3008

Harvinder Singh v. State of Haryana, (Anupinder Singh Grewal and Deepak Manchanda, JJ.), 2026
SCC OnLine P&H 2443

Harvinder Singh v. State of Punjab, (Jagmohan Bansal, J.), 2026 SCC OnLine P&H 2559

Heena Parveen v. State of U.T. Chandigarh, (Rajesh Bhardwaj, J.), 2026 SCC OnLine P&H 2508
Himanshu v. State of Haryana, (Manisha Batra, J.), 2026 SCC OnLine P&H 3004

Hoshiar Singh v. State of Punjab, (Deepinder Singh Nalwa, J.), 2026 SCC OnLine P&H 2562
Imran Khan v. State of Haryana, (Sumeet Goel, J.), 2026 SCC OnLine P&H 2474

Inder Jeet Singh v. State of Punjab, (Surya Partap Singh, J.), 2026 SCC OnLine P&H 2507

Inderjit Singh v. State of Punjab, (Sheel Nagu, C.J. and Sanjiv Berry, J.), 2026 SCC OnLine P&H
2486

Jagdeep Kaur v. State of Haryana, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 2467
Jagjeet Kaur v. State of Punjab, (Deepinder Singh Nalwa, J.), 2026 SCC OnLine P&H 2588
Jagjiwan Kaur v. State of Punjab, (Mandeep Pannu, J.), 2026 SCC OnLine P&H 2548

Jagmal Singh Mandhan v. Bar Council of Punjab & Haryana, (Gurvinder Singh Gill and Ramesh
Kumari, JJ.), 2026 SCC OnLine P&H 2594

Jagsir Singh v. State of Punjab, (Manisha Batra, J.), 2026 SCC OnLine P&H 3006
Jagwanti v. Shamsher, (Harpreet Kaur Jeewan, J.), 2026 SCC OnLine P&H 2662
Jai Kumar Daga v. Nandni Devi Daga, (Harpreet Kaur Jeewan, J.), 2026 SCC OnLine P&H 2405

Jana Small Finance Bank Ltd. v. State of Punjab, (Sheel Nagu, C.J. and Sanjiv Berry, J.), 2026 SCC
OnLine P&H 2613

Jana Small Finance Bank Ltd. v. State of Punjab, (Sheel Nagu, C.J. and Sanjiv Berry, J.), 2026 SCC
OnLine P&H 2615

Jarnail Singh v. Pepsu Road Transport Corpn., (Virinder Aggarwal, J.), 2026 SCC OnLine P&H
2656

Jashan Dhiman v. State of Punjab, (Aman Chaudhary, J.), 2026 SCC OnLine P&H 2535
Jashanpreet Kaur v. Jagsir Singh, (Archana Puri, J.), 2026 SCC OnLine P&H 2749
Jaspal Kaur v. Bhupinder Singh, (Vikram Aggarwal, J.), 2026 SCC OnLine P&H 2663
Jaspreet Kaur v. State of Punjab, (Rupinderjit Chahal, J.), 2026 SCC OnLine P&H 2524
Jaspreet Kaur v. State of Punjab, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 2479
Jasram v. State of Haryana, (Harkesh Manuja, J.), 2026 SCC OnLine P&H 2708

Jasvir Singh v. State of Punjab, (Namit Kumar, J.), 2026 SCC OnLine P&H 2621
Joginder Singh v. Mohinder Singh, (Nidhi Gupta, J.), 2026 SCC OnLine P&H 2414

John Peter v. State of Punjab, (Jasgurpreet Singh Puri, J.), 2026 SCC OnLine P&H 2551
Jormal v. Sahil, (Vikram Aggarwal, J.), 2026 SCC OnLine P&H 2631

Jugal Singh v. State of Haryana, (Sumeet Goel, J.), 2026 SCC OnLine P&H 2471

Jyoti Rathi v. State of Haryana, (Jagmohan Bansal, J.), 2026 SCC OnLine P&H 2575
Jyoti v. Ravi Kumar, (Nidhi Gupta, J.), 2026 SCC OnLine P&H 2682

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275190
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275190
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275390
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275373
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275064
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275064
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275180
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275129
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275369
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275183
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275095
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275128
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275107
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275107
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275088
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275209
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275169
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275215
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275371
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275282
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275026
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275234
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275234
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275236
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275236
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275276
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275276
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275156
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275364
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275283
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275145
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275100
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275327
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275242
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275035
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275172
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275252
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275092
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275196
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275301

- 40 -

Kamlesh Kumari v. Union of India, (Harsimran Singh Sethi and Vikas Suri, JJ.), 2025 SCC OnLine
P&H 23262

Kanchan Sharma v. Dharam Chand, (Harkesh Manuja, J.), 2026 SCC OnLine P&H 2674
Kanchan Sharma v. Varinder Kumar, (Archana Puri, J.), 2026 SCC OnLine P&H 2741
Kanwaljit Singh v. State of Punjab, (Jagmohan Bansal, J.), 2026 SCC OnLine P&H 2564
Karamjeet Singh v. State of Punjab, (Sumeet Goel, J.), 2026 SCC OnLine P&H 2472

Karan Singh v. State of Haryana, (Harpreet Singh Brar, J.), 2026 SCC OnLine P&H 2568
Karishma Sharma v. State of Punjab, (Vinod S. Bhardwaj, J.), 2026 SCC OnLine P&H 2532
Karnail Kaur v. Satpal Singh, (Parmod Goyal, J.), 2026 SCC OnLine P&H 2660

Khara Contractors v. State of Punjab, (Lisa Gill and Ramesh Chander Dimri, JJ.), 2026 SCC OnLine
P&H 2607

Kiran Mayee v. State of Haryana, (Jasgurpreet Singh Puri, J.), 2026 SCC OnLine P&H 2701
Kiran v. State of U.T. Chandigarh, (Subhas Mehla, J.), 2026 SCC OnLine P&H 2529

Kirandeep Kaur v. State of Punjab, (Mandeep Pannu, J.), 2026 SCC OnLine P&H 3023
Kirandeep Kaur v. State of Punjab, (Sumeet Goel, J.), 2026 SCC OnLine P&H 2530

Kirandeep Kaur v. State of Punjab, (Surya Partap Singh, J.), 2026 SCC OnLine P&H 2517
Komalpreet Kaur v. State of Punjab, (Mandeep Pannu, J.), 2026 SCC OnLine P&H 3017
Krishan Kumar v. State of Haryana, (Deepinder Singh Nalwa, J.), 2026 SCC OnLine P&H 3036

Krishan Pal v. Commissioner, (Harsimran Singh Sethi and Vikas Suri, JJ.), 2026 SCC OnLine P&H
2698

Kshama v. Shad Mohammad, (Parmod Goyal, J.), 2026 SCC OnLine P&H 2630
Kuldeep Singh v. State of Punjab, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 2480
Kulwant Singh v. State of Haryana, (Harkesh Manuja, J.), 2026 SCC OnLine P&H 2702
Kulwinder Kaur v. Manpreet Singh, (Nidhi Gupta, J.), 2026 SCC OnLine P&H 2686
Kulwinder Singh v. State of Punjab, (Namit Kumar, J.), 2026 SCC OnLine P&H 2718
Kursidan v. State of Haryana, (Sumeet Goel, J.), 2026 SCC OnLine P&H 2543

Ladhu Ram v. State of Haryana, (Vinod S. Bhardwaj, J.), 2026 SCC OnLine P&H 2496
Lakhwinder Singh v. State of Punjab, (Namit Kumar, J.), 2026 SCC OnLine P&H 3031
Lovepreet Kaur v. State of Punjab, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 2509

Ludhiana Improvement Trust v. Manjit Singh Bal, (Gurvinder Singh Gill and Ramesh Kumari, JJ.),
2026 SCC OnLine P&H 2567

Madan Lal v. State of Punjab, (Deepinder Singh Nalwa, J.), 2026 SCC OnLine P&H 2570
Madan Pal Singh v. State of Punjab, (Namit Kumar, J.), 2026 SCC OnLine P&H 3032
Mahavir v. State of Haryana, (Harkesh Manuja, J.), 2026 SCC OnLine P&H 2707
Mahender Singh v. State of Haryana, (Sumeet Goel, J.), 2026 SCC OnLine P&H 2446
Maina v. Ankit Chahal, (Archana Puri, J.), 2026 SCC OnLine P&H 2746

Malkiat Kaur v. State of Punjab, (Rupinderjit Chahal, J.), 2026 SCC OnLine P&H 2493
Mangta Singh v. Darshan Kumar, (Parmod Goyal, J.), 2026 SCC OnLine P&H 2425
Manisha Devi v. State of Punjab, (Sumeet Goel, J.), 2026 SCC OnLine P&H 2537
Manjeet Kaur v. Captain Singh, (Archana Puri, J.), 2026 SCC OnLine P&H 2742

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275000
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275000
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275293
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275356
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275185
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275093
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275189
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275153
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275280
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275228
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275228
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275320
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275150
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275388
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275151
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275138
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275382
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275397
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275317
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275317
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275251
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275101
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275321
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275305
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275335
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275164
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275117
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275392
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275130
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275188
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275191
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275393
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275326
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275067
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275361
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275114
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275046
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275158
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275357

-41 -

Manminder Singh v. State of Punjab, (Deepinder Singh Nalwa, J.), 2026 SCC OnLine P&H 2576
Manoj Pal v. State of Punjab, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 2462

Manpreet Kaur v. Bikramyjit Singh, (Archana Puri, J.), 2026 SCC OnLine P&H 2751
Manpreet Kaur v. State of Haryana, (Sumeet Goel, J.), 2026 SCC OnLine P&H 2540
Manpreet Kaur v. Surinder Kaur, (Parmod Goyal, J.), 2026 SCC OnLine P&H 2413
Manreet Kaur v. State of Punjab, (Vinod S. Bhardwaj, J.), 2026 SCC OnLine P&H 2506
Marjeena v. Sofat Ali, (Nidhi Gupta, J.), 2026 SCC OnLine P&H 2399

Medha Singh v. Daulat Ram, (Deepak Gupta, J.), 2026 SCC OnLine P&H 2737

Meena Gautam v. State of Haryana, (Sumeet Goel, J.), 2026 SCC OnLine P&H 2468

Meena Kumariv. Vishan Kumar, (Parmod Goyal, J.), 2026 SCC OnLine P&H 2424

Meena v. Mangat Ram Bhandari, (Archana Puri, J.), 2026 SCC OnLine P&H 3041
Meenakshi v. Phool Chand, (Nidhi Gupta, J.), 2026 SCC OnLine P&H 2661

Meera Devi v. Sunil Kumar, (Parmod Goyal, J.), 2026 SCC OnLine P&H 2650

Mehakpreet Kaur v. State of Punjab, (Rupinderjit Chahal, J.), 2026 SCC OnLine P&H 2526
Miyan Singh v. State of Haryana, (Harkesh Manuja, J.), 2026 SCC OnLine P&H 2416

Mohinder Singh Mann v. Punjab Agricultural University, (Deepinder Singh Nalwa, J.), 2026 SCC
OnLine P&H 2603

Mohinder Singh v. Chanderpati, (Vikram Aggarwal, J.), 2026 SCC OnLine P&H 2436
Momal Preet Kaur v. Jarmanjit Singh, (Archana Puri, J.), 2026 SCC OnLine P&H 3043
Monika Sharma v. Hathi Ram, (Vikram Aggarwal, J.), 2026 SCC OnLine P&H 2670
Monisha v. State of Punjab, (Surya Partap Singh, J.), 2026 SCC OnLine P&H 2515
Mukesh Devi v. Rivigo Services (P) Ltd., (Nidhi Gupta, J.), 2026 SCC OnLine P&H 2639
Mukesh v. Union of India, (Pankaj Jain, J.), 2026 SCC OnLine P&H 2645

Mukhtiar Singh v. State of Punjab, (Sumeet Goel, J.), 2026 SCC OnLine P&H 2469
Munshi Ram v. State of Haryana, (Harpreet Singh Brar, J.), 2026 SCC OnLine P&H 2625
Muskan Jandu v. State of Punjab, (Jagmohan Bansal, J.), 2026 SCC OnLine P&H 3030
Nafees v. State of Haryana, (Suvir Sehgal, J.), 2026 SCC OnLine P&H 2585

Naina v. State of Punjab, (Surya Partap Singh, J.), 2026 SCC OnLine P&H 2522

Nanho Deviv. State of Haryana, (Harkesh Manuja, J.), 2026 SCC OnLine P&H 2420
Narender Kumar v. Vijay Kumar Gautam NM, (Vikas Bahl, J.), 2026 SCC OnLine P&H 3002
Naresh Kumar v. Varun Roozam, (Nidhi Gupta, J.), 2026 SCC OnLine P&H 2406
Narinder v. Sher Kaur, (Pankaj Jain, J.), 2026 SCC OnLine P&H 2711

Narinderpal Singh v. Raji P. Shrivastava, (Nidhi Gupta, J.), 2026 SCC OnLine P&H 2402

Natha Singh v. State of Punjab, (Anupinder Singh Grewal and Deepak Manchanda, JJ.), 2026 SCC
OnLine P&H 2695

National Insurance Co. Ltd. v. Ishwar Kumar, (Parmod Goyal, J.), 2026 SCC OnLine P&H 2628
Neetu Kumari v. Neeraj, (Archana Puri, J.), 2026 SCC OnLine P&H 2745

Nempal Singh v. State of Punjab, (Deepinder Singh Nalwa, J.), 2026 SCC OnLine P&H 2601

New India Assurance Co. Ltd. v. Charanjit Kaur, (Deepak Gupta, J.), 2026 SCC OnLine P&H 2679

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275197
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275083
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275366
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275161
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275034
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275127
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275020
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275352
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275089
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275045
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275402
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275281
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275271
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275147
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275037
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275224
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275224
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275057
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275404
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275290
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275136
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275260
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275266
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275090
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275246
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275391
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275206
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275143
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275041
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275367
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275027
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275004
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275023
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275314
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275314
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275249
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275360
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275222
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275298

-42 -

Nirmal Bhardwaj Contractor v. Executive Engineer, (Jasgurpreet Singh Puri, J.), 2026 SCC OnLine
P&H 2396

Nirmal Singh v. Ramandeep Kaur, (Jagmohan Bansal, J.), 2026 SCC OnLine P&H 3034

Nirmal Singh v. Ranjit Singh, (Parmod Goyal, J.), 2026 SCC OnLine P&H 2654

Nirmala Devi v. State of Haryana, (Alka Sarin, J.), 2026 SCC OnLine P&H 2688

Nita v. Nanda Ram Gujar, (Nidhi Gupta, J.), 2026 SCC OnLine P&H 2652

Noorpreet Kaur v. State of Punjab, (Mandeep Pannu, J.), 2026 SCC OnLine P&H 3016

North Star Towers (P) Ltd. v. Rajbir, (Jasgurpreet Singh Puri, J.), 2026 SCC OnLine P&H 2700
Om Parkash v. Nihal Singh, (Parmod Goyal, J.), 2026 SCC OnLine P&H 2632

Oriental Insurance Co. Ltd. v. Saroj Rani, (Virinder Aggarwal, J.), 2026 SCC OnLine P&H 3039
Palak v. State of Punjab, (Mandeep Pannu, J.), 2026 SCC OnLine P&H 3020

Pali Ram v. State of Haryana, (Manisha Batra, J.), 2026 SCC OnLine P&H 2481

Panipat Institute of Engineering & Technology v. State of Haryana, (Ashwani Kumar Mishra and
Rohit Kapoor, JJ.), 2026 SCC OnLine P&H 2560

Paramjeet Kumar v. Harpreet Singh, (Virinder Aggarwal, J.), 2026 SCC OnLine P&H 2417
Paramjit Kaur v. P.S.E.B., (Sudeepti Sharma, J.), 2026 SCC OnLine P&H 2732

Paramyjit Kaur v. State of Punjab, (Mandeep Pannu, J.), 2026 SCC OnLine P&H 3014
Paramjit Kaur v. State of Punjab, (Namit Kumar, J.), 2026 SCC OnLine P&H 3033
Pardeep Singh v. State of Punjab, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 2448

Pardeep v. Financial Commissioner, (Harsimran Singh Sethi and Vikas Suri, JJ.), 2026 SCC
OnLine P&H 2694

Pargat Singh v. State of Punjab, (Gurvinder Singh Gill and Ramesh Kumari, JJ.), 2026 SCC OnLine
P&H 2441

Parkash Masih v. State of Punjab, (Sumeet Goel, J.), 2026 SCC OnLine P&H 2473
Parkash v. Adarsh Verma, (Parmod Goyal, J.), 2026 SCC OnLine P&H 2659

Parmila v. Nihal Dutt, (Pankaj Jain, J.), 2026 SCC OnLine P&H 2671

Parminder v. State of Punjab, (Mandeep Pannu, J.), 2026 SCC OnLine P&H 3021
Parveen Devi v. Manpreet Singh, (Archana Puri, J.), 2026 SCC OnLine P&H 2747
Parveen Kaur v. State of Punjab, (Aman Chaudhary, J.), 2026 SCC OnLine P&H 2510
Payal v. State of Punjab, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 2521

Pepsu Road Transport Corpn. (PRTC) v. State of Punjab, (Harsimran Singh Sethi and Vikas Suri,
J1.), 2026 SCC OnLine P&H 2699

Peter v. State of Punjab, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 2533

Phata v. Naresh Sharma, (Nidhi Gupta, J.), 2026 SCC OnLine P&H 2667

Prachi v. State of Haryana, (Rupinderjit Chahal, J.), 2026 SCC OnLine P&H 2545
Pradeep Kumar Tomar v. State of Haryana, (Sumeet Goel, J.), 2026 SCC OnLine P&H 2464

Prashant Pandey v. Uttar Haryana Bijli Vitran Nigam Ltd., (Harpreet Singh Brar, J.), 2026 SCC
OnLine P&H 2574

Preeti v. State of Punjab, (Vinod S. Bhardwaj, J.), 2026 SCC OnLine P&H 2512
Prem Chand Jindal v. State of Haryana, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 2460

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275017
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275017
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275395
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275274
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275307
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275272
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275381
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275319
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275253
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275400
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275385
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275102
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275181
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275038
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275348
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275379
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275394
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275069
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275313
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275313
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275062
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275062
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275094
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275279
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275003
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275386
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275362
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275131
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275142
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275318
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275154
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275287
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275166
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275085
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275195
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275195
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275133
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275081

-43 -

Prem Singh v. State of Haryana, (Anupinder Singh Grewal and Deepak Manchanda, JJ.), 2026 SCC
OnLine P&H 2442

Prerna Sirohi v. Alka, (Parmod Goyal, J.), 2026 SCC OnLine P&H 2423

Pro-Tech Consortium v. Engineer-in-Chief, (Jasgurpreet Singh Puri, J.), 2026 SCC OnLine P&H
2391

Puja Kaur v. State of Punjab, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 2534

Punjab Agro Foodgrains Corpn. Ltd. v. Nanak Rice & General Mills, (Jasgurpreet Singh Puri, J.),
2026 SCC OnLine P&H 2394

Punjab State Grains Procurement Corpn. Ltd. v. Gaganpreet Singh, (Anupinder Singh Grewal and
Deepak Manchanda, JJ.), 2026 SCC OnLine P&H 2697

Rahul Sood v. State of Haryana, (Mandeep Pannu, J.), 2026 SCC OnLine P&H 3009
Rahul Sood v. State of Haryana, (Mandeep Pannu, J.), 2026 SCC OnLine P&H 3010
Rahul v. Lokender Kumar, (Mahabir Singh Sindhu, J.), 2026 SCC OnLine P&H 3040
Rahul v. State of Punjab, (Manisha Batra, J.), 2026 SCC OnLine P&H 2488

Raj Bala v. Manjinder Singh, (Pankaj Jain, J.), 2026 SCC OnLine P&H 2651

Rajender v. State of Haryana, (Manisha Batra, J.), 2026 SCC OnLine P&H 2475
Rajendra Singh v. State of Haryana, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 2523

Rajinder Kumar v. State of Punjab, (Anupinder Singh Grewal and Deepak Manchanda, JJ.), 2026
SCC OnLine P&H 2611

Rajiya v. State of Punjab, (Sumeet Goel, J.), 2026 SCC OnLine P&H 2505

Raju v. State of Haryana, (Sumeet Goel, J.), 2026 SCC OnLine P&H 2477

Raju v. State of Punjab, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 2470

Rakesh Bhandari v. State of Punjab, (Harpreet Singh Brar, J.), 2026 SCC OnLine P&H 2554
Rakesh Kumar v. Vikas Garg, (Harpreet Kaur Jeewan, J.), 2026 SCC OnLine P&H 2403

Rakesh Vats v. Haryana Seeds Development Corpn. Ltd., (Harpreet Singh Brar, J.), 2026 SCC
OnLine P&H 2566

Ram Chander v. State of Punjab, (Namit Kumar, J.), 2026 SCC OnLine P&H 2483
Ram General Insurance v. Sanju, (Yashvir Singh Rathor, J.), 2026 SCC OnLine P&H 2684

Ram Gopal v. Haryana Seeds Development Corpn. Ltd., (Harpreet Singh Brar, J.), 2026 SCC
OnLine P&H 2579

Ram Kishan Dass Om Parkash Commission Agents v. Deepak Goel, (Vikas Bahl, J.), 2026 SCC
OnLine P&H 2434

Ram Nath v. State of Haryana, (Deepak Gupta, J.), 2026 SCC OnLine P&H 2703

Ram Rativ. State of Haryana, (Deepak Gupta, J.), 2026 SCC OnLine P&H 2669

Ram Rattan v. Velocity Chemical (P) Ltd., (Parmod Goyal, J.), 2026 SCC OnLine P&H 2730
Ram Singh v. M.S. Choudhary, (Rajesh Bhardwayj, J.), 2026 SCC OnLine P&H 2451

Ram Singh v. State of Haryana, (Mandeep Pannu, J.), 2026 SCC OnLine P&H 3019

Raman Kumar v. Davinder Kaur, (Deepak Gupta, J.), 2026 SCC OnLine P&H 2419
Ramandeep Kaur v. State of Punjab, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 2514
Raminder Kaur v. Manveen Sabharwal, (Nidhi Gupta, J.), 2026 SCC OnLine P&H 2439
Ranbir Singh v. Nanak Chand, (Amarinder Singh Grewal, J.), 2026 SCC OnLine P&H 2415

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275063
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275063
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275044
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275012
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275012
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275155
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275015
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275316
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275374
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275375
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275401
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275109
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275002
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275096
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275144
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275232
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275232
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275126
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275098
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275091
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275175
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275024
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275187
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275187
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275104
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275303
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275200
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275200
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275055
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275055
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275322
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275289
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275346
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275072
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275384
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275040
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275135
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275060
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275036

-44 -

Rani v. Rakesh, (Vikas Bahl, J.), 2026 SCC OnLine P&H 2636

Rani v. Sunil Kumar, (Alka Sarin, J.), 2026 SCC OnLine P&H 2683

Ranjit Kaur v. Narinder Singh Khatra, (Virinder Aggarwal, J.), 2026 SCC OnLine P&H 2709
Ranjit Kaur v. State of Punjab, (Deepinder Singh Nalwa, J.), 2026 SCC OnLine P&H 2600
Rattan Lal v. Commissioner Hisar Division, (Kuldeep Tiwari, J.), 2026 SCC OnLine P&H 2555
Rattan Singh v. State of Punjab, (Virinder Aggarwal, J.), 2026 SCC OnLine P&H 2729

Ravi Kumar v. Punjab Agriculture University, (Deepinder Singh Nalwa, J.), 2026 SCC OnLine P&H
2590

Ravi Kumar v. Union of India, (Suvir Sehgal, J.), 2026 SCC OnLine P&H 2595

Ravinder Singh v. State of Punjab, (Sumeet Goel, J.), 2026 SCC OnLine P&H 2466

Ravindra Kapoor v. Chander Shekhar Khare, (Nidhi Gupta, J.), 2026 SCC OnLine P&H 2404

Red Diamond Hotels (P) Ltd. v. RBI, (Suvir Sehgal, J.), 2026 SCC OnLine P&H 2557

Reena v. State of Haryana, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 2542

Rekha Devi v. Kuldeep Kumar, (Alka Sarin, J.), 2026 SCC OnLine P&H 2658

Reliance General Insurance Co. Ltd. v. Anil Kumar, (Pankaj Jain, J.), 2026 SCC OnLine P&H 2643

Reliance General Insurance Co. Ltd. v. Savitri Devi, (Harkesh Manuja, J.), 2026 SCC OnLine P&H
2653

Renu Verma v. Pardeep Rurdpal, (Alka Sarin, J.), 2026 SCC OnLine P&H 2648

Ritu Devi v. Sunil Kumar, (Archana Puri, J.), 2026 SCC OnLine P&H 2748

Roohi Babbar v. Suresh Babbar, (Archana Puri, J.), 2026 SCC OnLine P&H 3044

Roshan Lal v. State of Haryana, (Tribhuvan Dahiya, J.), 2026 SCC OnLine P&H 2550
Roshani v. Shrikant, (Nidhi Gupta, J.), 2026 SCC OnLine P&H 2649

Rupesh Kumar v. State of Haryana, (Sumeet Goel, J.), 2026 SCC OnLine P&H 2461
Rupinder Kumar v. State of Punjab, (Harpreet Singh Brar, J.), 2026 SCC OnLine P&H 2591
S.M. Nehra (Dr) v. Rajshree Industries, (Anoop Chitkara, J.), 2026 SCC OnLine P&H 2453
S.M. Nehra (Dr) v. Rajshree Industries, (Anoop Chitkara, J.), 2026 SCC OnLine P&H 2454
S.M. Nehra (Dr) v. Rajshree Industries, (Anoop Chitkara, J.), 2026 SCC OnLine P&H 2455
S.M. Nehra (Dr) v. Rajshree Industries, (Anoop Chitkara, J.), 2026 SCC OnLine P&H 2456
Sachin Gupta v. Kuldeep Singh, (Nidhi Gupta, J.), 2026 SCC OnLine P&H 2641

Sadhna v. State of Punjab, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 2525

Sakshi Tandan v. Divayanshu Singla, (Archana Puri, J.), 2026 SCC OnLine P&H 2750
Salochana Devi v. State of Haryana, (Vinod S. Bhardwaj, J.), 2026 SCC OnLine P&H 2502
Sandeep Kumar v. Sarvan Singh, (Vikas Bahl, J.), 2026 SCC OnLine P&H 2427

Sandeep Kumar v. State of Haryana, (Harkesh Manuja, J.), 2026 SCC OnLine P&H 2430
Sandeep Singh v. State of Punjab, (Manisha Batra, J.), 2026 SCC OnLine P&H 3007

Sanjay Kumar v. Secretary Department of Higher Education, (Jagmohan Bansal, J.), 2026 SCC
OnLine P&H 2582

Sanjeet Singh v. Principal Director of Income Tax, (Deepak Sibal and Lapita Banerji, JJ.), 2026 SCC
OnLine P&H 2593

Sanjeev Kumar Duggal v. Ravail Singh, (Deepak Gupta, J.), 2026 SCC OnLine P&H 2719

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275257
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275302
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275328
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275221
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275176
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275345
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275211
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275211
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275216
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275087
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275025
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275178
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275163
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275278
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275264
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275273
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275273
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275269
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275363
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275405
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275171
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275270
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275082
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275212
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275074
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275075
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275076
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275077
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275262
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275146
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275365
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275123
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275048
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275051
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275372
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275203
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275203
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275214
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275214
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275336

- 45 -

Sanjeev Kumar v. State of Punjab, (Kuldeep Tiwari, J.), 2026 SCC OnLine P&H 2556

Sant Ram v. State of Punjab, (Harpreet Singh Brar, J.), 2026 SCC OnLine P&H 2563

Saroj v. Sikander Singh, (Alka Sarin, J.), 2026 SCC OnLine P&H 2664

Saroj v. State of Haryana, (Deepak Gupta, J.), 2026 SCC OnLine P&H 2706

Satgur Singh v. Sartaj Singh Chahal, (Harpreet Kaur Jeewan, J.), 2026 SCC OnLine P&H 2400
Satish Kumar v. Hansa Flon Plasto Chem Ltd., (Kuldeep Tiwari, J.), 2026 SCC OnLine P&H 2553
Satish Kumar v. Union of India, (Pankaj Jain, J.), 2026 SCC OnLine P&H 2646

Satya Narayan v. State of Punjab, (Manisha Batra, J.), 2026 SCC OnLine P&H 3005

Satya Pal (Dr) v. Dr Krishan Kant, (Vikram Aggarwal, J.), 2026 SCC OnLine P&H 2401

Sawinder Singh v. State of Punjab, (Anupinder Singh Grewal and Deepak Manchanda, JJ.), 2026
SCC OnLine P&H 2696

SBI General Insurance Co. Ltd. v. Sangeeta, (Alka Sarin, J.), 2026 SCC OnLine P&H 2666
SDO/AEE Op. Sub Division v. Anita Rani, (Pankaj Jain, J.), 2026 SCC OnLine P&H 2733

Sham Goyal v. State of Punjab, (Deepinder Singh Nalwa, J.), 2026 SCC OnLine P&H 2608
Sham Kumar v. State of Haryana, (Harsh Bunger, J.), 2026 SCC OnLine P&H 2597

Shami Walia v. Manik Kumar, (Yashvir Singh Rathor, J.), 2026 SCC OnLine P&H 2731
Shashank Garg v. CIT, (Lisa Gill and Ramesh Chander Dimri, JJ.), 2026 SCC OnLine P&H 2587

Shirdi Sai Fixing (P) Ltd. v. Canara Bank, (Sheel Nagu, C.J. and Sanjiv Berry, J.), 2026 SCC OnLine
P&H 2589

Shivam v. State of Punjab, (Subhas Mehla, J.), 2026 SCC OnLine P&H 2536

Shivani Chaudhary v. Vikas Pruthi, (Archana Puri, J.), 2026 SCC OnLine P&H 2743
Shyama v. State of Haryana, (Mandeep Pannu, J.), 2026 SCC OnLine P&H 3011
Sikandra Badshah v. State of Haryana, (Aaradhna Sawhney, J.), 2026 SCC OnLine P&H 2504
Sima Kumari v. Ravi Kumar, (Nidhi Gupta, J.), 2026 SCC OnLine P&H 2687

Simarjit Kaur v. State of Punjab, (Mandeep Pannu, J.), 2026 SCC OnLine P&H 3015
Simran Chanana v. State of Punjab, (Manisha Batra, J.), 2026 SCC OnLine P&H 2547
Simranjeet v. State of Punjab, (Manisha Batra, J.), 2026 SCC OnLine P&H 3003

Siria v. State of Haryana, (Rupinderjit Chahal, J.), 2026 SCC OnLine P&H 2449

Som Kumar v. State of Punjab, (Harpreet Singh Brar, J.), 2026 SCC OnLine P&H 2624
Sonia v. Mandeep, (Alka Sarin, J.), 2026 SCC OnLine P&H 2680

Sonu v. Municipal Committee, (Harpreet Singh Brar, J.), 2026 SCC OnLine P&H 2605

State of Punjab v. Jaswinder Singh, (N.S. Shekhawat and H.S. Grewal, JJ.), 2026 SCC OnLine P&H
2444

Steven Kansal v. Anuj Bansal, (Jasgurpreet Singh Puri, J.), 2026 SCC OnLine P&H 2395

Subhash Chander v. Bhiwani District Primary Coop. Agri. & Rural Dev. Bank Ltd., (Anoop
Chitkara, J.), 2026 SCC OnLine P&H 2498

Subhash Chhabra v. UHBVN Ltd., (Pankaj Jain, J.), 2026 SCC OnLine P&H 2677
Sudesh Rani v. Rajiv Kumar, (Deepak Gupta, J.), 2026 SCC OnLine P&H 2675

Sukhamrit Pal Kaur v. Additional Deputy Commissioner-Cum-Collector, (Kuldeep Tiwari, J.), 2026
SCC OnLine P&H 2578

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275177
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275184
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275284
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275325
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275021
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275174
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275267
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275370
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275022
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275315
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275315
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275286
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275007
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275229
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275218
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275347
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275208
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275210
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275210
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275157
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275358
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275376
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275125
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275306
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275380
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275168
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275368
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275070
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275245
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275299
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275226
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275065
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275065
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275016
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275119
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275296
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275294
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275199
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275199

- 46 -

Sukhbir Singh v. State of Haryana, (Harkesh Manuja, J.), 2026 SCC OnLine P&H 2409

Sukhchain Singh v. Punjab State Civil Supplies Corpn. Ltd., (Harpreet Singh Brar, J.), 2026 SCC
OnLine P&H 2622

Sukhdev Singh v. Charanjit Singh, (Deepak Gupta, J.), 2026 SCC OnLine P&H 2438
Sukhdev Singh v. State of Haryana, (Harkesh Manuja, J.), 2026 SCC OnLine P&H 2705
Sukhjinder Singh v. Anindita Mitra, (Nidhi Gupta, J.), 2026 SCC OnLine P&H 2408
Sukhjinder Singh v. State of Punjab, (Subhas Mehla, J.), 2026 SCC OnLine P&H 2544

Sukhvinder Singh v. Union of India, (Harsimran Singh Sethi and Vikas Suri, JJ.), 2026 SCC OnLine
P&H 2692

Sukhvir Kaur v. State of Punjab, (Harpreet Singh Brar, J.), 2026 SCC OnLine P&H 2571
Sukhvir Singh v. State of Punjab, (Mandeep Pannu, J.), 2026 SCC OnLine P&H 2482
Suman Kumari v. Union of India, (Pankaj Jain, J.), 2026 SCC OnLine P&H 2657

Suman Raghav v. State of Haryana, (Sheel Nagu, C.J. and Sanjiv Berry, J.), 2026 SCC OnLine P&H
2580

Suman v. Chameli Devi, (Vikram Aggarwal, J.), 2026 SCC OnLine P&H 2432

Sumandeep Kaur v. State of Punjab, (Rupinderjit Chahal, J.), 2026 SCC OnLine P&H 2527
Sumit Kumar v. Permanent Lok Adalat, (Jagmohan Bansal, J.), 2026 SCC OnLine P&H 3035
Sunit Kumar v. State of Haryana, (Surya Partap Singh, J.), 2026 SCC OnLine P&H 2492
Sunita Rani Verma v. Harbans Kaur, (Manisha Batra, J.), 2026 SCC OnLine P&H 2452
Sunita Rani v. Mukand Singh, (Nidhi Gupta, J.), 2026 SCC OnLine P&H 2638

Suresh Devi v. Udai Singh, (Yashvir Singh Rathor, J.), 2026 SCC OnLine P&H 2411

Surjit Singh v. Faridabad Complex Administration, (Namit Kumar, J.), 2026 SCC OnLine P&H
2720

Sushil Baljeet Singh v. Bhupesh Kumar, (Sumeet Goel, J.), 2026 SCC OnLine P&H 2450
Tarlok Singh v. State of Punjab, (Sumeet Goel, J.), 2026 SCC OnLine P&H 2497
Teja Ram v. Saroj Lamba, (Nidhi Gupta, J.), 2026 SCC OnLine P&H 2734

Ujjivan Small Finance Bank Ltd. v. District Magistrate Sonipat, (Sheel Nagu, C.J. and Sanjiv Berry,
J.), 2026 SCC OnLine P&H 2604

Union of India v. Anil Kumar Mago, (Harsimran Singh Sethi and Vikas Suri, JJ.), 2026 SCC OnLine
P&H 3028

Union of India v. Anuradha Saini, (Harsimran Singh Sethi and Vikas Suri, JJ.), 2026 SCC OnLine
P&H 3025

Union of India v. Bhagwant Singh, (Harsimran Singh Sethi and Yashvir Singh Rathor, JJ.), 2025
SCC OnLine P&H 23264

Union of India v. Chanan Singh Sandhu, (Harsimran Singh Sethi and Vikas Suri, JJ.), 2025 SCC
OnLine P&H 23267

Union of India v. Darshan Singh, (Harsimran Singh Sethi and Rohit Kapoor, JJ.), 2025 SCC OnLine
P&H 23268

Union of India v. Des Raj, (Harsimran Singh Sethi and Vikas Suri, JJ.), 2026 SCC OnLine P&H
2596

Union of India v. Ex Hav Rameshwar Dass, (Harsimran Singh Sethi and Vikas Suri, JJ.), 2026 SCC
OnLine P&H 2561

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275030
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275243
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275243
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275059
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275324
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275029
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275165
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275311
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275311
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275192
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275103
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275277
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275201
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275201
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275053
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275148
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275396
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275113
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275073
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275259
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275032
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275337
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275337
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275071
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275118
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275349
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275225
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275011
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275011
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275009
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275009
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274995
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274995
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274998
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274998
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275001
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275001
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275217
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275217
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275182
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275182

-47 -

Union of India v. Ex-HAV Narinder Singh, (Harsimran Singh Sethi and Vikas Suri, JJ.), 2026 SCC

OnLine P&H 2610

Union of India v. Harish Kumar, (Harsimran Singh Sethi and Vikas Suri, JJ.), 2026 SCC OnLine
P&H 3026

Union of India v. Jagir Singh, (Harsimran Singh Sethi and Vikas Suri, JJ.), 2026 SCC OnLine P&H
3024

Union of India v. Phula Devi, (Harsimran Singh Sethi and Vikas Suri, JJ.), 2025 SCC OnLine P&H
23269

Union of India v. Prableen Kaur, (Harsimran Singh Sethi and Vikas Suri, JJ.), 2025 SCC OnLine
P&H 23266

Union of India v. Rup Singh, (Harsimran Singh Sethi and Yashvir Singh Rathor, JJ.), 2025 SCC
OnLine P&H 23263

Union of India v. Vikram, (Harsimran Singh Sethi and Vikas Suri, JJ.), 2025 SCC OnLine P&H
23265

Usha v. State of Haryana, (Suvir Sehgal, J.), 2026 SCC OnLine P&H 2577
Varkha v. State of Punjab, (Manisha Batra, J.), 2026 SCC OnLine P&H 2487

Venkateswara Wires (P) Ltd. v. Uttar Haryana Bijli Vitran Nigam Ltd., (Jasgurpreet Singh Puri, J.),
2026 SCC OnLine P&H 2398

Vijay Singh v. Ron Khanna, (Alka Sarin, J.), 2026 SCC OnLine P&H 2726

Vinay Bawa v. Seema Aggarwal, (Vikas Bahl, J.), 2026 SCC OnLine P&H 2428

Vinod Kumar Dubey v. State of Haryana, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 2476
Vinod Kumar v. Preet Singh, (Amarinder Singh Grewal, J.), 2026 SCC OnLine P&H 2421
Vinod Kumar v. Preet Singh, (Amarinder Singh Grewal, J.), 2026 SCC OnLine P&H 2422

Vinod Kumar v. Shyam Sunder Dass Chela Prayag Dass, (Deepak Gupta, J.), 2026 SCC OnLine
P&H 2710

Vinod v. Inderpal, (Sukhvinder Kaur, J.), 2026 SCC OnLine P&H 2495
Vishal Sharma v. State of Punjab, (Sumeet Goel, J.), 2026 SCC OnLine P&H 2463

VR Mohan Dav Public School v. Presiding Officer, (Kuldeep Tiwari, J.), 2026 SCC OnLine P&H
2592

Wasim v. State of Haryana, (Mandeep Pannu, J.), 2026 SCC OnLine P&H 2447
X5 v. State of Haryana, (Vinod S. Bhardwaj, J.), 2026 SCC OnLine P&H 2491
Yadwinder Singh v. State, (Surya Partap Singh, J.), 2026 SCC OnLine P&H 2494

Yashika Gupta v. State of Punjab, (Ashwani Kumar Mishra and Rohit Kapoor, JJ.), 2026 SCC
OnLine P&H 2599

Yashpal Dhiraj Kumar v. Sidhi Vinayak Rice Mills, (Deepak Gupta, J.), 2026 SCC OnLine P&H
2435

Telangana High Court
A. Lakshminarayana v. State of Telangana, (N. Tukaramji, J.), 2026 SCC OnLine TS 1606
A. Laxma Reddy v. State of Telangana, (N. Tukaramji, J.), 2026 SCC OnLine TS 1610
A. Rasul v. State of Telangana, (Pulla Karthik, J.), 2026 SCC OnLine TS 1681
A.V. Narayana Rao v. State of Telangana, (N. Tukaramji, J.), 2026 SCC OnLine TS 1571

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275231
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275231
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275010
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275010
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275008
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275008
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274999
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274999
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274997
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274997
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274994
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274994
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274996
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274996
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275198
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275108
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275019
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275342
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275049
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275097
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275042
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275043
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275329
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275329
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275116
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275084
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275213
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275213
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275068
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275112
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275115
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275220
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275220
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275056
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003275056
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276972
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276976
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277047
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276937

- 48 -

Akkala Ramakrishna Prasad v. State of Telangana, (K. Sujana, J.), 2026 SCC OnLine TS 1827
Akula Prabhakar v. State of Telangana, (K. Sarath, J.), 2026 SCC OnLine TS 1676

Akula Ramesh v. Garlapati Padma, (Vakiti Ramakrishna Reddy, J.), 2026 SCC OnLine TS 1548
Amber Sing Bukya v. Union of India, (Nagesh Bheemapaka, J.), 2026 SCC OnLine TS 1690
Annuvar Naveen v. State of Telangana, (E.V. Venugopal, J.), 2026 SCC OnLine TS 1670
Arkapally Srinivas v. State of Telangana, (B. Vijaysen Reddy, J.), 2026 SCC OnLine TS 1707

Arunachala Constructions v. State of Telangana, (N.V. Shravan Kumar, J.), 2026 SCC OnLine TS
1662

Ashoka Travels v. State of Telangana, (Laxmi Narayana Alishetty, J.), 2026 SCC OnLine TS 1654
Atikam Babu Goud v. State of Telangana, (N. Tukaramji, J.), 2026 SCC OnLine TS 1634
Aujigari Santosh Reddy v. State of Telangana, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 1558
B. Vijay Kumar v. State, (N. Tukaramji, J.), 2026 SCC OnLine TS 1624

Badam Ravi Kanth v. State of Telangana, (K. Sarath, J.), 2026 SCC OnLine TS 1645

Baktula Sandeep v. State of Telangana, (N. Tukaramji, J.), 2026 SCC OnLine TS 1551
Bandarupalli Rajapal v. State of Telangana, (E.V. Venugopal, J.), 2026 SCC OnLine TS 1625

Basheerunnisa Begum v. State of Telangana, (Laxmi Narayana Alishetty, J.), 2026 SCC OnLine TS
1700

Batlanki Kesava v. State of Telangana, (Tirumala Devi Eada, J.), 2026 SCC OnLine TS 1570

Bharat Petroleum Corpn. Ltd. v. State of A.P., (P. Sam Koshy and Narsing Rao Nandikonda, JJ.),
2026 SCC OnLine TS 1594

Bhukya Veerender v. State of Telangana, (N. Tukaramji, J.), 2026 SCC OnLine TS 1603
Boosa Deepak Sai v. State of Telangana, (E.V. Venugopal, J.), 2026 SCC OnLine TS 1643
C. Laxmi v. State of Telangana, (K. Sarath, J.), 2026 SCC OnLine TS 1598

C. Sri. Hari Prasad v. State of Telangana, (Laxmi Narayana Alishetty, J.), 2026 SCC OnLine TS
1647

Ch. Raghuvardhan v. State of Telangana, (K. Sarath, J.), 2026 SCC OnLine TS 1597
Chakka Hema Krishna v. State of Telangana, (Tirumala Devi Eada, J.), 2026 SCC OnLine TS 1550

Chakra Cements Ltd. v. CTO, (P. Sam Koshy and Narsing Rao Nandikonda, JJ.), 2026 SCC OnLine
TS 1600

Challa Vishnu Vardhan v. State of Telangana, (K. Sarath, J.), 2026 SCC OnLine TS 1657

Chinthal Anjaneyulu v. Greater Hyderabad Municipal Corpn., (Laxmi Narayana Alishetty, J.), 2026
SCC OnLine TS 1673

Chinthala Narender Reddy v. State of Telangana, (N. Tukaramyji, J.), 2026 SCC OnLine TS 1608
Chirra Raghu v. State of Telangana, (N. Tukaramyji, J.), 2026 SCC OnLine TS 1640

Chowdaram Santosh Kumar v. State of Telangana, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 1583
D. Maibuswamy v. State of Telangana, (Pulla Karthik, J.), 2026 SCC OnLine TS 1692

D. Venkateshwarlu v. State of A.P., (K. Sarath, J.), 2026 SCC OnLine TS 1602

Deekonda Pandari v. State of Telangana, (N. Tukaramji, J.), 2026 SCC OnLine TS 1637
Dheeravath Laxman v. State of Telangana, (Pulla Karthik, J.), 2026 SCC OnLine TS 1680

Elizebeth Christie v. State of Telangana, (N. Tukaramji, J.), 2026 SCC OnLine TS 1649

Esrampally Sudarshan v. Director, (Renuka Yara, J.), 2026 SCC OnLine TS 1665

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277078
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277042
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276914
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277056
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277036
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277073
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277028
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277028
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277020
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277000
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276924
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276990
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277011
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276917
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276991
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277066
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277066
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276936
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276960
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276969
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277009
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276964
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277013
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277013
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276963
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276916
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276966
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276966
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277023
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277039
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277039
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276974
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277006
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276949
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277058
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276968
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277003
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277046
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277015
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277031

-49 -

G.M. Wali Baig v. State of Telangana, (Tirumala Devi Eada, J.), 2026 SCC OnLine TS 1568
Gangu Parsharamulu v. Guduri Uma, (N. Tukaramji, J.), 2026 SCC OnLine TS 1547
Goberu Venkata Chaitanya v. State of Telangana, (K. Sujana, J.), 2026 SCC OnLine TS 1572
Gogula Rajem v. State of Telangana, (B. Vijaysen Reddy, J.), 2026 SCC OnLine TS 1706
Gopishetty Prasad v. State of Telangana, (Pulla Karthik, J.), 2026 SCC OnLine TS 1666

Gorla Maheedhar Reddy v. Greater Hyderabad Municipal Corpn., (Suddala Chalapathi Rao, J.), 2026
SCC OnLine TS 1679

Gummadi Dari Annapurna v. State of Telangana, (N. Tukaramji, J.), 2026 SCC OnLine TS 1639

Hansa Overseas Enterprises v. State of A.P., (P. Sam Koshy and Narsing Rao Nandikonda, JJ.),
2026 SCC OnLine TS 1593

Hariom Concast & Steels v. Telangana State, (Renuka Yara, J.), 2026 SCC OnLine TS 1605
Harischandra Gupta v. State of A.P., (Gadi Praveen Kumar, J.), 2026 SCC OnLine TS 1628

Hindushthan Sanitary Ware & Ceramic Division-II v. Telangana State, (Renuka Yara, J.), 2026 SCC
OnLine TS 1604

Hukmichand Bhati v. State of Telangana, (N. Tukaramji, J.), 2026 SCC OnLine TS 1627

1GS Digital Centre Ltd. v. State of Telangana, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 1588
1GS Digital Centre Ltd. v. State of Telangana, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 1592

J. Srinivas Yadav v. State of Telangana, (Laxmi Narayana Alishetty, J.), 2026 SCC OnLine TS 1648
Jakkula Thirupathi v. State of Telangana, (Tirumala Devi Eada, J.), 2026 SCC OnLine TS 1567
Jangili Prabhakar v. State of Telangana, (N. Tukaramji, J.), 2026 SCC OnLine TS 1613

Jannu Paul Raj Kumar v. State of Telangana, (N. Tukaramji, J.), 2026 SCC OnLine TS 1630

Jetty Venkatesh v. State of Telangana, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 1589

Jonukunta Nagaraju v. State of Telangana, (K. Sujana, J.), 2026 SCC OnLine TS 1832

K. Ashwin v. State of Telangana, (N. Tukaramji, J.), 2026 SCC OnLine TS 1612

K. Srinivas v. State of Telangana, (Suddala Chalapathi Rao, J.), 2026 SCC OnLine TS 1660
Kalakuntla Vijaya Rama Rao v. State of Telangana, (E.V. Venugopal, J.), 2026 SCC OnLine TS 1694
Kallu Ramesh Reddy v. Southern Power Distribution, (Renuka Yara, J.), 2026 SCC OnLine TS 1622
Kalluru Soubhagya v. State of Telangana, (K. Sujana, J.), 2026 SCC OnLine TS 1826

Kamala Bai v. K. Balaraju, (Suddala Chalapathi Rao, J.), 2026 SCC OnLine TS 1545

Kandukuri Praveen Teja v. State of Telangana, (K. Sujana, J.), 2026 SCC OnLine TS 1569

Kapu Padmamma v. State of Telangana, (Pulla Karthik, J.), 2026 SCC OnLine TS 1678

Katike Mahamood v. State of Telangana, (Suddala Chalapathi Rao, J.), 2026 SCC OnLine TS 1661

Katragadda Maheswara Rao v. State of Telangana, (Laxmi Narayana Alishetty, J.), 2026 SCC
OnLine TS 1697

Komaravelli Kanakaiah v. State of Telangana, (N. Tukaramiji, J.), 2026 SCC OnLine TS 1607
Kona Venkateswar Rao v. State of A.P., (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 1578
Konda Surender v. State of Telangana, (N. Tukaramji, J.), 2026 SCC OnLine TS 1615

Kothakonda Srinivas v. State of Telangana, (Laxmi Narayana Alishetty, J.), 2026 SCC OnLine TS
1636

Kotla Devender Rao v. State of Telangana, (Pulla Karthik, J.), 2026 SCC OnLine TS 1682

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276934
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276913
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276938
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277072
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277032
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277045
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277045
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277005
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276959
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276971
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276994
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276970
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276970
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276993
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276954
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276958
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277014
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276933
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276979
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276996
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276955
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277083
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276978
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277026
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277060
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276988
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277077
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276911
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276935
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277044
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277027
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277063
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277063
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276973
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276944
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276981
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277002
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277002
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277048

-50 -

Kshatriya Constructions v. State of Telangana, (Laxmi Narayana Alishetty, J.), 2026 SCC OnLine TS
1642

Kuchula v. M. Srinivas, (Renuka Yara, J.), 2026 SCC OnLine TS 1596
Lakhamsy Sakhla v. State of Telangana, (N.V. Shravan Kumar, J.), 2026 SCC OnLine TS 1667

Lateef Rahman Sharfan v. Union of India, (P. Sam Koshy and Suddala Chalapathi Rao, JJ.), 2026
SCC OnLine TS 1599

M Thirupathi Reddy v. State of Telangana, (N.V. Shravan Kumar, J.), 2026 SCC OnLine TS 1685
M Thirupathi Reddy v. State of Telangana, (N.V. Shravan Kumar, J.), 2026 SCC OnLine TS 1686
M Thirupathi Reddy v. State of Telangana, (N.V. Shravan Kumar, J.), 2026 SCC OnLine TS 1687
M. Jayaraju v. State of Telangana, (N. Tukaramji, J.), 2026 SCC OnLine TS 1631

M. Shanmukha Chary v. State of Telangana, (T. Madhavi Devi, J.), 2026 SCC OnLine TS 1619
M. Thirupathi Reddy v. State of Telangana, (N.V. Shravan Kumar, J.), 2026 SCC OnLine TS 1683
Mamidipally Hemalatha v. State of Telangana, (K. Sujana, J.), 2026 SCC OnLine TS 1554
Medipalli Vijender v. State of Telangana, (Pulla Karthik, J.), 2026 SCC OnLine TS 1675

Meenage Kishore v. State of Telangana, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 1561
Mekala Rakesh v. State of Telangana, (K. Sujana, J.), 2026 SCC OnLine TS 1831

Melot Technologies (P) Ltd. v. State of Telangana, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 1587
Mohd. Abdul Salman v. State of Telangana, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 1591
Mohd. Amjad Ali v. State, (Tirumala Devi Eada, J.), 2026 SCC OnLine TS 1565

Mohd. Babujani v. State of Telangana, (Pulla Karthik, J.), 2026 SCC OnLine TS 1669

Mohd. Harshad v. State of Telangana, (Laxmi Narayana Alishetty, J.), 2026 SCC OnLine TS 1698
Mohd. Haseena v. State of Telangana, (K. Sujana, J.), 2026 SCC OnLine TS 1824

Mohd. Khader v. State of Telangana, (Suddala Chalapathi Rao, J.), 2026 SCC OnLine TS 1650
Mohd. Mohiuddin v. State of Telangana, (E.V. Venugopal, J.), 2026 SCC OnLine TS 1644

Mohd. Riyaz Ahmed v. State of Telangana, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 1584
Mohd. Saleem v. A.P. State Wakf Board, (Vakiti Ramakrishna Reddy, J.), 2026 SCC OnLine TS 1626
Mohd. Yousuf'v. State of Telangana, (Laxmi Narayana Alishetty, J.), 2026 SCC OnLine TS 1699
Mohsin Qureshi v. State of Telangana, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 1590

Munna Kumar v. State of Telangana, (K. Sujana, J.), 2026 SCC OnLine TS 1579

Mushar Sarman v. State of Telangana, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 1560

Nagilla Krishna Murthy v. State of A.P., (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 1577

Nalla Yadaiah v. State of Telangana, (B. Vijaysen Reddy, J.), 2026 SCC OnLine TS 1705
Namratha Agarwal v. State of Telangana, (N.V. Shravan Kumar, J.), 2026 SCC OnLine TS 1646
Narla Ranjith Goud v. State of Telangana, (K. Sujana, J.), 2026 SCC OnLine TS 1562

Natraj Deluxe v. State of Telangana, (E.V. Venugopal, J.), 2026 SCC OnLine TS 1693

Nelakonda Pranay Kumar v. State of Telangana, (N. Tukaramji, J.), 2026 SCC OnLine TS 1638
Nellore Srinivasulu v. State of Telangana, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 1557
Nimmala Prabhakar v. State of Telangana, (E.V. Venugopal, J.), 2026 SCC OnLine TS 1671

P. Hanumanth Rao v. State of Telangana, (N.V. Shravan Kumar, J.), 2026 SCC OnLine TS 1668
P. Jaya Chandra Prasad v. State of Telangana, (Tirumala Devi Eada, J.), 2026 SCC OnLine TS 1564

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277008
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277008
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276962
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277033
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276965
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276965
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277051
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277052
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277053
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276997
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276985
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277049
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276920
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277041
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276927
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277082
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276953
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276957
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276931
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277035
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277064
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277075
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277016
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277010
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276950
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276992
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277065
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276956
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276945
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276926
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276943
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277071
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277012
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276928
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277059
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277004
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276923
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277037
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277034
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276930

-51 -

P. Laxma Reddy v. Inspector General of Police, (Pulla Karthik, J.), 2026 SCC OnLine TS 1696
P. Narsimha Reddy v. State of Telangana, (B. Vijaysen Reddy, J.), 2026 SCC OnLine TS 1703

P. Roop Singh v. State of Telangana, (Pulla Karthik, J.), 2026 SCC OnLine TS 1616

P.S. Parthasarathy v. State, (N. Tukaramji, J.), 2026 SCC OnLine TS 1655

Palle v. State of Telangana, (K. Sujana, J.), 2026 SCC OnLine TS 1563

Pankaj Kumar v. State of Telangana, (K. Sujana, J.), 2026 SCC OnLine TS 1830

Pavan Kumar Garikapati v. State of Telangana, (E.V. Venugopal, J.), 2026 SCC OnLine TS 1651
Payal Shanker v. State of Telangana, (K. Sujana, J.), 2026 SCC OnLine TS 1573

Payal Shanker v. State of Telangana, (K. Sujana, J.), 2026 SCC OnLine TS 1574

Pinakin Education Trust v. Jawaharlal Nehru Architecture & Fine Arts University, (E.V. Venugopal,
J.), 2026 SCC OnLine TS 1632

Pittala Bheemaiah v. State of Telangana, (N.V. Shravan Kumar, J.), 2026 SCC OnLine TS 1672

Police Patel Bheem Rao v. Senior Divisional Operation Manager, (K. Sarath, J.), 2026 SCC OnLine
TS 1663

Prasenjit Parhira v. State of Telangana, (K. Sujana, J.), 2026 SCC OnLine TS 1553

Pristine Wellness Enterprises v. State of Telangana, (N. Tukaramji, J.), 2026 SCC OnLine TS 1623
Puneet Kothapa v. State of Telangana, (K. Sujana, J.), 2026 SCC OnLine TS 1576

Punem Papaiah v. State of Telangana, (N. Tukaramyji, J.), 2026 SCC OnLine TS 1611

R. Rohini v. State of Telangana, (N. Tukaramji, J.), 2026 SCC OnLine TS 1614

Rabiya Bee v. Union of India, (Nagesh Bheemapaka, J.), 2026 SCC OnLine TS 1653

Rain Commodities Ltd. v. Commissioner (CT) LTU, (P. Sam Koshy and Suddala Chalapathi Rao,
J1.), 2026 SCC OnLine TS 1701

Ramavath Devichand v. State of Telangana, (K. Sujana, J.), 2026 SCC OnLine TS 1825

Ranga Bharathalaxmi v. State of Telangana, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 1582
Rayirala Deva Manikyam v. State of Telangana, (E.V. Venugopal, J.), 2026 SCC OnLine TS 1633
Royyalla Girija v. State of Telangana, (B. Vijaysen Reddy, J.), 2026 SCC OnLine TS 1704

S. Bhasker Reddy v. State of Telangana, (Pulla Karthik, J.), 2026 SCC OnLine TS 1617

Sabavath Ramchander v. State of Telangana, (K. Sarath, J.), 2026 SCC OnLine TS 1652

Sagar Ashwin Ved v. Greater Hyderabad Municipal Corpn., (Laxmi Narayana Alishetty, J.), 2026
SCC OnLine TS 1620

Sailesh Kumar Gujjar v. State of Telangana, (Tirumala Devi Eada, J.), 2026 SCC OnLine TS 1566
Sandeep v. State of Telangana, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 1559

Sapavath Sakku Bai v. Registrar of Chits/Arbitrator, (Pulla Karthik, J.), 2026 SCC OnLine TS 1702
Shaik Sultan Ahmed v. State of Telangana, (N. Tukaramiji, J.), 2026 SCC OnLine TS 1609
Shreedhara Ramanathan v. State of Telangana, (Pulla Karthik, J.), 2026 SCC OnLine TS 1684
Siddamsetty Ramesh v. State of Telangana, (K. Sujana, J.), 2026 SCC OnLine TS 1829

Sk. Mohd. Shakeel v. State of Telangana, (K. Sujana, J.), 2026 SCC OnLine TS 1834

Surya Prakash Verma v. State of Telangana, (Laxmi Narayana Alishetty, J.), 2026 SCC OnLine TS
1621

Syed Maaz Hussaini v. State of Telangana, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 1586

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277062
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277069
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276982
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277021
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276929
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277081
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277017
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276939
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276940
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276998
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277038
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277029
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277029
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276919
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276989
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276942
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276977
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276980
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277019
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277067
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277076
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276948
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276999
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277070
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276983
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277018
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276986
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276986
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276932
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276925
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277068
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276975
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277050
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277080
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277085
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276987
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276987
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276952

-52 -

Syed Mashood Ali Hamed v. State of Telangana, (N.V. Shravan Kumar, J.), 2026 SCC OnLine TS
1664

Syed Sara Begum v. State of Telangana, (N. Tukaramji, J.), 2026 SCC OnLine TS 1635

T. Swaroopa v. Commissioner of Intermediate Education, (Pulla Karthik, J.), 2026 SCC OnLine TS
1618

T.(K). Aruna Devi v. State of Telangana, (N.V. Shravan Kumar, J.), 2026 SCC OnLine TS 1658
Tanniru v. State of Telangana, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 1585
Tanzeem-Ul-Masajid v. SBI, (Renuka Yara, J.), 2026 SCC OnLine TS 1656

Thota Kiran Kumar (Dr) v. State of Telangana, (Tirumala Devi Eada, J.), 2026 SCC OnLine TS 1695
Union of India v. Zainab Fatima, (Namavarapu Rajeshwar Rao, J.), 2026 SCC OnLine TS 1546
Uppathala Charan Kumar v. State of Telangana, (K. Sujana, J.), 2026 SCC OnLine TS 1823

V.K. Kiran v. State of Telangana, (Pulla Karthik, J.), 2026 SCC OnLine TS 1659

Vade Venkata Narayan v. State of Telangana, (K. Sujana, J.), 2026 SCC OnLine TS 1828
Vadthyavat Harshavardhan Nayak v. State of Telangana, (K. Sujana, J.), 2026 SCC OnLine TS 1555
Vadthyavat Harshavardhan Nayak v. State of Telangana, (K. Sujana, J.), 2026 SCC OnLine TS 1556
Vancha Mahender Reddy v. State of Telangana, (K. Sujana, J.), 2026 SCC OnLine TS 1833

Vani v. Thati Prakash, (Renuka Yara, J.), 2026 SCC OnLine TS 1595

Vankudavath Vijay Kumar v. State of Telangana, (Pulla Karthik, J.), 2026 SCC OnLine TS 1674
Vasant Bansode v. State of Telangana, (K. Sarath, J.), 2026 SCC OnLine TS 1677

Vazir Bharath Kumar v. State of Telangana, (K. Sujana, J.), 2026 SCC OnLine TS 1575

Venkata Ramana Auto Gas Dealers v. State of Telangana, (N. Tukaramiji, J.), 2026 SCC OnLine TS
1641

Venkateshwara Talkies v. State of Telangana, (E.V. Venugopal, J.), 2026 SCC OnLine TS 1689
Venkateshwara Theatre v. State of Telangana, (E.V. Venugopal, J.), 2026 SCC OnLine TS 1688

Viceroy Hotels Ltd. v. Commr. of Customs, (P. Sam Koshy and Narsing Rao Nandikonda, JJ.), 2026
SCC OnLine TS 1601

Vimala v. State of Telangana, (E.V. Venugopal, J.), 2026 SCC OnLine TS 1691

Vodnala Srinivas v. State of Telangana, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 1581
Voggu Sriramulu v. C. Narayana Reddy, (K. Sarath, J.), 2026 SCC OnLine TS 1549

X4 v. Y4, (K. Lakshman and B.R. Madhusudhan Rao, JJ.), 2026 SCC OnLine TS 1580
Yanala v. State of Telangana, (N. Tukaramji, J.), 2026 SCC OnLine TS 1629

Yeligipalli Vinod Yadav v. State of Telangana, (K. Sujana, J.), 2026 SCC OnLine TS 1552

Uttaranchal High Court
Aakash Saxena v. State of Uttarakhand, (Alok Kumar Verma, J.), 2026 SCC OnLine Utt 612
Anushka Joshi v. CBSE, (Pankaj Purohit, J.), 2026 SCC OnLine Utt 613
Avdesh Singh v. State of Uttarakhand, (Alok Kumar Verma, J.), 2026 SCC OnLine Utt 630
Bakul Khandelwal v. Union of India, (Pankaj Purohit, J.), 2026 SCC OnLine Utt 619
Dayanand Joshi v. State of Uttarakhand, (Pankaj Purohit, J.), 2026 SCC OnLine Utt 615
Deepak Agarwal v. Gaurav Lamba, (Alok Kumar Verma, J.), 2026 SCC OnLine Utt 633

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277030
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277030
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277001
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276984
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276984
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277024
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276951
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277022
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277061
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276912
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277074
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277025
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277079
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276921
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276922
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277084
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276961
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277040
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277043
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276941
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277007
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277007
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277055
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277054
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276967
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276967
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277057
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276947
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276915
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276946
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276995
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276918
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277090
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277091
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277108
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277097
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277093
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277111

-53-

Dhana Devi v. State of Uttarakhand, (Alok Kumar Verma, J.), 2026 SCC OnLine Utt 609

Gita Joshi v. State of Uttarakhand, (Manoj Kumar Tiwari and Pankaj Purohit, JJ.), 2026 SCC OnLine
Utt 620

Graphic Era Educational Society v. Cantonment Board, (Pankaj Purohit, J.), 2026 SCC OnLine Utt
628

Hema Devi v. State of Uttarakhand, (Alok Kumar Verma, J.), 2026 SCC OnLine Utt 608

Jagdish Singh Chaudhary v. Managing Director, (Manoj Kumar Tiwari, J.), 2026 SCC OnLine Utt
625

Janki Kanwal v. State of Uttarakhand, (Manoj Kumar Tiwari, J.), 2026 SCC OnLine Utt 624
Krishna Singh v. Syed Arshad, (Alok Kumar Verma, J.), 2026 SCC OnLine Utt 636

Kundan Singh Bisht v. State of Uttarakhand, (Manoj Kumar Tiwari and Pankaj Purohit, JJ.), 2026
SCC OnLine Utt 629

Lotus Beauty Care Products (P) Ltd. v. EPFO, (Pankaj Purohit, J.), 2026 SCC OnLine Utt 616

Madarsa Qadira Mazharul Uloom v. State of Uttarakhand, (Pankaj Purohit, J.), 2026 SCC OnLine
utt 614

Madarsa Sabriya Ishaatul Uloom v. State of Uttarakhand, (Pankaj Purohit, J.), 2026 SCC OnLine
Utt 618

Mohan Chandra Joshi v. Tika Singh Bisht, (Alok Kumar Verma, J.), 2026 SCC OnLine Utt 631
Murad Ali v. State of Uttarakhand, (Alok Kumar Verma, J.), 2026 SCC OnLine Utt 610

Nain Singh Negi v. State of Uttarakhand, (Manoj Kumar Tiwari, J.), 2026 SCC OnLine Utt 623
Neeraj Gupta v. Union of India, (Pankaj Purohit, J.), 2026 SCC OnLine Utt 627

Nishu v. State of Uttarakhand, (Alok Mahra, J.), 2026 SCC OnLine Utt 611

Rajendra Singh Bisht v. State of Uttarakhand, (Manoj Kumar Gupta, C.J. and Subhash Upadhyay,
J.), 2026 SCC OnLine Utt 626

Shanti Devi v. Aalendra Singh, (Alok Kumar Verma, J.), 2026 SCC OnLine Utt 634

Shantveer Shivacharya Hiremath v. State of Uttarakhand, (Pankaj Purohit, J.), 2026 SCC OnLine
utt 617

Shiv Pratap Singh v. Ashoka Foam, (Alok Kumar Verma, J.), 2026 SCC OnLine Utt 635

Usha v. State of Uttarakhand, (Manoj Kumar Tiwari, J.), 2026 SCC OnLine Utt 622

Vijay Kumar Jain v. Rajendra Kumar Gupta, (Alok Kumar Verma, J.), 2026 SCC OnLine Utt 632
Vinita Devi v. State of Uttarakhand, (Manoj Kumar Tiwari, J.), 2026 SCC OnLine Utt 621

Income Tax Appellate Tribunal

Abhyudaya Coop. Bank Ltd. v. CIT, (Amit Shukla, Member (Judicial) and Girish Agrawal,
(Accountant Member)), 2025 SCC OnLine ITAT 21113

Ajay Mayor v. CIT, (Siddhartha Nautiyal, Member (Judicial) and Narendra Prasad Sinha,
(Accountant Member)), 2026 SCC OnLine ITAT 2977

Aman Thakral v. CIT, (Laliet Kumar, Member (Judicial) and Krinwant Sahay, (Accountant
Member)), 2026 SCC OnLine ITAT 3028

Aniket Singal v. CIT, (Rajpal Yadav, (Vice President) and Krinwant Sahay, (Accountant Member)),
2026 SCC OnLine ITAT 3030

Apcotex Industries Ltd. v. CIT, (Beena Pillai, Member (Judicial)), 2026 SCC OnLine ITAT 2974

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277087
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277098
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277098
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277106
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277106
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277086
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277103
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277103
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277102
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277114
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277107
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277107
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277094
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277092
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277092
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277096
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277096
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277109
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277088
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277101
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277105
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277089
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277104
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277112
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277095
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277095
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277113
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277100
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277110
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003277099
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274261
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274268
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274319
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274321
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274265

-54 -

Ashok Airen v. CIT, (B.M. Biyani, (Accountant Member) and Paresh M. Joshi, Member (Judicial)),
2026 SCC OnLine ITAT 3070

Attur Coop Primary - Agricultural & Rural Dev. Bank Ltd. v. CIT, (Aby T. Varkey, Member
(Judicial) and Padmavathy S., (Accountant Member)), 2026 SCC OnLine ITAT 3095

Baraiya Galaji Kalaji v. CIT, (T.R. Senthil Kumar, Member (Judicial) and Narendra Prasad Sinha,
(Accountant Member)), 2026 SCC OnLine ITAT 2990

Bharat Thakarshi Mamania v. CIT, (Beena Pillai, Member (Judicial)), 2026 SCC OnLine ITAT 2976

Bimal Kumar v. CIT, (Laliet Kumar, Member (Judicial) and Manoj Kumar Aggarwal, (Accountant
Member)), 2026 SCC OnLine ITAT 3031

Bishnupriya Bijaychandra Mahanty v. CIT, (Om Prakash Kant, (Accountant Member) and Kavitha
Rajagopal, Member (Judicial)), 2026 SCC OnLine ITAT 3014

Bombay Mercantile Coop. Bank Ltd. v. CIT, (Narender Kumar Choudhry, Member (Judicial) and
Omkareshwar Chidara, (Accountant Member)), 2025 SCC OnLine ITAT 21797

CA (India) Technologies (P) Ltd. v. CIT, (Saktijit Dey, (Vice President) and Makarand Vasant
Mahadeokar, (Accountant Member)), 2026 SCC OnLine ITAT 3021

CAMS Investor - Services (P) Ltd. v. CIT, (Aby T. Varkey, Member (Judicial) and Inturi Rama Rao,
(Accountant Member)), 2026 SCC OnLine ITAT 3074

Chinnaraju Ramesh v. CIT, (George George K., (Vice President) and Padmavathy S., (Accountant
Member)), 2026 SCC OnLine ITAT 3064

CIT v. Asia Resorts (P) Ltd., (Laliet Kumar, Member (Judicial) and Manoj Kumar Aggarwal,
(Accountant Member)), 2026 SCC OnLine ITAT 3015

CIT v. AVS Corpn., (Sanjay Garg, Member (Judicial) and Makarand V. Mahadeokar, (Accountant
Member)), 2026 SCC OnLine ITAT 3088

CIT v. Babita Prasad, (George Mathan, Member (Judicial) and Ratnesh Nandan Sahay, (Accountant
Member)), 2026 SCC OnLine ITAT 3006

CIT v. Blend Financial Services Ltd., (Om Prakash Kant, (Accountant Member) and Kavitha
Rajagopal, Member (Judicial)), 2026 SCC OnLine ITAT 3024

CIT v. Indian Bank, (Inturi Rama Rao, (Accountant Member) and Manu Kumar Giri, Member
(Judicial)), 2026 SCC OnLine ITAT 3082

CIT v. Indian Potash Ltd., (Inturi Rama Rao, (Accountant Member) and S.S. Viswanethra Ravi,
Member (Judicial)), 2026 SCC OnLine ITAT 2978

CIT v. Intas Pharmaceuticals Ltd., (Suchitra R. Kamble, Member (Judicial) and Narendra Prasad
Sinha, (Accountant Member)), 2026 SCC OnLine ITAT 2999

CIT v. Medfin India (P) Ltd., (Padmavathy S., (Accountant Member) and Manu Kumar Giri, Member
(Judicial)), 2026 SCC OnLine ITAT 3058

CIT v. Netafim Irrigation India (P) Ltd., (B.R.R. Kumar, (Vice President) and T.R. Senthil Kumar,
Member (Judicial)), 2026 SCC OnLine ITAT 3079

CITv. R.K. Infracorp (P) Ltd., (Manjunatha G., (Accountant Member) and Ravish Sood, Member
(Judicial)), 2026 SCC OnLine ITAT 3046

CIT v. Revanth Challagalla, (Vijay Pal Rao, (Vice President) and Manjunatha G., (Accountant
Member)), 2026 SCC OnLine ITAT 2985

CIT v. Shree Nakoda Texfab (P) Ltd., (T.R. Senthil Kumar, Member (Judicial) and Narendra Prasad
Sinha, (Accountant Member)), 2026 SCC OnLine ITAT 2991

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274361
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274386
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274281
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274267
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274322
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274305
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274262
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274312
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274365
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274355
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274306
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274379
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274297
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274315
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274373
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274269
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274290
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274349
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274370
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274337
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274276
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274282

-55-

CIT v. Unicorn Packaging LLP, (Sanjay Garg, Member (Judicial) and Narendra Prasad Sinha,
(Accountant Member)), 2026 SCC OnLine ITAT 3100

CITv. Varun Jaisingh Asher, (Anikesh Banerjee, Member (Judicial) and Girish Agrawal,
(Accountant Member)), 2026 SCC OnLine ITAT 3026

CIT v. Welspun Enterprises Ltd., (Saktijit Dey, (Vice President) and Arun Khodpia, (Accountant
Member)), 2026 SCC OnLine ITAT 2998

CIT v. Whitelotus Solar (P) Ltd., (Aby T. Varkey, Member (Judicial) and S.R. Raghunatha,
(Accountant Member)), 2026 SCC OnLine ITAT 3001

Citizen Credit Coop. Bank Ltd. v. CIT, (Sandeep Gosain, Member (Judicial) and Prabhash Shankar,
(Accountant Member)), 2025 SCC OnLine ITAT 21798

Credit Suisse (Singapore) Ltd. v. CIT, (Vikas Awasthy, Member (Judicial) and Gagan Goyal,
(Accountant Member)), 2023 SCC OnLine ITAT 5937

Crystal Ceramics Industries Ltd. v. CIT, (T.R. Senthil Kumar, Member (Judicial) and Narendra
Prasad Sinha, (Accountant Member)), 2026 SCC OnLine ITAT 3080

CV Raman Educational & Charitable Trust v. CIT, (Aby T. Varkey, Member (Judicial) and
Padmavathy S., (Accountant Member)), 2026 SCC OnLine ITAT 3090

Darjeeling District Central Coop. Bank Ltd. v. CIT, (Sanjay Garg, Member (Judicial) and Rakesh
Mishra, (Accountant Member)), 2024 SCC OnLine ITAT 13098

Deep Automotive v. CIT, (Dr. Dipak P. Ripote, (Accountant Member) and Vinay Bhamore, Member
(Judicial)), 2026 SCC OnLine ITAT 2986

Deepak Mahadeo Bhoir v. CIT, (Saktijit Dey, (Vice President) and Makarand Vasant Mahadeokar,
(Accountant Member)), 2026 SCC OnLine ITAT 3068

Devang Kanubhai Vora v. CIT, (Rahul Chaudhary, Member (Judicial) and Bijayananda Pruseth,
(Accountant Member)), 2026 SCC OnLine ITAT 3075

Devs Medical & Educational Society v. CIT, (Vijay Pal Rao, (Vice President) and Manjunatha G.,
(Accountant Member)), 2026 SCC OnLine ITAT 3071

DRF Employees Welfare Society v. CIT, (Vijay Pal Rao, (Vice President) and Manjunatha G.,
(Accountant Member)), 2026 SCC OnLine ITAT 3105

Dugginnigari Subramaniyam Naidu v. CIT, (Vijay Pal Rao, (Vice President) and Manjunatha G.,
(Accountant Member)), 2026 SCC OnLine ITAT 2984

Gauri Hiren Bhanu v. CIT, (Anikesh Banerjee, Member (Judicial) and Arun Khodpia, (Accountant
Member)), 2026 SCC OnLine ITAT 2983

Getinge Medical India (P) Ltd. v. CIT, (Beena Pillai, Member (Judicial) and Girish Agrawal,
(Accountant Member)), 2026 SCC OnLine ITAT 2973

Globelink WW India (P) Ltd. v. CIT, (Saktijit Dey, (Vice President) and Makarand Vasant
Mahadeokar, (Accountant Member)), 2026 SCC OnLine ITAT 3023

Govindan Gnanavel v. CIT, (George George K., (Vice President) and Padmavathy S., (Accountant
Member)), 2026 SCC OnLine ITAT 3061

Gowran Ramesh v. CIT, (Aby T. Varkey, Member (Judicial) and Padmavathy S., (Accountant
Member)), 2026 SCC OnLine ITAT 3096

Hitesh Sharma v. CIT, (Laliet Kumar, Member (Judicial) and Manoj Kumar Aggarwal, (Accountant
Member)), 2026 SCC OnLine ITAT 2997

Imran Siddiqui v. CIT, (Waseem Ahmed, (Accountant Member) and Keshav Dubey, Member
(Judicial)), 2026 SCC OnLine ITAT 3044

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274391
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274317
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274289
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274292
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274263
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274259
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274371
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274381
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274260
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274277
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274359
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274366
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274362
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274396
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274275
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274274
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274264
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274314
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274352
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274387
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274288
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274335

-56 -

Innovate Derivatives (P) Ltd. v. CIT, (T.R. Senthil Kumar, Member (Judicial) and Narendra Prasad
Sinha, (Accountant Member)), 2026 SCC OnLine ITAT 2992

Invesco (India) (P) Ltd. v. CIT, (Vijay Pal Rao, (Vice President) and Madhusudan Sawdia,
(Accountant Member)), 2026 SCC OnLine ITAT 3102

Jaffer Ali Naseema Begum v. CIT, (Padmavathy S., (Accountant Member) and Manu Kumar Giri,
Member (Judicial)), 2026 SCC OnLine ITAT 3051

Jaswinder Singh Grewal v. CIT, (Laliet Kumar, Member (Judicial) and Krinwant Sahay,
(Accountant Member)), 2026 SCC OnLine ITAT 3032

Jayakumar Thomas v. CIT, (Aby T. Varkey, Member (Judicial) and S.R. Raghunatha, (Accountant
Member)), 2026 SCC OnLine ITAT 3054

Jayendrakumar Chunilal Soni v. CIT, (Dr. B.R.R. Kumar, (Vice President) and Suchitra Kamble,
Member (Judicial)), 2026 SCC OnLine ITAT 3039

Jayesh Kanungo HUF v. CIT, (Anikesh Banerjee, Member (Judicial) and Bijayananda Pruseth,
(Accountant Member)), 2026 SCC OnLine ITAT 3018

K 1384 Dasampalayam Primary Agricultural Coop. Credit Society v. CIT, (Aby T. Varkey, Member
(Judicial) and S.R. Raghunatha, (Accountant Member)), 2026 SCC OnLine ITAT 3092

K 301 Ambothi Sellappampalayam-Primary Agricultural Coop. Credit Society v. CIT, (Aby T.
Varkey, Member (Judicial) and S.R. Raghunatha, (Accountant Member)), 2026 SCC OnLine
ITAT 3093

Karnataka Ginger Trading Co. v. CIT, (Waseem Ahmed, (Accountant Member) and Keshav Dubey,
Member (Judicial)), 2026 SCC OnLine ITAT 3043

Kaushal Jain v. CIT, (George Mathan, Member (Judicial) and Ratnesh Nandan Sahay, (Accountant
Member)), 2026 SCC OnLine ITAT 3010

KKR India Asset Finance (P) Ltd. v. CIT, (Padmavathy S., (Accountant Member) and Manu Kumar
Giri, Member (Judicial)), 2026 SCC OnLine ITAT 3053

Kuruzu Russelian v. CIT, (Aby T. Varkey, Member (Judicial) and S.R. Raghunatha, (Accountant
Member)), 2026 SCC OnLine ITAT 3008

Kyori Oremin Ltd. v. CIT, (Vijay Pal Rao, (Vice President) and Manjunatha G., (Accountant
Member)), 2026 SCC OnLine ITAT 3041

Lokasevaniratha D Kongadiyappa Memorial Education Society v. CIT, (Prashant Maharishi, (Vice
President) and Soundararajan K., Member (Judicial)), 2026 SCC OnLine ITAT 3083

Ludhiana LIC of India Employees Coop. Non-Agricultural Thrift & Credit Society Ltd. v. CIT, (Laliet
Kumar, Member (Judicial) and Manoj Kumar Aggarwal, (Accountant Member)), 2026 SCC
OnLine ITAT 3033

Mahesh Poddar Jankalyan Sansthan v. CIT, (George Mathan, Member (Judicial) and Ratnesh
Nandan Sahay, (Accountant Member)), 2026 SCC OnLine ITAT 3009

Mahmood Hussain Syed v. CIT, (Vijay Pal Rao, (Vice President) and Manjunatha G., (Accountant
Member)), 2026 SCC OnLine ITAT 2987

Mamatha Mahesh Shetty v. CIT, (Waseem Ahmed, (Accountant Member) and Keshav Dubey,
Member (Judicial)), 2026 SCC OnLine ITAT 3047

Meenachi Sundaram v. CIT, (George George K., (Vice President) and Padmavathy S., (Accountant
Member)), 2026 SCC OnLine ITAT 3063

Merlyn Lenin Fernandes v. CIT, (Anikesh Banerjee, Member (Judicial) and Bijayananda Pruseth,
(Accountant Member)), 2026 SCC OnLine ITAT 3019

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274283
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274393
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274342
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274323
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274345
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274330
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274309
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274383
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274384
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274384
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274334
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274301
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274344
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274299
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274332
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274374
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274324
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274324
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274300
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274278
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274338
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274354
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274310

-57-

Milestone Systems A/S v. CIT, (Vikas Awasthy, Member (Judicial) and Brajesh Kumar Singh,
(Accountant Member)), 2026 SCC OnLine ITAT 3038

Mithilesh Fabrics v. CIT, (S.S. Viswanethra Ravi, Member (Judicial) and S.R. Raghunatha,
(Accountant Member)), 2026 SCC OnLine ITAT 2980

MM 289 Thondamanginam Primary Agri Coop. Credit Society v. CIT, (Padmavathy S., (Accountant
Member) and Manu Kumar Giri, Member (Judicial)), 2026 SCC OnLine ITAT 3052

Mohd Israil Haji Mohd. Hanif Sheikh v. CIT, (Sandeep Gosain, Member (Judicial) and Prabhash
Shankar, (Accountant Member)), 2026 SCC OnLine ITAT 3022

Mohinder Singh v. CIT, (Laliet Kumar, Member (Judicial) and Manoj Kumar Aggarwal, (Accountant
Member)), 2026 SCC OnLine ITAT 2996

Nadarajan Kalyani v. CIT, (Aby T. Varkey, Member (Judicial) and S.R. Raghunatha, (Accountant
Member)), 2026 SCC OnLine ITAT 3055

Nagaraju Muniyappa v. CIT, (Waseem Ahmed, (Accountant Member) and Keshav Dubey, Member
(Judicial)), 2026 SCC OnLine ITAT 3005

Nanganallur Sabha & Priya Fine Arts Trust v. CIT, (George George K., (Vice President) and S.R.
Raghunatha, (Accountant Member)), 2026 SCC OnLine ITAT 3085

Nathan Anil Rao v. CIT, (Om Prakash Kant, (Accountant Member) and Kavitha Rajagopal, Member
(Judicial)), 2026 SCC OnLine ITAT 3073

Naynish Harishchandra Rahane v. CIT, (Vikram Singh Yadav, (Accountant Member) and Sandeep
Singh Karhail, Member (Judicial)), 2026 SCC OnLine ITAT 3060

Nisha Dudheria v. CIT, (Prashant Maharishi, (Vice President) and Soundararajan K., Member
(Judicial)), 2026 SCC OnLine ITAT 3012

Nobel Automotive India (P) Ltd. v. CIT, (Aby T. Varkey, Member (Judicial) and S.R. Raghunatha,
(Accountant Member)), 2026 SCC OnLine ITAT 3040

Nrupesh Shah, HUF v. CIT, (Sandeep Gosain, Member (Judicial) and Prabhash Shankar,
(Accountant Member)), 2026 SCC OnLine ITAT 3035

Olectra Greentech Ltd. v. CIT, (Vijay Pal Rao, (Vice President) and Madhusudan Sawdia,
(Accountant Member)), 2026 SCC OnLine ITAT 3106

Oracle Systems Corpn. v. CIT, (Ramit Kochar, (Accountant Member) and Raj Kumar Chauhan,
Member (Judicial)), 2026 SCC OnLine ITAT 3065

Padmakar Bhiwaji Deshpande v. CIT, (Saktijit Dey, (Vice President) and Makarand Vasant
Mahadeokar, (Accountant Member)), 2026 SCC OnLine ITAT 3017

Palanisamy Gounder Mani v. CIT, (Aby T. Varkey, Member (Judicial) and Padmavathy S.,
(Accountant Member)), 2026 SCC OnLine ITAT 3099

Parameshappa Shiddlingappa Kittad v. CIT, (Waseem Ahmed, (Accountant Member) and Keshav
Dubey, Member (Judicial)), 2026 SCC OnLine ITAT 3004

Parameswara Rao Vasantha Pawar v. CIT, (Vijay Pal Rao, (Vice President) and Manjunatha G.,
(Accountant Member)), 2026 SCC OnLine ITAT 3107

Payswift Technologies (P) Ltd. v. CIT, (Vijay Pal Rao, (Vice President) and Manjunatha G.,
(Accountant Member)), 2026 SCC OnLine ITAT 3104

Platinum Sales v. CIT, (Rajpal Yadav, (Vice President) and Krinwant Sahay, (Accountant
Member)), 2026 SCC OnLine ITAT 2994

Plezer Digital Press v. CIT, (T.R. Senthil Kumar, Member (Judicial) and Narendra Prasad Sinha,
(Accountant Member)), 2026 SCC OnLine ITAT 2988

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274329
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274271
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274343
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274313
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274287
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274346
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274296
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274376
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274364
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274351
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274303
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274331
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274326
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274397
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274356
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274308
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274390
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274295
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274398
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274395
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274285
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274279

-58 -

PP Vasudevanand Saraswati Tembe v. CIT, (R.K. Panda, (Vice President) and Vinay Bhamore,
Member (Judicial)), 2026 SCC OnLine ITAT 3078

Pramod Basavaraj v. CIT, (Waseem Ahmed, (Accountant Member) and Keshav Dubey, Member
(Judicial)), 2026 SCC OnLine ITAT 3003

Primary Agricultural Credit Coop. Society Ltd. v. CIT, (Prashant Maharishi, (Vice President) and
Soundararajan K., Member (Judicial)), 2026 SCC OnLine ITAT 3029

Punita Kalpesh Patel v. CIT, (T.R. Senthil Kumar, Member (Judicial) and Narendra Prasad Sinha,
(Accountant Member)), 2026 SCC OnLine ITAT 2989

Ram Reddy Jakkidi v. CIT, (Vijay Pal Rao, (Vice President) and Manjunatha G., (Accountant
Member)), 2026 SCC OnLine ITAT 3103

Ramdev Munadhda v. CIT, (Manjunatha G., (Accountant Member) and Ravish Sood, Member
(Judicial)), 2026 SCC OnLine ITAT 3037

Ramesh Kandasamy v. CIT, (George George K., (Vice President) and S.R. Raghunatha, (Accountant
Member)), 2026 SCC OnLine ITAT 3013

Rane Steering Systems (P) Ltd. v. CIT, (Padmavathy S., (Accountant Member) and Manu Kumar
Giri, Member (Judicial)), 2026 SCC OnLine ITAT 3050

Ranga Reddy v. CIT, (Aby T. Varkey, Member (Judicial) and S.R. Raghunatha, (Accountant
Member)), 2026 SCC OnLine ITAT 3056

Ranvirsinh Amarsinh Dodiya v. CIT, (Dr. B.R.R. Kumar, (Vice President) and Suchitra Kmble,
Member (Judicial)), 2026 SCC OnLine ITAT 2979

Rasaiyan Mariya Alasu Rajan v. CIT, (Aby T. Varkey, Member (Judicial) and Padmavathy S.,
(Accountant Member)), 2026 SCC OnLine ITAT 3097

Rinki Singh v. CIT, (George Mathan, Member (Judicial) and Ratnesh Nandan Sahay, (Accountant
Member)), 2026 SCC OnLine ITAT 3016

Romil Rasik Meghani v. CIT, (Rahul Chaudhary, Member (Judicial) and Bijayananda Pruseth,
(Accountant Member)), 2026 SCC OnLine ITAT 3067

Sahajanand Laser Technology Ltd. v. CIT, (Dr. B.R.R. Kumar, (Vice President) and T.R. Senthil
Kumar, Member (Judicial)), 2026 SCC OnLine ITAT 3081

Sasihithlu Venkateshi Srilakshmiprasad v. CIT, (Prashant Maharishi, (Vice President) and
Soundararajan K., Member (Judicial)), 2026 SCC OnLine ITAT 3002

Shankar Rajaram Neelam v. CIT, (Saktijit Dey, (Vice President) and Makarand Vasant
Mahadeokar, (Accountant Member)), 2026 SCC OnLine ITAT 2995

Shanklesha Construction v. CIT, (Anikesh Banerjee, Member (Judicial) and Arun Khodpia,
(Accountant Member)), 2026 SCC OnLine ITAT 3025

Sheela Goyal v. CIT, (Laliet Kumar, Member (Judicial) and Krinwant Sahay, (Accountant
Member)), 2026 SCC OnLine ITAT 3020

Shri Durdundeshwar Urban Credit Souhard Sahakari Niyamita v. CIT, (Pavan Kumar Gadale,
Member (Judicial) and G.D. Padmahshali, (Accountant Member)), 2026 SCC OnLine ITAT
3011

Siranjeevi Jaganathan v. CIT, (S.S. Viswanethra Ravi, Member (Judicial) and Padmavathy S.,
(Accountant Member)), 2026 SCC OnLine ITAT 3066

Skan BPO (P) Ltd. v. CIT, (Om Prakash Kant, (Accountant Member) and Kavitha Rajagopal,
Member (Judicial)), 2026 SCC OnLine ITAT 3072

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274369
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274294
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274320
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274280
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274394
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274328
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274304
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274341
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274347
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274270
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274388
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274307
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274358
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274372
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274293
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274286
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274316
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274311
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274302
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274302
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274357
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274363

-59 -

Solutions Infini Technologies (India) (P) Ltd. v. CIT, (Waseem Ahmed, (Accountant Member) and
Soundararajan K., Member (Judicial)), 2026 SCC OnLine ITAT 3034

Somegowda Nagesh v. CIT, (Waseem Ahmed, (Accountant Member) and Keshav Dubey, Member
(Judicial)), 2026 SCC OnLine ITAT 2993

Sri Durga Commericals v. CIT, (Waseem Ahmed, (Accountant Member) and Keshav Dubey,
Member (Judicial)), 2026 SCC OnLine ITAT 3059

Srisivakesava Sridatta Kshetra Seva Samajam v. CIT, (Manjunatha G., (Accountant Member) and
Ravish Sood, Member (Judicial)), 2026 SCC OnLine ITAT 3076

Sucila v. CIT, (Aby T. Varkey, Member (Judicial) and Padmavathy S., (Accountant Member)), 2026
SCC OnLine ITAT 3069

Sudha Doshi v. CIT, (Manjunatha G., (Accountant Member) and Ravish Sood, Member (Judicial)),
2026 SCC OnLine ITAT 3036

Sugee Ten Developers LLP v. CIT, (Arun Khodpia, (Accountant Member) and Anikesh Banerjee,
Member (Judicial)), 2026 SCC OnLine ITAT 3087

Sujata Prakash Jawale v. CIT, (Beena Pillai, Member (Judicial)), 2026 SCC OnLine ITAT 2975

Sulzer Tech India (P) Ltd. v. CIT, (Pramod Kumar, (Vice President) and Sandeep Singh Karhail,
Member (Judicial)), 2022 SCC OnLine ITAT 11248

Suman Educational Trust v. CIT, (Saktijit Dey, (Vice President) and Makarand Vasant Mahadeokar,
(Accountant Member)), 2026 SCC OnLine ITAT 3077

Suman Nilakanth Masal v. CIT, (R.K. Panda, (Vice President) and Vinay Bhamore, Member
(Judicial)), 2026 SCC OnLine ITAT 3045

Supreme Infrastructure India Ltd. v. CIT, (Anikesh Banerjee, Member (Judicial) and Arun Khodpia,
(Accountant Member)), 2026 SCC OnLine ITAT 3086

Suresh Natvarlal Zinzuwadia v. CIT, (Dr. B.R.R. Kumar, (Vice President) and Suchitra Kmble,
Member (Judicial)), 2026 SCC OnLine ITAT 2981

Surti Modh Vanik Jagruti Mandal v. CIT, (Anikesh Banerjee, Member (Judicial) and Arun Khodpia,
(Accountant Member)), 2026 SCC OnLine ITAT 2982

Tamil Nadu Dr. Ambedkar Law University v. CIT, (George George K., (Vice President) and S.R.
Raghunatha, (Accountant Member)), 2026 SCC OnLine ITAT 3027

Tamil Nadu Grama Bank v. CIT, (Aby T. Varkey, Member (Judicial) and Padmavathy S.,
(Accountant Member)), 2026 SCC OnLine ITAT 3098

Tamil Nadu Grama Bank v. CIT, (Aby T. Varkey, Member (Judicial) and Padmavathy S.,
(Accountant Member)), 2026 SCC OnLine ITAT 3000

Thai Trust v. CIT, (Aby T. Varkey, Member (Judicial) and Padmavathy S., (Accountant Member)),
2026 SCC OnLine ITAT 3094

Thangavel v. CIT, (Aby T. Varkey, Member (Judicial) and Padmavathy S., (Accountant Member)),
2026 SCC OnLine ITAT 3062

UFX Ventures (P) Ltd. v. CIT, (George George K., (Vice President) and S.R. Raghunatha,
(Accountant Member)), 2026 SCC OnLine ITAT 3084

Veera Reddy Posham v. CIT, (Vijay Pal Rao, (Vice President) and Madhusudan Sawdia, (Accountant
Member)), 2026 SCC OnLine ITAT 3101

Veeresh Wali v. CIT, (Waseem Ahmed, (Accountant Member) and Keshav Dubey, Member
(Judicial)), 2026 SCC OnLine ITAT 3048

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274325
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274284
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274350
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274367
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274360
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274360
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274327
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274378
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274266
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274258
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274368
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274336
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274377
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274272
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274273
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274318
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274389
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274291
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274385
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274353
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274375
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274392
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274339

-60 -

VGN Projects Estates (P) Ltd. v. CIT, (Padmavathy S., (Accountant Member) and Manu Kumar Giri,
Member (Judicial)), 2026 SCC OnLine ITAT 3089

Vijay Mahantesh Trading Co. v. CIT, (Waseem Ahmed, (Accountant Member) and Keshav Dubey,
Member (Judicial)), 2026 SCC OnLine ITAT 3049

Vikash Anand v. CIT, (George Mathan, Member (Judicial) and Ratnesh Nandan Sahay, (Accountant
Member)), 2026 SCC OnLine ITAT 3007

Vimal Trading Co. v. CIT, (Aby T. Varkey, Member (Judicial) and Padmavathy S., (Accountant
Member)), 2026 SCC OnLine ITAT 3057

Vineet Tiwari v. CIT, (R.K. Panda, (Vice President) and Vinay Bhamore, Member (Judicial)), 2026
SCC OnLine ITAT 3091

Vishal Vasant Bandewar v. CIT, (R.K. Panda, (Vice President) and Vinay Bhamore, Member
(Judicial)), 2026 SCC OnLine ITAT 3042

Bills
Appropriation Act, 2026
Transgender Persons (Protection of Rights) Amendment Act, 2026

Central Rules

Coinage (Issue of Commemorative Coin on the occasion of 150th Year of Indian Association for the
Cultivation of Science) Rules, 2026

Coinage (Issue of Commemorative Coin on the occasion of 150th Year of Indian Association for the
Cultivation of Science) Rules, 2026

Coinage (Issue of Commemorative Coin on the occasion of 150th Year of Indian Association for the
Cultivation of Science) Rules, 2026

Coinage (Issue of Commemorative Coin on the occasion of 150th Year of Indian Association for the
Cultivation of Science) Rules, 2026

Coinage (Issue of Commemorative Coin on the occasion of 150th Year of Indian Association for the
Cultivation of Science) Rules, 2026

Coinage (Issue of Commemorative Coin on the occasion of 150th Year of Indian Association for the
Cultivation of Science) Rules, 2026

Coinage (Issue of Commemorative Coin on the occasion of 150th Year of Indian Association for the
Cultivation of Science) Rules, 2026

Coinage (Issue of Commemorative Coin on the occasion of 150th Year of Indian Association for the
Cultivation of Science) Rules, 2026

Coinage (Issue of Commemorative Coin on the occasion of Centenary Year Celebration of Indian
Institute of Technology, Indian School of Mines, Dhanbad) Rules, 2026

Coinage (Issue of Commemorative Coin on the occasion of Centenary Year Celebration of Indian
Institute of Technology, Indian School of Mines, Dhanbad) Rules, 2026

Coinage (Issue of Commemorative Coin on the occasion of Centenary Year Celebration of Indian
Institute of Technology, Indian School of Mines, Dhanbad) Rules, 2026

Coinage (Issue of Commemorative Coin on the occasion of Centenary Year Celebration of Indian
Institute of Technology, Indian School of Mines, Dhanbad) Rules, 2026

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274380
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274340
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274298
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274348
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274382
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274382
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003274333
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273031
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003273032
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276507
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276507
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276508
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276508
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276509
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276509
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276510
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276510
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276511
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276511
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276512
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276512
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276513
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276513
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276514
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276514
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276515
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276515
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276516
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276516
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276517
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276517
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276518
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003276518

-61 -

Coinage (Issue of Commemorative Coin on the occasion of Centenary Year Celebration of Indian
Institute of Technology, Indian School of Mines, Dhanbad) Rules, 2026

Coinage (Issue of Commemorative Coin on the occasion of Centenary Year Celebration of Indian
Institute of Technology, Indian School of Mines, Dhanbad) Rules, 2026

Coinage (Issue of Commemorative Coin on the occasion of Centenary Year Celebration of Indian
Institute of Technology, Indian School of Mines, Dhanbad) Rules, 2026

Coinage (Issue of Commemorative Coin on the occasion of Centenary Year Celebration of Indian
Institute of Technology, Indian School of Mines, Dhanbad) Rules, 2026

Securities Contracts (Regulation) Amendment Rules, 2026

Securities Contracts (Regulation) Amendment Rules, 2026

Securities Contracts (Regulation) Amendment Rules, 2026
Electricity (Amendment) Rules, 2026

Electricity (Amendment) Rules, 2026

Electricity (Amendment) Rules, 2026

Electricity (Amendment) Rules, 2026

Indian Administrative Service (Pay) Second Amendment Rules, 2026
IAS (Pay) 2nd Amendment Rules, 2026

IAS (Pay) 2nd Amendment Rules, 2026

Central Notifications
Ministry of Finance [Circular No. PFRDA/2026/05/SUP-PoP/01]
Ministry of Finance [Press Release 13-01-2026]

Ministry of Heavy Industries and Public Enterprises [Rescinds Notification No. S.0. 3649(E) Noti.
No. S.0. 239(E)]

Ministry of Labour [F. No. B-16011/1/2024-E-II]

Ministry of Personnel Public Grievances and Pensions [IAS (Pay) Second Amendment Rules, 2026
Noti. No. G.S.R. 39(E)]

State Rules
Bihar Goods and Services Tax (Fifth Amendment) Rules, 2025
Delhi Pollution Control Committee, Member Secretary Recruitment Regulations, 2026
Gujarat Essential Articles (Licensing, Control and Stock Declaration) (Amendment) Order, 2024
joint investigation of fatal Road Accidents Scheme, 2024

Sub-Inspector, Class III, in the Directorate of Prohibition and Excise, Departmental Examination
Rules, 2025

Senior Industries Inspector, Class-11I and Junior Industries Inspector, Class-I1I11 (Competitive
Examination) (Repeal) Rules, 2026

Family court (high court) (amendment) Rules, 2024
Ahmedabad City Civil Court (Amendment) Rules, 2024
Ahmedabad Small Cause Court (Amendment) Rules, 2024
Gujarat High Court (Amendment) Rules, 2024
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Commissioner of Oaths for the High Court of Gujarat Rules, 2024
Gujarat Commissioner of Oaths Rules, 2024

Technical Advisor, Class I, in the General State Service, under the Climate Change Department
Recruitment Rules, 2024

Sepoy (Male), Class III, in the Jail Department, Recruitment (Amendment) Rules, 2024

Sepoy (Female)/Matron, Class III, in the Jail Department, Recruitment (Amendment) Rules, 2024
Gujarat Fire Prevention and Life Safety Measures (Amendment) Rules, 2024

Gujarat Clinical Establishments (Registration and Regulation) (Amendment) Rules, 2024

Legal Assistant/Office Superintendent, Class III, in the subordinate services of the Superintendent of
Stamps, Stamp and Valuation Department, Recruitment (Amendment) Rules, 2024

Sub Registrar Grade II, Class-1I1, in the subordinate service of the Inspector General of Registration,
Recruitment (Amendment) Rules, 2024

Joint Director, Land Records, Class I, in the General State Services, under the Commissionerate of
Settlement and Directorate of Land Records Recruitment Rules, 2024

Gujarat Civil Services (New Contributory Pension Scheme) Rules, 2024
Dowry Prohibition Officer cum Protection Officer, Class II, Recruitment (amendment) Rules, 2024

Assistant Regional Transport Officer/Assistant Director of Transport, Class I, Recruitment
(Amendment) Rules, 2024

Extension Officer (Animal Husbandry) (Panchayat Service) Recruitment (Repeal) Rules, 2024

Junior Pharmacist, Class III, in the Superior Panchayat Service Recruitment (Amendment) Rules,
2024

Laboratory Technician, Class III, Recruitment (Amendment) Rules, 2024

Female Health Worker, Class 111, in the superior Panchayat Service Recruitment Rules, 2024
Gujarat Panchayats (Honorarium to officials) (Amendment) Rules, 2024

Tamil Nadu Private University Rules, 2019

State Notifications
Bihar [Bihar Goods and Services Tax (Fifth Amendment) Rules, 2025 Noti. No. S.0. 60]

Gujarat [Sub-Inspector, Class III, in the Directorate of Prohibition and Excise, Departmental
Examination Rules, 2025 Noti. No. GG/135/2025/HD/MKM/e-file/8/2023/3897/E1]

Gujarat [Noti. No. GG/06/2026/SB.5/0SA/102025/08]
Gujarat [Noti. No. GU/2026/01/UKM/112018/324/D-1]
Tamil Nadu [G.O. Ms. No. 128]

Tamil Nadu [Noti. No. II(2)/HE/132(c)/2021]

Tamil Nadu [Noti. No. II(2)/HE/132(i)/2021]

Tamil Nadu [Noti. No. II(2)/HE/132(j)/2021]

Tamil Nadu [Noti. No. 1I(2)/HE/132(k)/2021]

Tamil Nadu [Noti. No. II(2)/HE/53(a)/2021]

Tamil Nadu [G.O. Ms. No. 131]

Tamil Nadu [Noti. No. II(2)/HE/41/(1)/2022]

Tamil Nadu [Noti. No. II(2)/HE/609(c)/2022]
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To get this list regularly join our:-

Telegram Channel - https://t.me/scconline

Follow us:-
LinkedIn - https://in.linkedin.com/company/scconline
Instagram - https://www.instagram.com/scctimes_/
Twitter - https://twitter.com/scconline
YouTube - https://www.youtube.com/user/thescconline
Facebook - https://www.facebook.com/scc.online
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